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_INTRODUCTION

I, the Chairman of Railway Convention Committee (1980) having
been authorised by the Committee .to submit the Report on their
behalf, present this Twelfth Report on ‘Track Expansion Programme
of Railways’.

2. The Committee took evidence of the representatives of the Plan-
ning Commission on 10 and 11 November 1983, of the represen-
tatives of the Ministry of Finance on 8 December, 1983 and of the
Ministry of Railways (Railway Board) on 2 June, 1982, 16 Decem-
ber 1883 and 6 July 1984. The Committee wish to express their
thanks to the Planning Commission, the Ministry of Finance and
the Ministry of Railways (Railway Board) for placing before them
the material and information they desired in connection with the
examination of the subject. The Committee also wish to place on
record their appreciation of the valuable assistance rendered to
them by the Secretary, Planning Commission, by the Secretary
(Expenditure), Ministry of Finance and by the Chairman and
Members of the Railway Board, by the Financial Commissioner of
Railways and their Officers and staff.

3. The Report was considered by the Committee at their sittings
held on 28 and 29 May, 1984 and adopted on 7 August, 1984 as modi-
fied in the light of further evidence taken,

4. For reference facility and convenience, the recommendations/
conclusions of the Committee have been printed in thick type in
the body of the Report.

New Devmt; D. L. BAITHA,
August 10, 1984 Chairman,
Sravana 19, 1906 (S). Railway Convention Commiftea.



' PARTI o
TRACK EXPANSION PROGRAMME OF RAILWAYS

The Indian Railways system is the principal mode of transport in
the country and the world’s second largest under one management,
It developed as a multigauge system with several agencies taking up
construction and operation of the Railway network in the earlier
years. As on 31-3-1983, the Indian Railways are the nation’s largest
undertaking with an investment of Rs. 8,882 crores and a route
kilometrage of 61,385 employing 15.83 lakhs regular employees.
Indian Railways are owned and managed by the Central Government.

2. The route kilometrage of 61,385 represents the aggregate route
length and includes the length of 13,219 route kilometres which have
either double or multiple tracks. The total length of running track
is 76,197 kilometres. Inclusive of the tracks in the Yards and
Sidings, the total length of the track stood at 105,106 kilometres.
The table below compares the railway network at the end of 1982-83
with these of earlier years:—

Year To.tal route km. Running track  Total Tracks
. . km. km.
1950-51 . 53,506 59,315 77,609
1955-56 e 55,01 5'60,845‘ 78,233
" 1960-61 : 156,247 63,602 83,706 *
1965-66 58.399 68,375 92,474
1968-69 59,553 . 70,691 '97.785
197874 ‘ . .bo,234 74,104 101,028
1976-77 60,666 74,839 102,837
1977-78 60,693 75,012 103,325
1978-79 ° [60,777 75,195 103,587
1979-80 60,933 75459 108,906
1980-81 . ‘. é;,uo 75,860 104,480
1981-82 . 61,230 75,964 104,711
" 198288 . . . 61,385 76,197 105,106

.~ *This includes track in yards and sidings.

e
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A, PLAN ALLOCATIONS

The Committee desired to know what were broadly the criteria
adopted by the Planning Commission for investments in Railways.
In a written reply the Planning Commissmn have informed the Com-

mittee as follows:—

“Railways are the principal mode of transport in the country
and constitute the life line for most long distance move-
ments. It forms an essential ingredient and a basic in-
frastructure in the development of the economy alongwith

. Energy and Power. The criteria adopted for investment
in the Railways take into account the projected transport
demand and the need to create adequate capacity, both
line capacity and rolling stock, to meet the projected levels
of traffic of frelght and passenger transport. It also takes
into account the requirements of rehabilitation and re-
placement of assets as well as investments required for
modernization, upgradation of technology, costs reducing
investments like electrification investments for achieving
self reliance in the production of major equipment regiured
for Railways and for expansion of the network to meet
the developmental needs.”

4, According to the Planning Commission the Plan allocation/

dxpenditure on Railways and proportion of Plan outlays (actual)
to total public Sector outlay is as follows:

Total Railway Plan  Total Percentage
— s o mt o o i o Public of Col. g
Outlay®  Expenditure Sector 1o Col. 4
First Plan . . . . 250.00 217.23 1960 11.07
95:36 . N . . (400.00) (423. (7;3) (ax &
lan . . . . 00 .00 723.2 4672
&h 2 znns-OO) (1043.68) (“2 3)
d Plan . . . . 90 .00 1325.50 8577 15.46
XgIG‘x-GG . .. . (1325 00)  (1685.58) (19.6)
. . . . ? 508.81 6652 7.65
{7966-632‘ . . . 97 . oo) (762.71) (11.5)
th Plan . . . . 1050.00 934 .00 15779 5.02
mghn . . . . (1575.00)  (1428.00) (9.0)
. . . . 2202.00 2062.76 2865(?8 5-93
(!974-79} - (11268) 4.77
. . . 650.00 714.00 12475 5.72
. . . 5100.00 - 97500 5.29
(1980-85} .
. . . 760 .co 973.00 14832 6.56
1981-82 Plan . o e 980.00 1209.00 18211 6. 84
1982-83 Plan . . . . 1327.00 1332.00 21357 6.24
. (RE)
198384 Plan « o o . 1502.00 - 26280 5.72

tg:;-es indicated are as per original Plan aflocations, Upto IV Plan DRF was not
Plan outlays. Figuresin brackets give' the total outlay and expenditure includ-



3

5. It is seen that against the Plan outlay of Rs. 5100 crores for
the Sixth Plan period, the expenditure/allocation in the first 4 years
amounts to over Rs, 5000 crores-using up nearly all the outlay for
the five years. The investment for the annual plan, 1984-85 is of the
order of Rs. 1650 crores. According to the Planning Commission,
an effort has been made in the Sixth Plan to give priority to the
replacement. of assets and for creating freight capacity adequate to
meet the minimum needs of the economy, The Planning Commission
has also stated that within the constraint of resources every effort
has been made and will continue to be made for providing adequate
outlays for the Railways to enable this sector to play a significant
role in the development of the economy, The increase in the con-
tribution to the Depreciation Reserve Fund by the Railways itself is
a significant step in increasing the outlays for the Railways.

6. According to the Planning Commission, the share of Plan in-
vestment in Railways went up from 11.07 per cent in the First Plan
(1951—56) to 15.48 per cent in the Second Plan and thereafter pro-
gressively gone down to 5.23 per cent in the Sixth Plan. If the total
plan outlay including Depreciation Reserve Fund Expenditure is
taken into account the percentage share would seem to have come
down from 24 in the Second Plan to 5.23 in the S}xth Plan.

7. In absolute terms the investment has gone up substantially
from Rs. 400 crores (inclusive of DRF) in the First Plan to Rs. 1125
crores in the Second Plan and then gradually to Rs. 2202 crores in
the Fifth Plan whereafter there was significant increase to Rs. 5100
crores for the Sixth Plan. On an enquiry of the Committee as to
what would be the increase from Plan to Plan in real terms at con-
stant prices, the Secretary Planning Commission informed the
Committee during evidence as follows:

-

_“I do not have the figures calculated in real terms from Plan
to Plan. But I do have the figures for.the Sixth Plan
period—the figures would be as follows: —

Year At current price At '1979-80 price

1980-81 . . . 973 crores 887 crores
1981-82 . . . . . .. 1210 crores 875 crores
1982-83 . . . . .. 1882 crores 823 crores

1983-84 . . e T . . 1502 crores 8gg crores

-
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In the mid-term review of the Sixth Plan, the Commission has
said that it is necessary to provide for more funds for
certain specific areas of infrastructure, and they have
singled out the Railways in this respect, they have said

. that more should be spent on Railways. The point, of
‘ course, is that activities in the public sector have been
increasing and diversifying. In the Second and Third
Plans, the Railways formed the most important part of the”™
public sector expenditure -and competition from other
areas of public sector was much less than it is today. To
. the extent we are branching out in different other areas
of public sector, the pressure on available resources is
greater. This is also a factor to be taken into account while
assessing the figures. The third Plan was the best from
the point of view of the Railways. The diminution in
real terms of the plan expenditure in Railways after that
has now been reversed? in the Sixth Plan, overall, it has
gone up. The Planning Commission itself has said in the
mid-term review that the infrastructural areas, and parti-
cularly Railways, deserve greater attention.”

The Secretary, Planning Commission agreed by adding:

“If you compare the Sixth Plan with the Fifth Plan, in real
terms, you will find that the expenditure has gone up
considerably, The Third Plan represented the best as far
as Railways are concerned. In the Fourth and Fifth Plans
including the Annual Plan there was some diminution,
but in the Sixth Plan the trend has been reversed, even
in real terms. What I gave you was the figure in each year
of the Sixth Plan where it has changed a little this side or
that side. The Planning Commission recognise that this
is not adequate and something more has to be done,

The Planning Commission is of the view that the maximum
‘passible should be given fo the Railways.”. .

8. The Committee enquired from the Secretary (Expenditure)
Ministry of Finance how the Ministry of Finance accounted for the
declining trend in Railway investments in real terms and share of
Plan investment progressively coming down. The Secretary (Ex-
penditure) explained as follows:—

' “There is nothing sacrosanct about particular percentage for
particular sector. Thinking of a particular percentage to
be earmarked for Railways, Road transport, Agriculture,
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Transport and so on would be the very negation of the
planning process. For every plan, micro and macro
economic surveys and exercises are made. Planning Com-
mission determines the size of plan and intersectoral allo-
cation. In Railways there are 2 parameters. Railways are
the major carriers of goods traffic and there is also
passenger traffic. Some of the goods traffic arises out of
derived demand. When you have so many power stations
you need so much of coal to be transported. . So many
industries require so many raw materials to be moved.
So many industry means so many finished products are
to be moved. All these exercises are done for various
seetors over a 5- year period. Considering all these points,
the carrying capacity of Railways is increased. .Rolling
stock increases; doubling capacity increases; line capacity
and signalling are done; all these works follow. Then
the next thing is availability of funds. So many competing
sectors make claims on the limited resources. There is no
uniform cut because priority sector is always taken into
consideration. When we give more allocation for railways,
it is because it is an essential infrastructure and it is the
core of our economy. It means, certain investments else-
where may even become infractuous or there may be
serious consequences, if you don’t provide infrastructural '
rcapacity ,to transport goods from one place to amnwther.
Now the modes of transport also gets changed. At one
time in Europe and America Railways were the main
carriers; now road transports have come up in a big way.
There is also the pipeline transport.

The pipelime transport is a new technology which will also
come here, Vast quantities of oil products, coal in slurry
form and gas all these are transported by pipeline in many
countries.. Bulk of the demand for coal tomes from the
power houses and steel plants and if it is found to be more
economical and viable to transport such commodities
through pipelines, the pipelines will displace the railways.

Then the short distance traffic, if done by road transport, there
is a greater satisfaction of the customers. The relative
importance of railways vis-e-vis other modes of transport
will change in the coming years. It may be that you have
to allocate more funds to one or the other, but it is neces-
sary to take note of the fact that when you have to move
commodities in very large quantities, other modes of trans-
portation would also come into play.

~
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9. The Committee pointed out that although the rail was regarded
as the cheapest mode of transport, allotment to railways not being
sufficient only. less than 8000 kms. of new track had been laid since
independence. The Secretary (Expenditure) deposed as follows: —

“When we talk of track expansion, I think we should also
try to see where the priorities lie. You have already got
a certain extensive network of railway line, The addi-
tional traffic has been coming up on this network of rail-
way lines with some expansion here and there. Steel
plants, fertiliser plants, cement plants, all these have come
up. And the line capacity, work, rolling-stock, all these
are also required to cater to the goods movement. What
you are saying is further expansion of lines. It may
appear 8000 kilometres is too small. We are all aware of
the phenomena every year, when Parliament Budget is
debated, there are demands voiced by so many MPs about
the absence of railway facilities in their areas. Every-
body wants to extend the facilities, but ultimately there
is problem of resources. Quite a large number of new
lines have been started. To complete these lines within
a reasonable period of time you require a certain amount
+ of money, But the Government has been able to allocate
only a small*fraction of the amount required to complete
the railway lines within a certain period. You may say
it is neglected, but I would say the same adjective could
be used for so many other sectors of the economy. You
could say education is neglected, health is neglected. I
am afraid it is a question of relative priorities and alloca-
tion of resources among the priorities. And this is an
exercise which is done in detail by the Planning Com-
mission and approved by the Government at the highest
— level. SRR TE
If you think much more money should be given to the Rail-
ways, that money has to be taken from other sectors, such

as Education, Health, After all size of the cake does not

increase.”

A

10. The Committee enquired from the Chairman, Railway Board
whether the investment in Railways, keeping in view the overall
economy of the country, was adequate in the context of increased
transport infrastructure needs. He deposed as follows:—

“Congidering the economy of the country, the investment in
the Railways has not at all been adequate. For improv-
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ing the economy we have to provide more efficiency, more
convenience, frequency and reliable mass-cum-bulk trans-
port which is very necessary for our country, We require
some more resources. Perhapsg the correct step in this
direction would be to see What is the bare minimum that
we have to spend on opening out backward areas and new
areas while at the same time where we would not be able
to make fuller use of the existing assets available. We
feel that existing assets could be very much better utilised
due to which we will have enough money left which can
be utilised for development of new lines. Some of the
items are within our reach provided resources are made
available because modern technology has advanced quite
a lot and in that first and foremost we see speed is the
essence of the transport, What is the real transport? It
means more load, better speed and time factor has to be
controlled. If you look after rolling.stock and track, the
service will be better. We should make full use of modern
technology. We should go in for heavier sections of rail.
We must go up to 80Kg.

Track—we have to improve the track fittings. They. are prone
to pilferage besides wear and tear. Designs are available
which will require less renewal...... We are not
adequately investing.”

11. The Committee pointed out that though the plan allocation
had go¥e up from plan to plan at current price but there is no in-
crease in real terms and enquired whether the investment was ade-
quate enough.to provide the infrastructure, which the Railways was
expected to do. The Financial Commissioner, Railway Board re-
plied: —

“It cannot be because the purchasing power of the money that
is given to us is much less than what is nominally indi-
cated. In real terms, it comes to very much less. I will
go backwards, In the earlier years, that is, upto 1969—74,
at the then prevailing current prices, it was Rs. 1428 crores
and it became Rs. 1490 crores at 1970-71 prices. Later on,
in the Fifth Plan, during 1974—79 the nominal allocation
was Rs. 2062.74 crores which at 1970-71 prices, amounted
to only Rs. 1269.60 crores, As regards the rolling Plan, in
1979-80, it was Rs, 714 crores at current prices and, at
1970-71 prices, it was Rs, 361 crores. In the Sixth Plan,
the figure was Rs. 5100 crores at current prices, but at
1970-71 prices it was Rs, 2593 crores. At this rate, in
absolute terms, the money has been increased but, in real
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terms, we are nowhere our actual needs. Our talks with
the Planning indicate that they are sympathetic and re-
ceptive to us, to the transport and communication sector
and we are hopeful we will get mote allocation for 1984-
%.”

12. According to'the Planning Commission within the transport
seéctor the requirement of Railways are worked out on the basis of
their needs and availability of resources, As-a result of inadequate
investments in some years, there have been occasional bottlenecks
in the transport sector and it has also caused delays in the replace-
ment and rehabilitation programme of the Railways. The Secre-
tary, Planning Commission informed the Commitiee during evi-
dence that it was rather difficult to pinpoint the specific years in
which investment in Railways was not adequate. The bottlenecks
in the provisien of transport services by the Railways in the past
had been on account several factors such as inadequate investment,
existence of over-aged assets and deterioration in 'operation. effi-
ciency, The replacement and rehabilitation programme of the
Railways suffered mainly due to reduced level of contribution to
the Depreciation Reserve Fund by the Railways from 1966-67 on-
wards till the beginning of the Sixth Five-Year Plan.

13. The Committee enquired from the Secretary (Expenditure)
the extent to which this imbalance could be corrected in the.cur-
rent and ensuing plan periods. He stated:—

“I agree entirely and share your concern, It is very neces-
sary that maintenance is given proper attention. Lack
- .of adequate allocation for maintenance, not only in Rail-
ways but in various sector of the economy is rather dis-
turbing. If you do not maintain the assets created, they
will deteriorate and you will have to spend much more
later on. In the case of Railways, there are track re-
newal arrears, replacement of over-aged wagons, replace-
ment of other types of equipment, modernisation of
workshops etc. to be done, I don’t think there can be
any two opinions that these should be given the maxi-
mum possible help because they’ pay direct dividend.
These programmes naturally will have a preference over
proposals for expansion of Railway lines. Every effort is
made every time to see that as much money as possible
is given for these programmes. But I am sorry to say,
that due to constraints on resources, it is not possible.
I? railways can raise more resources, naturally, these will
get even more attention than they are getting today.”
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The Chairman, Railway Board informed the Committee in this
connection as follows

“As far as money value was concerned, due to total erosion
we have suffered. Besides that, the First Plan was con-
sidered to be a rehabilitation Plan to get over the
ravages of the world war from which our coaches, rolling
-stock, track and workshop got damaged. There again,
the war ravages and the neglect being very large, some
amount of money was given to us and we were in a posi-
tion to do anything worthwhile, Then we have' had to
wait for nearly’ 17 years to modernise eur workshop. In
the last 3-4 years, we have taken up modernisation of
our workshop in a big way. The Second Plan directed
towards developing industry and those were the years
when all the steel mills came into being. All the money
was spent in developing wherewithal and ‘infrastructure
for those mills and so on. Here, again we found that
we did not get adequate money in doing our legitimate
work and improving the conditions of the track, When
we went to the Third Plan, suddenly it was found that
the tempo of traffic had changed and the core sector like
steel ~ plants, thermal power stations, etc. demanded
immediate movement of coal. So, again, we thought that
we must get locomotives immediately; without them we
could not make progress, So we went in for dieselisation
and electrification.”

14. In a note regarding integration of investments in other sectors
and Railways, the Planning Commission have mformed the Com-
mittee as follows:— ~

“The investment in rail transport infrastructure is deter-
mined on the basis of freight traffic requirements in sec-
tors like Agriculture, Industries etc. The Planning Com-
missionls input-output model gives a macro picture of'
the ‘overall transport demand based on the projected
growth rates of industry, agriculture etc. and this broad
picture in addition to micro commodity studies for major
users of transport is done by the Working Group at the
time of the formulation of the five year plan to ensure
integration between investments in industry and rail
transport. The projected demand as a consequence of
the investment in industries, therefore, is huilt in and
integrated with the investment requirements  in rail
transport infrastructure.”
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15. Elaborating on the note mentioned above, the Secretary,
Planning Commission observed during evidence as follows:

“The input-output model is a broad model it is made use of
for the purpose of planning and it gives ug the demand
on an overall basis and principally it is concerned with
the movement of freight, Then the micro level estimates
on the basis of particular commodities and areas are
made through separate studies.

Both the input-output model and micro level studies are on
the basis of selected commodities on the co-efficient ratio
of rail transport as available at that moment and on that
basis estimates are made. It is possible that some of the
estimates do not furn out to be correct and as a result,
there is some imbalance in some areas, but the input-
output matrix is made use of on overall basis, the micro
studies are made for specific commodities for transport
and every effort s made to update this with reference to
the available information. Even the procedure for esti-
mation of demand is modified from time to_ time. We
always have to take note of whatever is happening during
the Plan period or between one plan period and another.
This being done.”

16. In regard to refinement in the exlsting system, the witness
suggested

...We do take into account the improvements that are
possible in the estimation procedure. But if you ask me
whether any refinement is possible, I would say that the
traffic flow data must be available more quickly so that
it is possible for us to analyse it in a more scientific man-
ner, For this purpase, computerisation in the Railways
is absolutely necessary. They are implementing a
scheme and it is our hope that if, on a computerised basis,
the data is made available and the data will be up-to-date
and it will be available immediately, the corrections and
revisions can be made by us.”

17. On the Committee pointing out that in spite of this intégra-
tion in investment in some sectors/areas the demand was more
than the rail capacity or vice verse, the Secretary Planning Com-
mission agreed by saying:

..in some areas you have surplus and in some others
deﬁclt But the point you have raised is due to a number
of extraneous reasons in the post-plan period. If during
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the plan there are two drought years and economic
growth is affected, these will have an effect not only on
the railway traffic but also on many other things -All
these have had an effect. It is true, some kind of pro-
jections can be made and some alternatives can be thought
of. That is one refinement we can think of. The real
anomaly would be that in some areas you- have surplus
and some others you have deficit. There, our forecast-
ing should be more scientific to avoid such things.
Even so, in any situation there will always be circum-
stances which alter the assumptions that have been made
and on the basis of which the plan has been prepared and
we must be prepared to revise the plans.”

18. The Ministry of Railways in a note submitted after the evi-
dence confirmed this anomaly as follows:

£}

“It is true that in certain areas the rail capacity does not

exactly match with the demand, the capacity may be
more than the demand in some areas whereas in some
others it may be short of demand.

Presently, the demand is estimated on an overall basis with

the help of Input-Output model. Demand for specific
commodities far specific areas is assessed, to the extent
possible, through separate studies and services. In a
continuously changing economic situation it is not possi-
ble to exactly match the sectorwise demand and supply
for transport services. An attempt, however, is made to
develop transport capacity ahead of expected demand so
that bottlenecks do not arise. Rail capacity can, how-
ever, be created only in lumps and a nice balance between
the projected demand and the available capacity is extre-
mely difficult. Besides creation of transport capacity
requires considerable investments, availability of which
depends on the resources that can be mobilised at national
level,

The estimation procedure is continuoustyy reviewed and

methodology is refined based on data available. A signi-
ficant improvement is possible only when adequate traffic
flow data is available, which may be possible only after
the computerisation scheme on the Railways has been
implemented.”

180y LS—2.
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19. Asked what was the proportion of internal resources to the
total plan outlay on Railways, following information was furnished:
by the Secretary, Planning Commission during evidence:

Plan A ) Percentage
First Flan . . . . . . . 66
Second Plan . g . . . . . . 47
Third Plan . . . . . . c e . 32
Intermediate period . . . ‘ . . 42
Fourth Plan . . . 38
Fifth Plan . . 86
1979-80 . . . . . 80
1980-81 . 934
1981-82 . 46
1982-83 . 54 (RE)
1983-84 . . . . . . . 5 (B.E)

20. Asked to suggest cost reduction measures with a view to
generating greater internal resources for investment, the Secretary,
Planning Commission stated:

“In the total cost of Railways-staff and fuell are two major
components and any reduction should be concentrated to
begin with on this area. As far as this operational effi-
ciency, you can economise in fuel. In the case of fuel,
reduction of steam traction will itself lead to saving in
the matter of fuel and electrification will result in greater
saving.” '

The representative of the Planning Commission supplemented

by saying:

“The expenditure incurred by the railways is primarily on
manpower and on material. We have suggested for more
than one reason for acceleration of the electrification
programme to reduce the dependence on liquid fuel; and
this would incidentally bring down the fuel cost and’ the
fuel bill of the railways, Coal is very expensive to use:

; on the locomotives vis-a-vis electrification.”
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21, To a suggestion of the Committee whether it was feasible to
plough back the dividend paid by the Railways to the General
Revenue exclusively for track expansion, the Secretary, Planning .
Commission reacted as follows:— '

“It will be difficult to accept this suggestion. There is a total
kitty which the Government of India has. Their re-
sources are made . available for investment. Whatever -
method you may employ, the total remains the same.
The Government of India is responsible as much for
provision of fund for railways as far other areas. The
dividends are a payment made to the government; this
is a source through which the government are able to
meet their loan servicing liability. The Government
borrows money; they have to make interest payment.
The Government has to get money from the dividend and
other sources. So, to say that the dividend should be
earmarked for the railways in the ultimate analysis will
not help.”

22. In regard to Railways being permltted to raise their own
resources, he stated: .

“The Government of India is a single entity. It has got
several sources of revenue. These have to be pooled. If

« non-plan expenditure is provided, we have to find re-
sources for the plan. To earmark in this manner in the
ultimate analysis is not going to help. They have the
responsibility for other sectors also. DRI level fall and
that is why many programmes suffered. But to earmark
a particular source of revenue to the railways for a parti-
cular purpose would not help either the railways or the
government as a whole.”

The Secretary (Expenditure) reacted by saying:

“The Government of India raised the funds. Even the public
borrowing of the States is done in a coordinated fashion
because the total borrowing is fixed. Merely by permit-
ting the Railways to borrow you are not increasing the
size of the total fund available or possible market borrow-
ing........ As a matter of policy if you are referring to
commercial borrowing we will not recommend that be-
cause there is a very high rate of interest on that.”
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23. To a suggestion of the Comn:uttee whether a seperate fund
be created to meet the requirements to track expansion/renewal,
the Secretary (Expenditure) reacted by saying:

“I personally do not think that creating of funds is going to
help matters. We may put in one fund calling the Con-
solidated Fund of India; whether you have other funds
or not the purpose is the same. If you segregate or ear-
mark by putting into a separate compartment certain
quantum of funds, to that extent the allocation made for
the Railways will be less. It is only an optical illusion
that creating funds you get more funds. 1 do not think
that it is correct. Normally, if I may say so, from the
operational fund and other resources they should be able
to find funds, I think it is not advisable to have such a
fund. The reason is this. Suppose, if you create fund of
Rs. 50 crores, you want to use it for new lines. And
then you will find that there is an acute shortage of
rolling stock or other things, track replacement is there
and to spend on those things you will have difficulty.
That is from the already existing funds you spent Rs. 50
crores but on new lines as well as the other existing
works if you spend more it will carry more traffic. You
might be spending on lesser priority thmgs rather than
on higher priority things.”

B. PLAN ALLOCATION FOR NEW LINES AND LINE
CAPACITY WORKS

24. The outlay and expenditure on new lines and on traffic
facilities which include gauge conversions is given in the table
below: —

Plan allocation|expenditure on New Lines and Line capacity Works.

(Rs. crores)
New Lines Traffic facilities Line/
Capacity Works
“Outlay - Expdr.  Ouday  Expdr.
'F_'int Plan (1951-56) . 34.18 33.35 N.A. N.A.
8ccond Plan (1956-61) . 66.00 77.83 186.00 17344
Third Plan (1961-66) . 147.00 211.96 18g.00 320.48

‘Annual Plans (1966-69) . . 65.29 56.16 161 .65 128 .44
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1 2 3 4 _ 3
Fourth Plan (1g69—74) - . 83.00 66.68 315.00 224.97
Fifth Plan (1974—79) . . 97.00 114.19 316.00 289.97
1979-80 Plan . . . 42 .00 41.21 95.00 io'gz.ﬁﬁ
Sixth Plan (1980—85) 380.00 = 400.00 \
1980-81 Plan . . 40.635 42.06 06.96 141.49
198:-82 Plan . . 38.69 46.30 130.75 160.01
1982-8g3 Plan . 67.00 ?‘g %7) 90.00 (9R7~ ;3
1983-84 Plan . . . . 70.00 - 153.00 —_

. 25. According to the Report of the Comptroller and Auditor

General of India for the year 1981-82 Union Government Railways
following expenditure has been incwrred under the Plan head
“New Lines” and “Gauge Conversion Doubling and other traffic
facilities”: —

(Rs. in-erorcs)

Main Plan head 1980-85 1980-81 1981-82 1982-83 Balance
B Actuals Actuals B.E. provision
1983-84 for the -
remaining
period
(Approx.)
New Lines . . 380 42.06 46.19 40.53 251
Gaugc Conversion
Doubling and other

traffic facilities . 480 141.48 157.11 61.98 120°

26. At the commencement of the Plan (1851) the route length of
the Railways was 53,524 kms. The route length added thereafter
upto 1981-82 was 7731 kms. The expenditure on new lines, which
was Rs. 33.35 crores in the First Plan rose to Rs. 211.96 crores in
the Third Plan but decreased to Rs. 66.68 crores in the Fourth
Plan and slightly increased to Rs. 114.19 crores in the Fifth Plan
and Rs. 154.93 crores during the firgt three years of the Sixth Plan
'The outlay on new lines for the Sixth Plan is Rs. 380 crores, The
expenditure during the three years of the current Plan is much less
than the proportionate outlay.
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C. NEW LINES

27. At the commencement of the Plan (1951), the route length
of the Railways was 53,524 kms. The route length added thereafter
upto 1982-83 is 7858 kms. The construction of new lines, doubling
and gauge conversions constitute a continuous process. Works
started in one Plan may get completed in the subsequent one. The
physical achievements of new lines, gauge conversions and doubl-
ings in the different plan periods are given as under:

€ Kms. of New lines, Gauge Conv.rsions and Doublings achisved under Plans

(Kilometres)

New lines Gauge Doublings
) conversions

— ——— —— ———— — — — ——— — —— — - — — — - —— ——— . - - — - - ——— v — - -

Pirst Plan (1951—-56) . . . . . . 1300 56 370

Second Plan (1960—61) . . . . . 1253 .89 1514
Third Plan (1961 —66) . . . . 2198 ‘ 346 3228
Annual Plans (1966--69) . . . . . 1060 Nil 1277
Pourth Plan (1469—v4) . . . . . 683 326 1452
Pifth Plan (1974—79) . » . .« . 798 479 550
Annual Plan (1979-80) . 140 Nil 75
1980-82 301 745 911
1982-83 . 127 162 72

T 649

28. The Ministry of Railways has stated in a note that it is not
possible to indicate physical targets under different plans and to
compare these with achievements. The progress of such works is
mainly determined by the availability of funds for the total plan
of the Railways which is turn depends on the total resources that
can be mobilised and the requirement of other sectors.

29, The report of the Comptroller and Auditor General of India
for the year 1881-82—Union Government (Railways) however states
that the physical targets set in the Sixth Plan as available under
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-some of the main plan heads and the actual achievement there
.against during the first two years are as under:

Particulars Physical 1980-81  198i1-82 Extent of
tar, ' arrears of

3
. (1980—85) rencwal of
track repla~
cement of
rolling
stock due
as on
31-3-1982

W e i T . B g o ] — — —— - — " — — — — | — — — A —— —— . — — — ———

L] L] ® [ ] [ ]

2. ' Track rencwals (Km)

(a) Primary . . 6000 880 1270 10300
(b) S:condary 2000 216 293 6540
. “« ] . [
4- N2w lines (Kms.) 700 150 150
8. Doubling, gauge conversion (Kms.) 700 4‘54. 198.6
*

30. When the attention of the Secretary Planning Commission
was drawn to these targets, he replied:

“We will have to verify this. I do not know whether they
have taken into account the balance remaining at the
beginning of the Plan. It is possible that they have
taken into accouni the balance that remained. at the
beginning of the Plan, what was executed in the Plan
and totalled the two and given it as’ the 3larget. That
really is not the target because it is not possible to
complete the whole thing within the pla;_;.

These are derived targets. What I wanted to say is that un-
like in some-other ¢ases where we say this is the target
and this is the actual productien in the railways we
cannot produce and we do not start by saying that this
is a specific kilometrage for new lines, this much kilo-
metrage for doubling and this much km. for gauge con-
version. We do not say from plan to plan. But deriva-
tion of the target may be possible only with reference to

the target dates.”

31. The machinery for planning projects on the Railways is
generally as follows: When a demand is made for the construction
of a new line based on prima facie needs of trafic or development,
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the Ministry of Railways undertake techno-economic feasibility and
traffic surveys in respect of proposals for construction of new lines,
required to meet the needs of traffic. Surveys are also undertaken
by the Railways on the basis of requests received from the State
Governments. Certain proposals required to meet the rail infra-
structural requirements in respect of a specific project like steel or
fertilizer plant are also considered. These surveys conducted by a
team of officers of different disciplines, including finance, work out
the traffic demands and the financial return on the pm]ect The
proposal also spell out the benefits that would accrue as a result
of the construction of the. projected new line. The survey reports
are examined in the Ministty of Railways before proposals are sent
to the Planning Commission. Apart from the examination which is
done in the Works and other Directorates of the Ministry of Rail-
ways, there is, in addition, a separate Economic Unit in the Ministry
which iz also available to the Ministry for examining and apprais-
ing such reports.

32. A large number of surveys are undertaken by the Ministry

of Railways and these survey reports constitute an available shelf
of projects.

33. According to the Planning Commission, the criteria adopted
for investment in the Railways taken into account the projected
transport{ demand and the need to create adequate capacity, both
line capacity and rolling stock, to meet the projected levels of
traffic of freight and passenger transport. It also takes into account
the requirements of rehabilitation and replacement of assets as
well as investments required for modernisation, upgradation of tech-
nology, Costs reducing investment like electrification investment
for achieving self-reliance in the production of major equipment
required for Railways and for expansmn of the network to meet
the development needs.

34, The Committee enquired whether there was a system of
earmarking of a certain proportion of Plan allocation for Railways
for new lines and if so, how the inlter se priority for investments in
Railways for various purposes was determined. The Planning Com-
mission have stated in a note as follows:

“There is no fixed proportion earmarked as part of the total
Plan allocation. for Railways for the construction of new
lines. The outlay for the new lines is determined on the
basis of the requirements assessed by the Working Group
and the projects that are proposed to be taken and the
available resources during the Plan period.
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The Railways have a large number of Plan Heads including
line capacity works, acquisition of rolling stock, creation
of maintenance facilities, replacement of assets, electri-
fication etc. On the basis of available resources funds are
allocated for meeting the minimum needs of all Plan

heads to meet the projected demand for traffic in consul-
tation with the Ministry of Railways.”

35. The allocation for new lines constitutes a separate head-—

‘“new lines'f, whereas gauge conversion and doubling of lines form
part of the head “line capacity works”.

36. Further elucidating the policy in regard to construction of

new lines, the Planning Commission have mformed the Committee
in a note as follows —_

“The policy regarding construétion of a new lines is an
admixture of various elements and considerations like (i).
commercial needs, (ii) development of backward. regions,
(iii) achieving regional balance, and (iv) strategic and
other considerations. New lines, while serving the needs
of specific projects or commercial needs, also help in
developing areas through which they pass. The broad
policy followed over the years has been to first restore
the lines which were dismantled during the War and
later, by and large, to provide new limes {o meet the
needs of movement of raw-materials and finished pro-
ducts for industrial development and for carrying addi-
tional traffic. The - poligy followed has been broadly to
provide new lines on the consideration of meeting the
needs of industrial projects, to serve as strategic lines, to
give access to under-developed areas and to provide an
alternative route or an extension of an existing line to
cover missing links. The policy has not undergone any
major change. The National Transport Policy Committee
which has considered the criteria for taking up new lines
has also reiterated a policy of taking up new lines for
industrial development, to provide missing links, on
strategic consideration and for establishing new growth
centres or giving access to remote areas.”
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37. The National Transport Policy Committee have also made
following recommendations in respect of investment criteria for
new lines, which have been accepted by the Government:

1. Investment criteria for new lines should take into account the
financial return and benefits to the economy, A wider social cost
benefit criteria for appraisal needs to be applied. Construction of
new lines should be taken up to fulfil the following objectives:

(a) as project-oriented lines to serve new industries or tap
mineral and other resources;

(b) to serve as missing links which can form alternative
routes to relieve congestion on existing busy rail routes;

(c) on strategic considerations;

(d) as developmental lines to establish new growth centres
or give access to remote areas. In such cases a lower rate
of return than stipulated for normal projects may be
agreed to but it will not be advisable to take up new
railway lines which cannot meet operating costs includ-
ing contribution to depreciation.

In respect of backward and isolated areas the Sixth Five-Year
Plan document (1980—85) states as follows:

“It would 'be necessary to pay special attention to backward
areas through a proper network of transport linkages,

‘ mainly through the construction of rural roads under the

Minimum Needs Programme. It will also be necessary
to provide special transport facilities as reasonable rates
to isolated areas like North East, Andaman and Nicobar
Islands, Jammu and Kashmir and also to hilly areas in
general. In this context, a number of projects in the
railways, as well as in the roads and bridges sectors, have
been approved and in respect of air services a third level
air service for the North Eastern Region would be in-
troduced.” Y

(Para 17.23) and

“To give a special attention to the transport needs of remote
and isolated areas, such as the North Eastern Region.”
[Para 17.30 item (h)].

38. According to Planning Commission, provision of rail facilities
alone will not result in development of such areas and an integrated
~plan where natural resources exist need to be prepared. Again,
the potential traffic demand in such areas would indicate the mode
with the least resources cost for providing its transport needs. It
may not necessarily require e capital intensive rail infrastructure

for all areas,
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89. Asked whether any weightage was given to the development
of backward areas, while sanctioning the new lines, the represen-
tative of Planning Commission stated:

“The opening of new and backward regions is to be seen in
totality, and not in terms of rail transport alone. How-
ever, when a proposal for a new line comes which serve,
among other things, the needs of a backward area, such
a line would obviously be given priority.... But even
where a line is constructed for a project or for a strategic
purpose it may pass through, and thus serve backward
areas. A railway line in a backward area by itself will
not be able to do anything. .

The National Transport Policy Committee had examined this
and found that unless the potential of that area is also
tapped in other sectors e.g., minerals etc. the desired
development may not result.

He further added:

“There is a possibility of an integrated development if an
area is being thought of from the point of view of indus-
trial development and of tapping of its mineral resources
etc. and simultaneously of having a railway line. Both
may have long gestation periods. I don’t think it is right
to make an investment first jn a railway line in an area,
which may have mineral potential and to say “Let the
line go there and let us wait there for the gestation
period for the mineral potential to be tapped.” If it is

_integrated in the beginning, it will give benefit to the
“industries and give a return on the line.”

The Member (Engineering) however, stated during evidence as
follows: .

“It is not that a particular line has been constructed for a
backward area as such. There are about twelve lines
which have been identified in the list, which we will
give you; those are not remunerative, but they have been
taken up for general improvement of the area also. So
far we have not constructed one line on the basis of
backward area alone; there are other considerations also.
For a new line, the development of a backward area has
not been the primary thrust.”
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The Financial Commissioner added:

“For development of backward areas, there are various incen-
tives given to the industry. Let some incentive be given
to the railways also in some form for this.”

40. The National Transport Policy Committee considered the
question of regional disparities in regard to rail services in depth
in their Report. The observations gre reproduced below:

15.3 “During our visits to various States, we were faced with
persistant demands for investment in capital intensive
transport projects, particularly new railway lines, on the
ground that this would promote development of the
under-develo areas, We have given serious thought to
the question of whether transport investment is really an
essential pre-requisite for economic development, or it
should follow development of other economic activities
which generate adequate demand for transport services.
Endowing an area with a highway or a rail head will not
by itself result in an upsurge of new industrial or
agricultural activity. Apparently, expansion of transport
is permissive; it enables a dynamic developing situation
to work its way and can reinforce existing motivations.
The degree to which transport creates or compels new
activity will depend upon other equally necessary condi-
tions within the economy, such as the quality of its ad-
ministrative structure the zeal and derive of its enter-
preneurial class, and other dimensions of the people’s
prospensity to grow. If these qualities are deficient,
transport investment is unlikely to start the process ot
self-propelling growth.”

154 ‘“While, therefore, we do ndbt subscribe to the view that
transport investment will by itself bring about economic
uplift of backward areas, we, at the same time, consider
it necessary to emphasise that inadequacy of transpor-
tation acts as an inhibiting factor in the actual process
of development. As development planning has become
an integral part of the economic way of our life, the
chlcken-or-egg-ﬁrst argument for transport js of acade~
mic interest. As we have stated, construction of a new
railway line or a road in a less developed part of the
country will not automatically bring about an economie
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transformation of the region. But if construction of
such a facility forms an integral part of development
plan for the region and selection of the project is based
on comparative cost analysis of different modes of trans-
port, its construction prima facie will be an essential pre-
condition, without which development of the region
-will be hampered. In such a case, any delay in construc-
tion, of the project until sufficient traffic demand for the
service builds up is like putting the cart before the
horse. Indeed, in planned development, where different
sectors of the -economy are expected to grow in close
coordination, transport is only one of the essential ele-
ments of an integratéd plan for area development.”

41, According to the Planning Commission, Regional disparities
taking rail transport alone may not reflect the total transport dis-
parities between different regions ‘as there are other modes of trans-
port, Depending on the location, natural advantage, traffic poten-
tial, etc. in the areas the most suitable modes of transport needs to
be provided for the region. Rail transport is developed in areas
taking into account the traffic envisaged, strategic considerations
and needs for overall development of the region.

42. To a question by the Committee during evidence as to how
the far-off and backward areas would be connected, the representa-
tive of the Planning Commission informed that:

“Not every area is possible to be connected with the railway
line. It is not physically possible. Given the resources
of the country and the time available. It may be expen-
sive, it may not be necessary, it may not be desirable.
But what the hon. Member is saying that certain areas
which are not accessible should be provided accessibility
is well taken note of and well understood. There are 6-7
lines that have been difficult to lay in the North-eastern
region. I do realise that taking up lines in areas where
the terrain is more difficult in the Bills is not economical,
but it is an economic proposition to provide road trans-
port.”

Rate of return

48. It would, therefore, be seen that the schemes for new lines
are considered by the Planning Commission on the basis of recom-
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mendations made by the Railways keeping in view the traffic
projected on such lines, the linking of specific projects like steel
plants and other major industries, development of backward areas
and the return on the project. According to the Planning Commis-
sion the clearance of individual projects is on the broad criteria of
traffic needs of development. A project is considered financially
viable if the rate of return is 6.75 per cent in the sixth year unde:
the conventional system and 10 per cent under the discounted cash-
inflow technique.

44, During evidence, the Committee enquired from the Secretary.
Planning Commission whether all the projects satisfied the criteria
of rate of returnt being 6.75 per cent. The Secretary deposed as
follows: ) .

“These are criteria on the bagis of which projects are asses-
sed.. But exceptions are there. There are cases where
even these criteria are not satisfied. Projects are taken up
and that is done in cases where it is. necessary to do sc
for development of a particular area or in the general
interest of development or it is necessary to have a con-
necting link which in itself may not satisfy this criteria
but which hag a connecting link. We have an economic
effect, which is much larger than this, and lastly it is for
strategic reasons. Where strategic reasons are involved.
we cannot be as strict as this.

Exceptions are made. But this is the general rule.”

A representative of the Planning Commission supplemented by

saying:

“6.75 per cent been taken as the minimum return so as to
make project economically viable. This is borne by the
dividend required to be paid by the Railways. It is
6 per cent. In order to have marginal surplus over the
minimum requirement which is the interest liability, it is
6.75 per cent. This was considered as a financially viable
proposition.” '

45. To a query of the Committee whether the rate of return
of 6.75 per cent was really being achieved after the sixth year of
the completion of the project, the representative of the Planning
Commission stated:
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“To the extent that 6.75 per cent is actually coming after the
sixth year of the operation of a line and it meets 6 per
cent ag the overall dividend liability, it does have a 0.75
per cent as the margin available. We have had a study,
which was conducted by the National Transport Policy
Committee of the railway lines that were constructed in
‘the last 25 to 30 years. In a fair amount of cases, they
found that the rate of return was higher than 6.75 per
cent after 15 to 20 years. It would vary naturally depend-
ing upon what the actual traffic has come in. “Trans-
port” being a derived demand, the return on the project
would actually depend upon how far the assumptions of
traffic have come true.”

46. To another query whether there was any feed-back after
completion of a scheme or project to determine how far the original
anticipations materialised, the Secretary, Planning Commission
replied:

“The Railways gather data and study over a period of time
about the return and how they compare with the assump-
tions at the time the project was sanctioned. The Plan-
ning Commission itself does not have a regular feedback
of this type. However, when discussions come up, the
data are made available to the Planning Commission. In
specific cases, where it is necessary Planning Commission
obtains data and studies them and where necessary we
assess the implication of this data, The Planning Com-
mission does so, but on a regular basis, the feedback is
given to the Railways who obtain data and studies them.”

The Financial Commissioner, Railways clarified the position
during evidence as follows:

“As far as review of materialisation of projections is con-
cerned we have what is known as a productivity test. In
the case of new lines it is done after three to five year
of opening. And this is done on the same lines as the
estimate was prepared at the time of the sanctioming of
the project. This will be form the date of commissioning
and up to 11 years we have to do it on an annual basis.
This Committee had recommended earlier sometime back
that it should go up to 15 years. There are other things.
also. This comparison is with what was taken at the
time of the sanction namely the assessment of the traffie,
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capital investment, the actual expenditure and the rate
of return, these are all taken into account, The fina]l
estimate is taken, and the expenditure is on the basis of
the final estimate. The rate of return as originally en-
visaged is check up.”

He gdded:

“One line was opened in 1963. When the project was sanc-
tioned the return was expected to be 4.76. The actual
return was 16 per cent. And after a few years the actual
return was 81.74 per cent. On another line, Hasan-Man-
galore line which was opened in 1979, the return expected
was 42.26 per cent but when we did the review in 1981-
82, we found it is —2.20 per cent. Again on South-Eastern
Railway KXK. line was opened in 1968. The project
report had estimated 3.22 per cent but because of iron
ore export picking up during certain years, in 1980-81 the
actual return was 15.79 per cent. On the other hand, on
Sarai Ganj-Pratap Garh Line, which was opened on
5-6-1975, we had anticipated 3.48 per cent return but
actually in 1981-82 jt was—11.81 per cent. The projections
are. based on traffic anticipated for about 10—15 years.”

47. Asked to indicate the percentage of lines which gave better

return than that was anticipated, the Chairman Railway Board
stated as follows: '

“Sir, out of 9 lines, the return has improved in the case of
five lines and it hag deteriorated in the case of four lines.
In the report of the National Transport Committee you
will find that this question had been gone into. They
analysed the return in respect of 34 broad gauge and 15
metre gauge new railway lines, A study of these lines
shows that the lines which have not proved remunerative
are those which were specifically conceived to fall under
the following categories:

(a) strategic lines like Rangapara North Lakhimpur-Moro-
Konselek ‘and Pokaran-Jaisalmer;

(b) new lines constructed in place of narrow gauge lines
llke Barasat-Hasanabad and Bakhtiarpur-Rajgir to serve
suburban and pilgrim traffic; :

(c) alternative routes or missing links like Singhrauli-
Katnl Line, Khandwa-Hingoli line, Salem-Banggloro
line, and Ghaziabad-Tughlakabad diversion line; and
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4{d) lines to provide accesg to under-developed, remote and
backward areas like Kalkali ghat Dharamnagar and
Burhan Etah.

In other words, all these lines have served the purpose they
were designed for at the time of construction, and the
rate of return, was except in a few cases, more than what
was originally anticipated.”

48 The Financial Commissioner, Railways, however, pointed out
that there were certain limitations, if the originally expected traffic
does not materialise and cited the following example:

“Fof example, Khetri Copper Project wanted a line and they
. guaranteed the traffic for us. We built that line at the
instance of the Ministry of Mines. 3 or 4 times the Rail-
way Ministry opposed it, saying ‘we do not see any traffic
materialising’. But after the project was set up, they
found that all the calculations about the quality of copper
were wrong. The traffic did not materialise. Then as
bad luck would have it.they were not able to find a mar-
ket for even the little they produced. They had to make
all the transportation by road. We had taken a guarantee
from them that if they do not give us the promised level
of traffic, they would pay us for that traffic. This is an
instance where a public sector undertaking was made to
enter into an agreement that if they do not provide the
traffic they will compensate us, Later on, they tried to
resile from it anf we were grilled by the PAC. In such
cases, we feel that they should take over the lines and
use as their siding. This is a case where their anticipa-
tion has gone wrong. There are some cases where we
have got a very wide variation on the plus side, It is

bound to vary. The position can -fluctuate from year to
year.”

The Member (Engineering) agreed when the Committee pointed
out the broad criterla was strategic, commercial points of view,
‘Hackwardness of the area and the missing link.

49. The Railway Convention Committee drew attention of the
Ministry of Railways (Railway Board) to a statement contained in
the National Transport Policy Committee Report (pp. 158—160)
from where it was noticed that in most cases the rate of return
estimated by the Railways, which usually forms the basis of Rail~
way Board investment decision for starting a new line, was quite

‘1301 L.S.—3.
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off the mark. Only in case of six lines out of 34, the return actually
obtained was within a margin of 50 per cent of the Railway Board’s
calculations. -By and large, the actual return was more than that
was estimated and in some cases there was no relationship between
the Raflway Board’s estimates and the actuals. There were only
two cases where as against plus expected return, the actual return
had turned out to be minus. The committee desired to know
whether this disclosed weakness in the survey and investigation of
projects and the estimation of costs and benefits, The Ministry of
Railways (Railway Board) submitted the following note in reply:

“This point has been based on the Report of the National
Transport ‘' Policy Committee regarding 34 BG constructed
by the Railway during the period 1950—76. The infor-
mation on pages 158—160 of the Report does not compare
the anticipated return with actual return obtained in the
sixth year of opening (which as noted by the RCC was
the point of time for determining viability of a project
under the conventional system), but with the return
obtained in .the year 1977-78—which year (1977-78) in
many cases is much after the sixth year of opening. ’

Nevertheless there is invariably a time difference between
the project completion anticipated in the survey report
and actual opening of the line, In the intervening years,
there can be other developments in the area served by
the new line. The actual costs of work can be different.
The rail tariff and expense&also undergo a change.

The rate of return after a few years of opening depends on
various factors i.e., volume and growth of traffic, develop-
ment of industries ete, Cost escalation by itself is not the
only factor affecting the rate of return.

In a view of the above, it cannot be concluded that there are
weaknesses in .the survey and investigations of the pro-
ject.”

50. The Committee discussed the matter with the representa-
tives of the Railway Board on 6 July, 1984. The Committee en-
quired whether there was a regular system of obtaining feed back
in respect of each line commissioned in order to compare the pro-
ject report anticipations with the actuals. The Member (Engineer--
ing) informed the Committee that there was such a system. The
Financial Commissioner supplemented by saying:

“I would like to submit that there is a system for post;
project appraisal and this has been laid down in the
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Indian Railways Finance Code, in paragraphs 243—247,
According to this, in respect of every new line, the indi-
vidual Railway have to submit before the 31st December
in any calendar year the working of the new line after
it is commissioned, in a standard form. This statement
gives a lot of information, This statement gives the year-
wisd particulars of the earnings as well as expenses. The
Railways are also expected to maintain statistics of pas-
senger earnings separately, the tonnage of goods traffic
which has been moved, the earningg therefrom etc. Nor-
.mally these statements are required to be submitted for
a period of 11 years unless in the light of the information
submitted the Railways come to the conclusion that a
certain amount of stability is reached and it need not be
sent any longer, This return which is received in the

! Railway Board is personally seen by the General Mana-
ger. I would like to -submit that.a number of explana-
tions for important variations between the actual realisa-
tion and what was projected initially is also given in that.
The cash flow is compared to the estimated projected
cash flow at the project stage. This should also indicate
the probable traffic in a foreseeable future, This, in brief,
is the system and we receive such statements from all
the individual Zonal Railways”.

51. The Chairman, Railway Board further explained that:

“I have something to say specifically in the matter, There
is a time lag between the survey as we take up and com-
pletion of construction. After survey we get ready to
"pletion of construction, then it takes much more time
to complete the constructiopn and all these depend upon
a number of imponderables. The realative priorities
from year to year given by the Planning Commission
determine the progress of work. Then the financial con-
straints also apply here. Over and above that, at the end
of it, unfortunately there is no specific system today of
updating the survey report as had been originally done,
on the date of completion of work. In the meantime,
there are some instances where it takes even 10 years for
the entire work to be completed. Many many changes
take place in that area. Industries come, agro-industries
etc. keep nn increasing in a particular area and the entire
shape of things change, ' So, to my mind, it would per-
haps be a step in the right direction if on the date of
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1981 or 1982 the new engineering Code has come wherein
many of the ideas which are more relevant to our condi-

tions and to the present management phxlosophy have
been incorporated.”

56. Explaining further particularly with reference to the ques-
tion of updating of surveys raised by the Committee, the Chairman,
Railway Board informed the Committee as follows:

..the strategic needs of the area of the country take quite
a premier place. The second aspect is project oriented,
the line which again is in the interest of the nation, say,
for developing cement plants, steel plants, etc. We expect
that in the Seventh Plan somé more orientation towards
the development of backward areas will be given. For-
tunately quite a lot of the unexploited areas, which are
now backward, but very rich in mineral wealth geologi-
cal wealth, etc, gradually steadily finding a place in our
surveys. There is one particular point...... raised for
which we do not have an answer today. He observed
that lines have been surveyed in the past and found not
viable at that time, but later on sea changes have taken
place and the area has developed industrially and other-
wise, and he wanted to know whether there is any sys-
tem to review such surveys from time to time. I am
afraid there is no automatic system or automatic machi-
nery to take up and update such surveys and to send the
revised information to Planning Commission. This is a
lacuna...... When some changes have taken place and
various industries have come up, it has to be updated. .. ...
We will examine the issue and come up with a solution.”

57. The Committee were informed that although the relevant
data wag obtained from the concerned Ministries and departments
of the State Governments, the Railway Survey team made its own
assessment. On being asked whether it could not be better if after
the survey team had made its own assessment, the State Govern-

ment were again consulted. the Chairman, Railway Board 'deposed
ag follows:

- “Before submitting the survey report, ‘discussions *will be’
useful if these take place with the State Government. I
am not sure whether after finalising the report, there are
any consultations, But the report is finalised after
detailed discussions with the State Government concerned
only normally”,
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58. Asked to comment on a suggestion that representatives of
the concerned State and an outside expert should also be included
in the survey team, the Ministry of Railways (Railway Board)
submitted the following note:

“During the survey of a railway project the State Govern-
ment officials are invariably consulted at various levels
to work out the details like traffic offering, new industries

~ ete. This system has been quite effective and there is no
need for a representative of the State Government being
included in the Survey team.

“The Railways have experienced teams of officers working
on the surveys, It is not considered necessary to asso-
ciate an outside expert, at the time of collection of data
and formulation of the report of the survey team. How-
ever, it may be mentioned that after the survey report
for 'a new line is received in the Railway Board’s office
the Economic Adviser is invariably consulted in the pro-
cess of taking a decision on project investment. We are
already taking steps to strengthen this organisation to the
extent necessary, based on the recommendations of the
Railway Tariff Enquiry Committee.

“It is reiterated that the present arrangements are considered
adequate.”

59. Explaining the role of the Economic Adviser, the Financial
Commissioner Railways informed the Committee in evidence as
follows:

“The Economic Adviser reviews the project report submitted
by the Zonal Railways and renders economic advice to
the railway Board in order to enable them to take in-
formed decision. The Zonal Railways follows the pro-
cedure prescribed in theé Engineering Code and the Finan-
cial Code. And when some cases are noticed where the
forecasts are considered unrealistic or the methocology
for the forecasting and the analysis is found to be inade-
quate, the Economic Adviser works out revised expecta-
tions of such projects and makes them available to the
Board. The formation of this Economic Unit is at the
instance of the World Bank and the post, of the Economic
Adviser was sanctioned in late Sixties, The primary
purpose was to have an outside supervision on the rail-
ways investment plans and decision. In keeping with
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this objective the Economic Unit at the outset introduced
the concept of discounted cash flow for the projeet
approval. They have also come up with some important
suggestions from time to time. The Railways normally
take only the financial viability of the project into com-
sideration," whereas the Economic Adviser ! keeps the
broader aspects and national interest also in view and
where considered relevant, economic costs are examined
and incorporated in the advice, even though the same may
not really enter the financial reports, I canno; say that
we have reached perfection in the economic amalysis,
because it is a very difficult task, but an attempt is ser-

iously being made by the Economic Unit in the Railway
Board.”

60. To another quesiion whether the Planning Commission exa-
mined the merit of proposed Railway Projects and appraised themx
as in the case of those of Public Undertakings, the Fmancml Com-
missioner replied:

-“In the case of a public undertaking, when investment beyond
a limit is to be made, the matier is considered by the
Public Investment Board, which is a committee of Secre-
taries. There, different aspects of the scrutiny are en-
trusted to different agencies like the Project Appraisal
Division of the Planning Commission, Plan Finance Divi-
sion of the Finance Ministry, as also construction and
other divisions of the BPE in the Finance Ministry. They
give their comments., All views are mentioned there.
Then a decision is taken to recommend or modify or
reject a proposal; and based on that, ultimately the Cabi-
net takes a decision. Powers have been delegated to the
Railways Ministry to deal with their projects.”

61. During evidence the Compittee enquired whether any weight
was given to the offer of a St%ﬂam earth work, etc. for
construction of a new line, t e e of the Planning Com-
mission stated as follows:

“In so far as the appraisal is concerned, remunerative point of
view is concerned, there are other things which will have
to be taken into account. If a State Government is pre-
pared to make available free earth work and sleepers, ete.
the work will progress in a faster pace. But each project
can be considered on the merits of each case. There is no

! preference as such. What I am trying to say is if a line is
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more important at a particular place, then it will be con-
sidered. If the State Government says “we will give the
land and provide other facilities” it will not help much.”

62. In a further enquiry if such facilities were to be offered whe-
ther a priority could be allotted to such projects, the Secretary Plam-
ning Commission reacted by saying:

“I can only say that when a line which has crossed the
Stage-I and Stage-II and if it is in the third stage, to that
extent, it will be closer with the on-going projects, Other-
wise it has to wait. When we are in a stage of deciding

whether a particular project should be included, should
we not give preference etc. especially when help is coming

from the State, my friend says, other things being equal,

certainly ‘Yes’, But in regard to making provisions, tech- .
nically the work will go faster. So, what I am saying is

that in making selection of the project, I have to take a
decision between the two projects when things are being

equal. But when you have offered land and earth work
and other facilities, certainly the scale will tilt in favour

of that project. But at the same ‘time in the other case,

if I have shortage of funds, the fact is that if fund is allo-

cated, then that part will operate in favour of that pro-
ject.”

First of all I would say if the State offers land, earth work,
and the project hag come to the third stage it will be
taken up for completion but it does not mean that the
State which has not given the facilities at all and in that
State a project is in final stage, we must not take it up for
completion. We must try to complete all these together.

But we agree that preference should be given to a State which
has offered land or earth work etc. provided other things
are equal in between the two project. But to decide whe-
ther a project is worthwhile for going ahead or not, this
fact may not be relevant.”

63. The representative of the Planning Commission, however,
further added:

“1# we give preference to such a State without considering-
other things, there are lots of pitfals. We must look at.the
total economic benefits of a particular line taking into
account all the cost that goes into it. It can happen that if’

!
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the affluent States start providing land, earth work etc.,
whatever little money is there, will go to them, and we
might not be able to meet the needs of backward States.
It has its own implications and pitfalls.”

64. The recommendation of the National Transport Policy that
-during the next two decades. the railway neétwork would need to be
expanded by atleast 5,000 kms. has not been accepted by Govern-
ment in toto. The view of Government thereon is that no specific
track of kilometers for new lines need to be laid.

65. The Public Accounts Committee (1974-75) in their 171st Re-
port had recommended that “the Railway Board should in consulta-
tion with the Planning Commission immediately draw up a compre-
hensive long term and clear cut plan for the construction of new
lines on a systematic basis. The criteria to be followed in the matter
of construction of new lines need to be clearly set out. The decision
of the Government in this regard sh'ould be embodied in a policy
resolution which should have khe specific approval of Parliament.”
In their Action Taken Note, the Railway Board stated, ‘Railways
would explore the possibility of glving the suggestion a practical
shape”. The Public Accounts Committee (1975-76) in their 191st-
Report noted the reply of the Railway Board and urged that “this
should be finalised quickly and the policy in this regard clearly
spelt out before Parliament.” )

66. When asked to give the present ppsition, the Financial Com-
missioner Railways replied as follows:

“The Government hag not accepted the recommendation. The
reason given is that we cannot have a predetermined kilo-
meterage to be built because the available resources will
have to be spared out or allocated to various sectors from
year to year according to priorities and needs. There is
no need for predetermined figure of 5,000 kilometers we
are adding about 200 kms. a year.”

. 67. he Committee were informed that inter se priority between
projects of new lines, doubling and conversions was considered
broadly on the basis of projected traffic demand. During evidence
the Committee enquired that when there was a shelf of equally
feag'ble project and a choice was to be made within the resources
constraints, which of the three, new lines, doubling or conversion,
was preferred, the Secretary, Planning Commission replied:
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“The projects in regard to construction of new lines on the
one hand, of doubling of lines or conversion on the other
are not dealt with together. But they are decided on
the basis of priority and on merits. We do not regard
them as competitive with one another. But we assess
them on the basis of assessments made in the various
areas. The question to be considered is what is the
demand of traffic in that particular area and how best
it can be met, and on that' basis we take the decision.
Schemes of conversion are considered on the basis of
level of saturation reached and what we expect to be the
traffic in that section. Similarly, schemes of doubling
of single lines are taken on the basis of saturation reach-
ed and sometimes decision is taken that it is more
economical to consider c’ther conversion or doubling of
a particular section than laying a new line. But where
a section reaches saturation caparity, - then alternative
routes are considered in preference to new routes, Their
competitiveness is considered and decision taken in
favour of alternative routes.

It is not a question of making a choice between three mutually
competitive proposals, but a decision is taken in regard to
the desirability of a particular proposal with reference
to the traffic demnad in the area.”

68. On a further query whether a preference could be given
to opening up a new area or to doubling of an existing line between
two points, the representative of the Planning Commission stated:

“This is a question which would require to be seen in indivi-
dual situations, and I do not think, a general remark can
be made. But when particularly, a line is saturated on
a double line section, before one goes to a third line, it
might be better to look at an alternative alignment pro-
vided the overall economics are in favour of that. We
cannot make a general statement. Of course, when we
resort to doubling of a line the cost of operations be-
comes less, because the stations and other things are
there. The second advantage is that the capacity has
tremendous potential on doubling when it comes to
automatic block signalling and no crossings are involved.
Thirdly, while doubling starts giving benefits immedia'ta
ly, a new line gives benefits alter the whole of the line
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is completed. Within the constraints of these three pos--
sibilities, if an alternative alignment can open up a new-
area, but yet economical, it would be welcome. But each
case will have to be considered individually.”

He further stated that:

“It was not a question of eitherfor. Traffic has been increasing
from 1950-51. We have carried nearly four times the
traffic virtually on the same route, because the expansion
of the new line is about 6,000 to 7,000 kms. The route:
remaining the same, the passenger traffic has increased
by nearly three times, and freight traffic by four times.
So, there has been pressure no traffic on the existing
routes. The geography of the country being what it is,

and traffic growing trunk routes, these routes have to
meet this increase.” *

69. The representative of the Planning Commission admitted
that it wag very difficult to make inter se priority and say that we
would have new lines in favour of doubling in all cases. Obviously
it was not possible. He stated “There are cases where new line is
given a lot of preference over doubling, where it is -onnected to
a new project e.g.,, Koraput—Raigarh line. I do not think it is the
intention that we have a list of new lines and only when the new
lines are completed, then only the doubling will be taken up. This
is not the intention. Looking at the individual situation and what
the line is going to achieve, we give priority.”

70. The Public Accounts Committee Report (1974-75) had pointed
out that the proportion of expenditure on new lines to the total
expenditure was steadily declining. Asked to comment on this
observation, the representative of the Planning Commission stated:

“So far as the expenditure on new lin€s is concerned, it
would be depending upon what are the amounts requir-
ed under other plan heads and sub-heads. With the
energy crisis, there is a big emphasis now on electrifica-
tion of trecks. A new plan head where a lot of money
is required to be spent is. electrification. There is also
the ageing factor. The Third Plan was a very big plan
and now the equipment that was acquired then is coming
in for replacement. So, a lot of money would go for
replacement. The net work of rail system é6r any system
is dependent on what the needs are. I have only or~
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observation to make, that accessibility and meeting the
demands of transport of the people in a country do not
necessarily have to be through rail transport and can be
met through other modes of transport like roads. There
has been a very big emphasis on the minimum needs
programme on the roads. The Planning Commission
have said that in the next ten years including Sixth Plan,
all villages with population of 1,500 and above must be
connected with a road. A railway net-work cannot go
by its very design and technology to all nooks and cor-
ners. Accessability is important for the people in the
villages and the rural areas. Therefore, it is not that rail
transport alone can meet the required objective of inte-
grated transport or accessability. In 1853, the only
means of mechanised transport was the locomotive. The
automobile came much later. If it had come before the
locomotive, perhapg the maps of Indian railways would
have been different. The maps of railways are chang-
ing the world over. The railways are designing to move
bulk goods. If it is small traffic or passenger traffic, roads
can provide better service. In an integrated system to
meet the total needs of transport, I think all we need
to look at is the transport requirements rather than only
the rail transport requirements.”

71. The Chairman, Railway Board had the following to say in
regard to Railways giving preference to new lines, doubling and
-gauge conversion: '

“What are the types of works which are normally undertaken
by the Railways. These are, firstly, rehabilitation and
renewals of existing assets which consist of permanent
way, rolling stock, workshop, telecommunication etc.
Second is, the construction of lines. This consists again
of project-oriented lines, opening of lines in backward
areas, strategic lines for Defence purposes and other
lines for movement of essential commodities. Then we
take up doubling to increase sectional capacity on various
places and sometimes we have analysis from time to
time and we have conversion of narrow gauge to metre-
gauge for providing more paths where the developmental
activities have taken place.

Doubling is normally for, increasing section capacity and we
do not have to go to Planning Commission Yor sanction.
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in all cases of new lines as well as gauge conversion we

have to get our Plan accepted by the Planning Commis-
sion and fund allocation made. There are fundamental
items which go in first.

What is a backward area? Backward area according to. our

concept would consist of such areas where per capita
income is low; the area is pastoral or with seasonal agri-
cultural activity where nearly for six to seven months
men and women do not have work or it is industrially
backward in the sense that there are no industries.’

Our country is not very rich to afford conversions. Conver-

sion today costs us nearly Rs, 25 lakhs from one gauge
to the other. New lines cost us Rs. 28 to 30 lakhs. It is
better that we follow a.different alignment, most advan-
tageous alignment, and open new ones.”

This is the case also for doubling. We come back. with a

72. In

view that it is a new line.”

regard to removing of congestion on trunk routes, the

Chairman, Railway Board informed the Committee as follows:

“We cannot say there ig no congestion on the traffic route con-

t

necting the metropolitan cities. While Bombay-Delhi,
Calcutta-Delhi which are the metropolitan cities have a
number of alternative routes. The Grand Trunk route is
the only one joining the metropolitan cities of Secundera-
bad as well as Madras, with Delhi. This route in !many
places is single line. We have taken steps to put double
line there to relieve it of congestion. Unfortunately on this
main line are located Singareni collieries. It adds not
only to the passenger carrying services, but becomes
heavily over-crowded due to coal movement between va-
rious power houses. Similarly, after Itarsi there again
coal has to be moved. This has been double lined to a great
length. Still there are critical sections where doubling has
to be completed early. At this stage, the question comes as
to what should be the ultimate main plan for us to follow
with regard to removing congestion especially between the
North and the South. There has also been the specific

! feeling that South is not being attended to and is being

neglected. To my mind we must complete the West Coast

I B s
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line from Bombay to Mangalore and give a through con-

nection so that the load from the Grand Trink route is
taken over completely, —To start~with from Mangalore to
Delhi we can reach in 24 hours if the West Coast route
comes up. Besides, there are ceriain areas in the Central
India starting from the collieries where heavy coal move-
ment is taking place over the Grand Trunk route. Be-
sides, there are also some cement plants and thermal
power stations. This route has to be decongested, I is in
this context recently a plan has been approved and from
our Western Coal fields a line has already been laid from
a place called Pippalkoti.

There is conversion up to Parli, a distance of 370 kms, Further,

there is a proposal in Maharashtra, for a thermal station

- at Kurduwadi. There is a second stage of decongestion

\ on the Parli-Latur section. From Latur, there is a narrow

gauge upto Miraj i.e., Latur-Kurduwadi-Miraj. This

should be converted into broad-gauge. If it is done, this

particular gauge will cut down the distance by 850 kms..

for coal movement. If this east-west coastal line comes

up, various industries ean be set up in Marathwada and

elsewhere. Thereby migration to Bombay can be avoided.
This is the main congested route today.

Similarly, there is a small section which is heavily congested,
between Katni and Jabalpur where we are moving heavy
coal trains.”

Intra-city Transport
73. To an enquiry of the Committee whethér there was any
road-rail transpor: plan for metropolitan cities of Calcutta, Madras

and Bombay, the Planning Commission informed that in all the

four metropolitan cities, Metropolitan Development Authorities
have been constituted which are entrusied with the responsibility
of achieving coordination between different modes of transport,
mainly rail and road, as well as preparation of integrated plans. It
has also been stated that concerned Siate Governments have al-
ready been advised to prepare integrated commuter transport plans
for the cities like Bangalore, Nagpur and Patna.

74. As regards intra-city railway facilities, the Chairman, Rail-
way Board informed the Committee as followS'-—-

“We are working on plans for Calcutta Madras and Bombay,
RRC has published a volume mainly about traffic in

-
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metropolitan cities. Some smaller metropolitan cities

’ like Bangalore, Nagpur and Patna are getting more and
more congested. Bangalore has prepared some plan

which is under scrutiny, About the oiher towns, I don't

know whether they have done it. There can be a sepa-

rate body for metropolitan cities, because there has to be

an integrated transport, which should be separate from
railways”, 5

75. Asked about financing of such a body, the Chairman, Railway
Board reacted by saying “It cannot be done under Railway Budget”.

76. During their visit to Metro Railway Calcutta in July 1983, the
Committee were informed that the agency for operation of Me.ro
Railway was to be finalised. It has been stated in a note that for
Metro Railway “the Central Government have appointed Ministry
cf Works and Housing as a nodal Ministry to coordinate. Meetings
have been held by this Ministry with the Railway Ministry, State
Government and the Planning Commission. Final decision is yet
to be taken. For operation of the Metro Railway a new Act will
have to be passed by Parliament”. .This Act has been drafted and
ig.stated to be under the consideration of the Railway Ministry. In
the meanwhile the construction organisation is preparing itself to
organise and take charge of operation and maintenance of the
Metro Railway which is stated to be imminent for the first section.

77. To an enquiry whether any agency for the operation of the

Metro Railway has since been decided, the Ministry informed in a
note as follows:

“The Government have decided that a statutory authority
should be constituted for the operation and maintenance
of Calcutta underground system. The authority would
be under the Central control and function under the

,  Ministry of Rallways for the time being. In case other
modes of transport are also to be taken up by *the statu-
tory authority the Government have further decided that
the authority might be placed under the Ministry of
Works and Housing. ..

In pursuance of the opinion expressed by the Solicitor General

of India, the observation of the Cabinet while consider-

ing the Metro Railway (Construction of Works) Act,. 1978

and the decision taken by the Committee of Secretaries, a

separate and comprehensive legislation is requit.'ed for the

operation of Metro Railway. The draft legislation for the

" creation of Metro Rail Authority for the operation and
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.maintenance of Metro Railway is under consideration of
the Ministry of Law. The exact constitution of the Statu-

tory authority is still under consideration in. conjunction -

with Law Ministry.

D, NEW LINES COMPLETED SINCE 1950-51

78. A list of new lines completed from 1950-51 giving year of start,
.year of completion, total cost and the broad purpose envisaged is
given in Appendix II. The information pertaining to the on-going
schemes of new lines at the beginning of the Sixth Plan and taken
'up during the Sixth Plan (upto 31-3-1984) together with the year of
start, is given in Appendix III and IV. -

79. It has been stated that no project on new lines or gauge con-
version sanctioned by the Planning Commission has been abandoned
after incurring some expenditure. Due to constraint of resources,
hewever, some of the projects have been slowed down, )

80. The Planning Commissioni informed the Committee in a note.
'The Working Group for the Sixth Plan constituted for. fhe Railways
indicated 29 on-going projects including three projects approved. .in
1980-81, the {otal cost of which was given in the Report of the Work-
ing Group at Rs. 402 crores. Of this, an amount of Rs. 162 crores had
already been spent; requiring a balance of Rs, 240 crores for complet-
ing these works. The provision for the Plan-Head “Construction of
New Railway Lines” for the Sixth Plan was Rs. 380 crores and this
included a provision of Rs. 240 crores for the completion of on-going

‘works. However, due to increase in the cost of inputs, the amount-

required for completion of these projects has increased substantially.

81. The allocation for new lines/gauge conversion ig reviewed from
time to time and within the available resources, allocations are made
for these projects, priority being given to lines which are linked
‘with specific projects and those nearing completion. In " this
context, it would also be relevant to mention that, within the over-
all resources available for Railways, priority is given to replace-
ment of assets, acquisition of rolling stock and developipg and tak-
ing up line capacity +works so that the Railways are equipped
4o carry the minimum traffic necessary for the development of the
economy.

82. On an enquiry of the Committee as to how i_t would’be
possible for the Iailways to continue the on-going projects during

1301 L.S—4
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the remaining years of the Sixth Plan in view of rising costs, the
Planning Commission stated:

“In view of the costs of construction of new lines increasing
substantially on the one hand and resources not increas-
ing in the same proportion on the other, the completion
of some of the on-going projects will be affected. - As:
mentioned earlier, action has been taken to provide fund

“on priority to a few lines and not spread the resources
thin over all the projects.”

83." Asked if the Railways have approached Planning Commis=
sion for more funds, the Planning. Commission stated:

“The Railways have asked the Planning Commission to in-
créase their allocations from time to time. The Plan-
ning Commission has considered such requests and -
have \also given additional allocations. For example, in.
1982-83, an additional allocation of Rs. 180 crores was
made in the current year i.e. 1983-84, an addijtional allo-
cation of Rs. 160 crores has been made to the Mimistry
of Railways, over and above what was agreed to in the
Annual Plans.. These additional allocations have been
primarily for the provision of additional rolling stock,
track renewals and urgent line capacity works. In 1982-
83, additiona]l allocation was made for new lines. The
additional allocations have .been given primarily to meet
the additional needs of traffic and urgent replacement
requirements. The expenditure/outlay in the Annual.
Plans in the first 4 years of the VI Plan for the Railways
account for nearly the total allocation made for the 5
year period 1980-85. As a consequence the total outlay
for the year 1984-85 would be the additional outlay pro-
vided to the Railways in the Sixth Plan.”

84. Planning Commission’s own assessment with regard to ade-
quacy of funds is as follows:—

“Projects are sanctioned on the basis of their costs as indica-
ted by the Ministry of Railways and included in the Five
Year Plan. In the event of a sharp escalation in the costs
of projects, it becomes difficult to provide adequate funds
for all the projects within the limited resources. The
resources available have also to be used for other priority
works of the Railways. These include acquisition of
rolling stock, track renewals, electrification programme,.
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workshops and sheds etc., some" of them more directly
concerned with the main task of carrying the additional
traffic. In such a situation, priorities warrant some chang-
es which result in some of the projects which are consi-
dered not very important and could be deferred without
serious detriment to the traffic needs, not getting adequate
. funds. The requirements of the on-going projects which
were estimated to be only Rs. 240 crores at the beginning
of the Sixth Plan are now assessed at about Rs. 525 crores
for completion. In the first four years only Rs. 225 crores
could be provided for new lines. In view of the overall
constraint of resources and priority required for alloca-
tion to other Plan heads of Railways, it has not been pos-

sible to adequately provide allocations for new railway
lines.” .

85. The Secretary, Planning Commission further informed _the
Committee during evyidence that ‘‘of the 15 lines which we have
indicated as likely to be commissioned, three, I understand, are
likely to be partly commissioned. These are Bibinagar-Nadikude,
Jangpura-Panswani and Afta-Roha lines. The other 12 are expected
to be fully commissioned.” He further explained: .

“During the course of the plan we have been making alloca-
tion for this and there have been further escalations and
the result is that even the figure we have set apart in the
Plan...... will go up, but that amount will not be ade-
quate to complete the projects. This probably is the
major reason for all the 29 not being completed.”

86. Asked if certain projects were slowed down at the in stance
of the Planning Commission, the Secretary, Planning Commission
replied “The Planning Commission does not give any instruction to
slow down the projects”. The representative of the Planning Com-
mission further clarified as follows:’

"“We have indicated priority. In case of new railway lines,
those that are nearing completion should be given the
priority, so that these lines are at least completed and
“are brought into use. , There are project-oriented lines.
1f there is a project link with the particular line and if
the project is coming up, the priority is given so that that
project does not suffer.”
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87. It has been admitted that there have been cases of cost and
time overruns. Cost overruns have been due to an escalation in
costs of inputs. The overall resources not incteasing in harmony
with the escalation in costs has also resulted in less allocations to
the projects currently in progress. This has also been due to priority
being given to other important Plan Heads of the Railways like
acquisition of rolling stock, replacement and renewals of over-aged
assets. As a consequence of both the shortage of resourcés as well
as the increase in costs of inputs, there have been cost and time
overruns. Time overruns are also caused due to factors like delay
in acquisition of land, problems of terrain not visualised”earlier in

the survey and other factors like delay due to contractors or non-
availahility of materials.

88, Of the 58 new Railway lines (longer than 20 kms.) constructed
since 1950 (mentioned in Appendix I) following lines have taken
about 10 years or more. It is not clear as to what extent has there
been cost escalation on account of the delay in execution:—

Revised’

(Rs. in crores)

1. Hindumalkot— Sriganganagar ) BG 27 .56 Kms. 117
2. Smgrauli- Obra .. . . BGH56.57 kms, . 11.41
3. Singrauli-Katni . . . . . BG 246.26 kms. 19.92
4. Panskura- Haldia Port . . . . BG 69..61 ks, 12.33°
5. Guna- Maksi X . BG_lgg.zr kins. 10.86
G. Trivandrum— Nagar coil-Tirunciweli | .

(includiag Nag ¢ l- Kanyakwaa:i) . BG 160. kms. 14.5¢ 53.59
7. Vasai Road-~ Diva, . . .- BG 41.96 kms.12.794 29.50

In reply to a queétion the Ministry of Railways have informed
in a note that the increase in cost specifically due to escalation in
rates due to time over run is not separately available.

89. Similarly from the details of 29 on-going projects on new lines
.at the start of the Sixth Plan (mentioned in Appendix III), ® is seen
that the Mangalore-Hassan line (109.21. kms. cost Rs. 51.36 crores)
took more than seventeen years for completion.

90. On an enquiry of the Committec regarding details of top tea
cases of Railway projects costing over Rs. 20 crores each which suf-
fered more than 100 per cent cost and time over run together with
reasons therefor as well as remedial steps taken as a result of the
review made by the Planning Commission, the Planning Commissigh
has submitted the following note:—
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"'The required information was sought from the Ministry of
. Railways. They have indicated that '‘as details of ten
cases of Railway Projects on Track Expansion, each cost-
ing over Rs.-20 crores and having suffered more than 100 °
per cent cost and time over-runs are not available hav-
ing a time span of last 10 years projects originally cost
ing more than Rs. 10 crores which suffered about 100 per
cent cost/time over-run have been indentified.” Details
of the schemes as supplied by the Ministry of Railways

are given in Appendix 'V both in respect of new lines and
gauge conversions.

It may be observed that generally the reasons are constraint
of resources resulting in inadequate allocation of funds to
different schemes, cost escalations, shortage of materials
cte. In this connection, as has already been stressed else-
where, it is stated that in a situation where full require-
ments of various schemes have to face the situation of
constraint of resources, it is inevitable that priority fund-
ing has necessarily to be attempted keeping in view consi-
.derations like project oriented lines etc. In addition, it
may be stated that when a project report gets prepared by
the Survey team of a Zonal Railway, the cost estimates
are with reference to a base period. When the project gets
approved, escalations take place due to time lag between
the survey and sanctions. Again costs estimated during
survey are firmed up after a detailed engineering survey.
Further during the course of execution, the executing au-
thorities also Tace shortage of materials and escalation in
costs of inputs. These account for cost and time over-runs.

As the execution of projects is reviewed systema:cically by the
Ministry of Railways and the Zonal Railways undertaking
the exccution of the project, no specific details assessment
is made by the Planning Commission. However, by get-
ting information from Ministry of Railways on important
projects having inter-sectoral linkages and including it in
the Planning Commission’s Quarterly Status Report; the
slippages and remedial action required are identified.
Separately a Quarterly Report is also sent to the pabinet
highlighting achievements and slippages. In addition, it
is stated that during Annual Plan meetings the require-
ments of outlays for the projects are discussed and worked
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out in consultation with the Ministry of Railways. These
meetings "and the Quarterly Review Meetings serve the
broad purpose of review for remedial action in respect of
progressing railway projects.”

91. Asked as to what concrete measures have been taken to avoid

cost and time overruns, the Ministry of Railways furhished the
following note:

“Due to severe constraints of resources it has not been possi-
ble to allocate sufficient funds to the different on-going
. projects, resulting not only in time overrun but also cost

overruns, due to aquost continuous escalation in cost of

labour and material. A few projects such-as project
oriented lines, strategic lines and the lines in the North
East Region have been identified, in consultation with the
Planning Commission to be accorded high priority, so as
to keep the time and cost overrun to ‘the minimum in at
least those few cases. - The real solution however, lies in
substantially increasing the allocation for new lines, so

that they are completed in the minimum possible time,
as stipulated in the project report.”

92. On being asked whether it was not necessary to have some

mechanism of assessing the cost|{time overruns, the Secretary,
Planning Commission agreed by saying:

“Yes. The first should be the Railways themselves. They
must have the periodic reviews which would enable them
to go into what is going wrong and what should be done.
At the level of the Planning Commission there are quar-
terly and annual reviews in which we try to analyse and
help to the extent we can. Constant monitoring and con-
centration on on-going projects with a view to finishing
quickly—these are the two.things which I would stress.”

93. It has been stated in a non-official memorandum that because
of pressures, a large number of new lines are adopted with token
provision made for them and some work is done on each of these
lines to show that they are alive, but because gf limited funds
that are made available, all the projects drag on, resulting in es-

calation of costs. Asked to comment on this observatxon the Sec-
retary, Planning Commission stated:—
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“They . (Proposals) do come from various sources and all these

are faken into account. We go into the merits of the pro-
posals as they come to us. Now it is true that over a
peried of time you do have an accumulation of projects
and particularly, when we pass through a period of scar-
city of resources, as it happens from time to time, it is
not always possible, to set up an amount of money that
will be automatically required. If that happens, we in-
.dicate to the Railways that the amount likely to be
available is such and such and they should decide on the
priorities and tell us about it generally speaking they try
to concentrate on on-going projects and long-term
schemes.”

94. On being asked whether it would not be more desirable
that initially only a few projects should be taken up and concerted’
efforts made to complete them in time and funds permitting other
projects may be taken up for execution thereafter, the Secretary,
Planning Commission deposed as follows:—

-~

“I cannot agree more on this. It is absolutely correct. We

_agree that this should be the pplicy of the Committee.
We cannot agree more with this. I would say that we
should not take up schemes without regard to the likely
availability of funds in that year and in the coming year
and it is a good policy to take a little more than what we
can do. But subject to that, we must concentrate on
finishing the ongoing schemes quickly because the effect
oAl spreading the resources thin over a large number of
projects is that the projects can become long-drawn and
the costs may go up. Therefore, this is something with
which we, in the Planning Commission, whole-heartedly

agree.

I would only say that the number of projects to be taken up

should bear a reasonable relationship to the likely availa-
bility of resources and concentration should be on finish-
ing on-going projects and maximisation of resources jn

favour of on-going-projects.”

95. During evidence of the representatives of the Ministry of
Railways (Railway Board), the Committee enquired the reasons for
cost-over run and time over-run. The Member (Engineering) replied

as follows:— 4 .
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“It is a viclous circle. When escalations. are’ there, we' do- not
have adequate money and then. there is time overrum..
Upto almost 1965-66, the price escalation was not much
and the time overrun was also not much. We had com-
pleted the projects in three years, But later, it is a trend
particularly after the Third Plan, the money provided is-

not adequate and escalations are also taking place
simultaneously.”

96. On another enquiry as to why the Railways could not spend
the money on one project, complete it and’ then go to another pro-
ject, the Member ,(Engineering) reacted:

“A very desirable objective, we would like to do. But public-
aspirations are there. Suppose I start a project in Kerala
and complete it in two years time. People living in other
parts, say, Bihar will say that work is going on in Kerala
but not in Bihar. It is a genuine public aspiration.”

97. During discussion the Committee desired to know whether-
the Plan funds under the Rural Employment Schemes could be-
utilised for the earth work for railway track expansion. The:
Planning Commission submitted the following note subsequently:—

“In the past some of the State Governments used to offer free
land and contribute towards part of the earth work cons-
truction in respect of projects on construction of new
railway lines under the ‘Food For Work Programme’ in
force earlier. The Ministry of Railways used to accept
such offers in respect of projects which were otherwise ap-
proved by the Planning Commission:

During the Sixth Five Year Plan two important Centrally
Sponsored Schemes for generation of rural employment
are under implementation in place of the earlier schemes..
, These are:

(1) National Rural Employment Programme and
(2) Rural Landless Employment Guarantee Programme.

Under these two schemes funds are made available to the:
State Governments on the basis of a formula relating to-
existance of poverty .and populaion of agricultural labour-
ers and marginal farmers with the two-fold intention of
creating additional’ employment opportunities based on
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the above criteria in different aspects of each State, and
in the process, create local community assets which are
generally not covered in normal Plan scheme$. The works
that generally are taken up under such programmes in-
clude minor irrigation, soil conservation and land deve-
lopment, nalla training, anti-water logging, drains and.
distributing cahals, fields channels, trenches, afforestation
etc. As schemes on construction of railway lines are
covered under the normal Plan schemes of the Ministry
of Railways, these do not fit into the two schemes indi-
cated above.

Nevertheless if the State Governments are keen and offer
such a contribution (earth work for 'Railway lines) under
their Plan or non-Plan schemes, it could be considered by
the Ministry of Railways. However, as has been made
clear during oral evidence, the appraisal of the projects

, can not take into consideration such offers and the sche-
mes will have to be examined on merit without giving
any weightage to offer of such contributions by the State

Governments.”
. :

98. A suggestion was brought to the notice of “the Committee
that the lines which do not give adequate financial return should
be closely examined by the economic unit of the Ministry of Rail-
ways to evaluate the alternative of moving the traffic by other
modes to assess the overall cost and benefit to the economy. Asked
to give comments on the proppsal, the Financial Commissigner
stated: o

“This suggestion is not formally brought to our notice. The
Economic Adviser examines the projects. Then only it
will go to Planning Commission. One can say, it should
be done on social cost benefit analysis basis. It was ap-
plied to certain lines in the N.E. region of the country.
But when a thing is not financially justified, it will only
add to the Railway budget’s burden. There must be some
mechanism to compensate railway for the loss, if any.
The losses are more than the dividend payable. There:
should be a mechanism to compensate the Railway for
projects taken up on social cost benefit analysis basis;
it is for development of the country; it is for the im-
provement of the economy. But till they become really
viable, somebody should pay us money. There are some-
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strategic lines. Operational losses are deducted from
,, dividend payable. There is a regular system of project
appraisal. Refinements are made from time to time de-
pending upon the needs as we have already mentioned.

In previous years, the conventional system was there; then
in 1969 we set up a Committee which consisted of three
directors. They went Into the system and they suggested
some improved methods. In many cases, there are detail-

! ed procedures—they start from the grass-root level. All

P ‘ these things are being discussed at the Zonal level. These
various details are gone into. Projects are there like
workshops, repair-sheds, electrification and so on. Many
of such things would be needing clearance from the side
of the Planning Commission also.”

E. GAUGE CONVER‘SION AND DOUBLINGS OF LINES

9. Of the three gauges on the Indian Railways, broad gauge
is the most predommant as would be seen from the table below:

Route Kms, (ason 31-3-1983)

(pauge Total Single line Total  Double/Multiple liries
I..l:gu‘i- Otlm_-_ Elcctri- Other Total
fied fied
Broad(1.676w.) 32,625 1,121 1861 19812 45209 8284 12813
»
Metre(1.000m.\ . 24,514 137 23071 24108 20 377 406
Narvow )
(0.762m. ) ‘
& 0.610m) ) ‘ 4,246 oo, 4246 446 . . e
Total 61,385 1,258 46908 48166 4558 8661 1319

——

100. Although broad gauge forms only 53.2 per cent of the total
route kilometres, it accounts for 88 per cent of the freight tonne
kms. and about 79.7 per cent of the passenger kms. Metre gauge
covering 39.9 per cent of the total route kms. carries only 11.9 per
cent .of freight tonne kms. angd 19.6 per cent of passenger kms.
Narrow gauge comprising 6.9 per cent of the total net work accounts
for the residual 0.1 per cent of the freight tonne kms. and 0.7 per
cent of passenger kms. It would be seen from paragraph 27 that
gauge conversion totalled 2208 kms. since the commencement of
Plan upto 1982-83 and doubling lines done totalled 8848 kms. during

this period. L e w
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101. A list of gauge conversion schemes completed from 1950-51,
showing year of commencement, year of completion, totdl cost and
‘the broad purpose is given in Appendix VI, Similar information per-
taining to on-going schemes of gauge conversions at the beginning of

the Sixth Plan together with the year of start is given in- Appendix
VII '

3

102. The need for doubling of lines are worked out by the Railways
on the basis of inéreased requirethemts of sectorsl eapacitiés 6n indi-
vidual routes. This assessment ig déne by the Railways aiid propo-
sals for individual doubling schemes d¢ not require the clearance of
the Planning Commission. Investment for doublings i considered
under the broad plan head of “Traffic Facilities (Line work Capa-
city)”. The allocation of funds under this hedd is provided within
the total outlay keeping in view the needs for expansion of traffic’
facilities and the overall demands for the plan heads and the dvail-
.ability of resources. However, there is a separate sub-head 6P ac-
.count for ‘Gauge conversion’ and ‘doubling’ respectively agairnst
which budget provision is made by the Railways every year under
the relevant Demand for Grant. Thus it appears to have been léft
solely to the direction of Railways to distribute the plan funds to
‘doubling’ and ‘gauge conversion’. To an enquiry of the Committee
regarding the principles on which this discretion was exercised, the
Ministry of Railways informed in a note as follows:

“There is no set criteria to select gauge conversion schemes
.and some such schemes are taken up on considerations
other than economic or operational. The gauge conver-
-sions, which are taken up on other than operational consi-
derafions do not necessarily add to the capacity of the
system, and some of them are not even economically via-
ble. All proposals for gauge conversions are formulated by
the Ministry of Railways on the basis of detailed Engine-
ering-cum-traffic sutvey. All proposals for gauge conver-

sion schemes also now require clearance from the Plan-
ning Commission.

On the contrary, doubling projects are always taken with a
view to agment capacity on saturated/congested sections,
to meet the anticipated increase in the level of traffic. It
is, therefore, desirable to give priority to doubling projects.”

103. Projects on gauge conversion are considered by the Railways,
‘mainly on the_basis of traffic needs, especially in the context of tran-
shipment bottlenecks and submitted to the Planning Commission for
clearance. The Planning Commission have informed the Committee
in this regard in a note as follows:

»
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“Earlier, there was a long-term objective of proviuing a uni-
gauge system on the Indian Railways. Lately, however,
in view of the very large investment that would be neces-

~ sary to convert all the narrow gauge and metre gauge
lines into broad gauge, the Railways have now considered
providing investments in improving the throughput of
metre-gauge sectiong by upgrading the track and rolling
stock for meeting additional capacity requirements, This

would reduce the overall need for conversion from metre
. . .. gauge to broad gauge. The need for retaining a metre
gauge net work for a long-time to come has also been com-

mented on by the National Transport Policy Committee
who in their Report have stated that it may be desirable
to improve the carrying capacity on metre gauge through
better rolling stock and improved axle loads and other
technological inputs. The Planning Commission considers
the proposals for gauge conversion schemes as recommen-
ded by the Working Group on the formulation of the Five
Year Plan, the individual schemes discussed during annual
plans with the Railways and projects with either problems
of capacity, transhipment or operational reasons.”

104. During evidence, the Chairman, Railway Board opined about
gauge conversion as follows:

“Our country is not very rich to afford conversions. Conver-
sion today costs us nearly Rs. 25 lakhs from one gauge
to the other. New lines cost us Rs. 28 to 30 lakhs. It is
better that we follow a different alignment, most advan-
tageous alignment, and open new ones.

This is the case also for doubling. we come back with a view
that it is a new line.

\

But relative economic have forced us to see that wh‘ethgr it
is better to spend money for new one or conversions.
Conversion of a line to a new line, perhaps earlier ad-

vantages were not so heavily weighted in favour of new

lines. ..The decision was taken at a time when there

were far too many bottlenecks with regard to tranship-
ment. The first stage is where conversion has taken place

so far to the heavy density routes on metre-gauge which
ended in broad-gauge points for transhipment. That phase
is over now: We have to think many-times to effect con-
versions now. Theé question has come should we convert

in the North Eastern side from Katihar to Siliguri? When
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I was in the area, I noticed the strategi '
’ gic demand of the
iz::lilitary also. Therefore, if metre gauge is also converted,
case of emergency, there will be no alternativ
Instead of converting o e

it, we can do one thing, which
many countries, practically the whole of Enagst Asia,

whole of Vietnam and part of China, Thailand, Burma,
Malaysia, etc. have got only smaller gauges. Witil a view
to meet the running of the metre guage 100 kms. per
hour, we have improved the track in many parts of the
country. Passenger movement does not make any differ-
ence. 1t is only in freight traffic.”

.He also stated:

“We, have practically converted where the heavy density of °

freight is there so that there is no transhipment invol-
ved.”

105. On an enquiry of the Committee, whether wheel-changing

of train would be economiral than conversion, the Chairman, Rail-
‘way Board reacted bf saying:

“Wheel changing is there only in certain limited places like
Spain, We used to have such arrangements, in Mysore
for the Maharajas’ carriage. But we cannot make use of
full utilisation of the moving diversions. The question
is how much load it would take in case of changing over
the vehicle from broad guage to meter gauge. If it is a
question of mere 2” or 3”, it is perhaps easier. But if it
is more, the body size is much larger, then the difference
between the two will be very great. This is the problem.

The metre-gauge unit wagon will take a maximum payload
of about 18 tonnes. Where as broad-gauge will take at least
24 to 28 tonnes. New wagons will go higher than 28 ton-
nes. In that way, we lose advantage by the wheel chang-
ing. However, we are trying to see whether - the inter-
national container or other containers can be used in
transhipment. Containers are to be put in the metre
gauge or broad gauge. We want to take the international
containers right to the other end of the metre gauge
also.” ’

» . . N | .
106. The Cémmittee were informed -that the.maximum speed
roetre-gauge was 100 kms. per hour. The Vaigal Express, which
rung on metre gauge, goes at 100 kms, per hour and in qthzr areas

it is only 50 to 75 kms. per hour.
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F. TRACK RENEWAL

107. The Railway Reforms Committee in their. Report presented
to the Ministry of Railways have cautioned that 20 per cent of the
existing track in the country will become sick if immediate steps.
are not taken to boost the track renewal programme. They have
suggested that in the remaining three years of the Plan beginning
with 1982-83, a total .outlay of the order of Rs 2,000 crores should
be earmarked for track renewal, ‘carriages and wagons replacement
plan..... It is further stated that by the end of the Sixth Plan at
least 20,000 kms. of track will require renewal even if 8,000 kms.
are renewed in 1982. Some 13,580 kms. of primary track and 7460
km. of secondary track will need immediate attention. The slow
pace of track renewal is also reported to have led to the speed cons-
traint affecting the productivity of the system.

108. It has been stated by the Railways that on important routes,
track is being strengthened and modernised to enable it to meet
the increasing demands of both passengers and freight traffic. The
track modernisation programme consists of provision of better and
stronger track structure and adoption of improved methods of main-
tenance of track with a view to minimising both maintenance and
operational costs and at the same time making rail travel safer and
more comfortable even at high speeds contemplated for the future.

109. The arrears in track renewals which was 13100 kms. at the:
beginning of the Sixth Plan in April 1980 had gone upto 16840 km.
at the end of March 1982. Accoring to the Report of the Comp-
troller and Auditor General of India for the year 1981-82—Union
Government Railways following is the expenditure under Plan
head “Track” during the last three years of the Sixth Five Years
Plan: :

1g80-85 1980-81 1981-82 1982-83 Balance Provisio”

Actuals Estimated for the rcmainin®
{Actuals) (Ac ) ( ) e s b
{Approx.)

(Rs. 1n crores)

500 199.30 172.09 g60.53 58.00

—— ———— ——- " oo o o} et et it ot o 12 o ot A et W ot e o otim el St e -

110, The physical targets set in the Sixth Plan and actual
achievement there against during the first two years, according to-
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the Audit Report (mentioned above), are as under:

57

Physical 1980-81  1981-82 Extent of
targets arrears of

(1980-83) renewal

of track

Track renewals (kms.)

() Primary 6000 880 1270 10300
(b) Secondary . 2000 216 293 6540 -
vy 8000 1096 1563 16840 -

111, During the year 1982-83, 1267 kms. of track were relaid with
new rails and 1710 kms. with new sleepers. On broad gauge 60 kg.
and 52 kg. per metre rails and on important metre gauge routes
44.64|37.20 kg. per metre rails are being used on high speed and|or

heavy density routes.

112. The Committee enquired from the Secretary Planning Com-
mission whether the quantum of funds made available for track

renewal programme was adequate. A representative of the.Plan-
ning Commission replied as follows:

“In the area of track renewal there will be backlog and this
backlog is proposed to be cleared in a phased manner so
that it is lifted and clearance is done in such a way that
it is fully taken care of and the backlog is cleared in
phased programme in five to ten years. Railways have

- asked for additional outlay for additional track renewal.
Addition allocations were made for track renewal.”’

113. On the Committee pointing out that the physical achieve-
ment in this respect fell short of the target, the representatives

stated:

“ Yes. This amount comes from the Depreciation Reserve
Yund., We concede that the qriginal programme that was
visualised in the beginning of the Sixth Plan may not
materialise. The effort is made to take it up as an im-

portant programme.”

L2
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114. When ‘this issue was posed to the Secretary, (Expenditure)
Ministry of Finance, he reacted by saying:

“They (Railways) should be given, out of the total alloca-
tion, a high priority when they come up to the Planning
Commission with demand for fund. I realise that they
have to meet certain targets of movement of traffic.
Therefore, they have to spend on other things also. The
only answer js that more fund will have to be made
available to ensure that target renewal programmes are
taken up. All I can say is that in the Finance Ministry
we recognise them as very essential for the railways and
they are core of the infrastructure; and that maximum
possible help has to be given to them. They can also help

themselves by ensuring that the surpluses that they ex-
pect are realised.”

115. In reply to SQ 346 dated 21-3-1984, the Minister of Railways
informed Rajya Sabha that “based on allocation of funds, 8409
kms. of track have been sanctioned for replacement with new rails
on 1-4-1983 and a further 11,600 kms. of track is being also progres-
sively planned for renewals.” To a supplementary question arising

-out of the above reply, he further stated:

“The position of track renewals is as follows: The total track
for the Sixth Five Year Plan was 14,000 kms. The total
renewal for the first four years, that is, 1980—84, is 6636,
kms. For 1984-85, our target is 2,500 kms..... The arrears
of track renewals at the end of the Plan, will be dpproxi-
mately 20,000 kms. The Railway Reforms Committee re-
commended that arrears of track renewals should be liqui-
dated in the next ten years and have recommended a
target of 4,800 kms. track renewal every year. In the
Seventh Five Year Plan, a sum of Rs. 2,600 crores has
been estimated to be required for track remewals.”

G. DIVERSION OF FUNDS

116, Grant No. 16—Railways relate to “Assets—Acquisition Cons-
truction and Replacement”. Particulars of wdrks are given in
“Works, Machinery and Polling Stock Programmes of Railwa?'!
Part 1T (Detailed Programme)”—popularly known as ‘Pink book?

117. A statement taken out from the Pink-book for the year
1983-84 and 1984-85 showing latest anticipated cost, outlay expected
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to the end of 1082-83 and 1983-84, proposed outlay during 1983-84
and 1984-85 in respect of one project each in the nine zonal rail-
ways is given at Appendix VIII.

118. The Appropriation Accounts of Railways in India for a par-
ticular year shows actual expenditure under major head and sub-
head (and not under individual items of works) as is shown in
Grant. It is, therefore, not possible to know from the published
documents the actual amount spent -on a particular new line or

gauge conversion project during-a year as against the grant sanc-
tioned by Parliament.

119. To an enquiry of the’Committee as to how it was ensured

that there is no diversion of funds by Railways, the Planning Com-
nmission have replied:—

“The Ministry of Railways make out detailed proposals for
allocations required under different Plan heads before
the Annual Plan discussions, The Planning Commission
allocates funds under each broad Plan head which is
arrived at after detailed discussions at the time of Annual

. Plan with the Ministry of Railways, taking into account
the priorities of the acquisition of rolling stock, work-
shops & sheds, track renewals, electrification, new lines,
line capacity works etc. within the Plan heads, the prio-
rities for individual works are also“-discussed to enable
prﬁjects which are more important to be provided with
adequate funds for early completion for meeting the
needs of traffic. Funds are not normally diverted from
one Plan Head to the other.”

120. During evidence the Committee enquired from the Secretary,
“Planning Commission whether the Commission had anything to do
with the diversion of funds of a particular project to another pro-
ject by the Ministry of Railways. The representative of the Plan-
ning Commission stated as follows:

“Go far as the allocations are concerned for the different plan
heads, it is ensured that the money is given for a- plan
‘head and it is spent under that head. Within the alloca-
tion in the plan head, money is allocated in the begin-
ning of the year itself. It is discussed with the Planning
Commission as to how much money they propose to pro-
vide for each of the projects. Normally no change is
made between one project and the other. However, dur-
1301 LS—S.

-
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ing the course of the year, should there be a need because-
of certain circumstances, that a particular project is not
able to pick up but another project is picking up fast, the-
* raillways can make such a change and advise the Plan-
ning Commission........Such a thing normally does not
happen. It all depends on resources that are made for a
particular line. That fund is not altered to be given to:
another project.”

R

H. PROPOSALS FROM STATE GOVERNMENTS

121. The route-wise rail length in different States and Union
Territories of the country as on 31-8-1980 and the kms. of new lines-
constructed in each State from the First Plan up té 1979-80 are
given below:

[ SRt onne....
State v Route Kms, as on Kans. of new lines
31-3-1980 constrncted from
First Plan to
o790
1 _ ' 2" 3

Andhra Pradnb . . . . . 4709 149
Assam . Coae . . 2194 . 461
Bihar . 7 . . . 5312 680
Gujarat 5671 286
Harvana . . . 1450 — 75
Him~chal Pradesh .‘ 256 01
Jammu & Kashmir . 277 "8
Karnataka . 3018 ) 375
Krvola 916 281
Madhya Pradesh . 5739 1063
M~=harashtra Yoo 5234 384
Nag.land e 9 9
Orissa o . . . ) 1948 626
Punjab ;' . . . . . 2189 89
najutl?an . . . . 5614 889
Tamil Nadu . . . . . . 8822 " 449
. Tripura . . . . . . 12 15
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Uttar Pradesh

8811 747

West Bengal 3722 581
Union Territories

Chandigarh 11 6

Delhi 168 57

Goa, Dainan and Diu 79 28

Pondicherry 27 Nil

122. On an enquiry, the Planning - Commissioil iniormedm;;—h:
Committee in a note that:

“The requests received from the different States and Union
Territories and others for additional new lines from time
to time are considered by the Ministry of Railways and
Planning Commission at the time of Plan formulation.
However, no separate details are available.”

123. During the course of examination of this subject, the Com-
mittee invited suggestion from the State Governments about cons-
truction of new lines, gauge conversions etc. in their respective States
and also obtained comments of the Ministry of Railways (Railway
Board) thereon. A summary of the proposals and comments are
reproduced in Appendix IX, '

I. UNECONOMIC BRANCH LINES

124. According to the recommendations of uneconomic Branch
Lines Committee (1969) all narrow gauge lines and such of the
Broad gauge and Metre Gauge lines joining the main system at one
and only are reckoned as branch lines. Those Branch lines whose net
earnings are not sufficient to meet the prescribed dividend liability
on the capital invested on the branch line, are treated as unre-
munetive and hence uneconomic.

125. According to the Corporate Plan (1976), the systematic
changes in geographic location of industry and markets and develop-
ment of roads have caused traffic to dwindle on many railway lines.
Volume of traffic over a number of lines has diminished to a point
where these-lines can no longer provide efficient and econontic ser-
vice. Although the main reason for the lines being unremunerative
is low density of traffic, in some cases losses are also attributable
to a high level of working expenses, out of proportion to the traffic
handled.

126, According to the Mlmst:"y of Railways (Railway Board) the
main reason for losses on uneconomic branch lines i that most of
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the lines have low density of traffic. The Narrow Gauge lines in
particular have the disadvantage of break of gauge transhipment,
short lead and severe competition from road traffiz. The Railway
have been making all out efforts to make the uneconom:c branch
lines economically viable. Important measures taken in'this regard

by the Railways are as under:

(1) Development of additional traﬂic by persuading the State
Governments to provide~feeder roads 'to stations, curtail-
‘ments of paralled road services during the time of train

services etc.

(2) Adjustment of time-table wherever feasible to suit public
convenience.

(3) Checks to curb ticketless travel,
(4) Cancellation of trains which are poorly patronised trains.
(5) Replacement of passenger and good train by mixed trains.

(6) Closure of unremunerative stations/halts or their conver-
sion into contractor-operated train halts,

(7) Introduction of ‘one engine only’ system,
(8) Running of trains during day light only.
(9) Close watch on loading, unloading and transit of wagons.

(10) Economy in gtaff, fuel and maintenan*e consistent with
operatianal and statutory needs.

(11) Closure of stations for goods traffic, in wagon-loads or
‘smalls’ or both, as warranted by poor patronage.

(12) Non-restoration of trains which were cancelled due to coal
shortage, on those uneconomic lines where patronage was
poor.

127. The Report of the Comptroller and Auditor General of India
for the year 1981-82, Union Government (Railways) brings out the
following facts about operating losses due to retention of Unremune-
rative Branch Lines. Keeping in view the financial burden arising
put of operating losses on these branch lines, the RCC 1871 approved
grant of subsidy to the Railway by way of non-payment nf dividend
ot their capital cost from 1971-72. (This relief was granted in the
shape of subsidy from 1879-80 onwards). The operating losses on
these lines were Rs. 20 crores in 1973-74 but this had increased to
Rs. 31.56 crores in 1980-81. A major factor contributing to these
losses was'the slow or negative growth of passenger as well as goods
4~affic on these short lead MG/NG 'sections, in the wake of improved
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road transport services. Commenting on 'the recurring operating
losses sustained by the Railway, the Public Accounts Committee in
their 22nd Report (1966-67—4th Lok Sabha) had observed that “the
round principle of providing transport at the lowest cost and to maxi-
mum advantage of the economy should outweigh all other considera-
tions in deciding upon the retention of unremunerative lines and
that in view of the growing difficult financial position of the Rail-
ways, it was desirable that an early decision should be taken.about
the operation of these Hnes on which the railways have been persis-
tently losing heavily,

128. The Railway Convention Committee (1973) had called for a
review to identify the lines which should be closed keeping in view
the availability of alternative modes of transport in the concerned
sections. Review carried out by the Railway Board in consultation
with the Zonal Railways in 1976-77 disclosed that in the area served
by 23 uneconomic branch lines on the Eastern, Northern, North
Eastern, Northeast Frontier, Southern, South Central, South Eastern
and Western Railways, ‘satisfactory- alternative modes of transport
exist and that the closure of these lines would not adversely affect
public interest. The M nistry of Railways (railway Board) there-
upon had approached (June 1978) ‘the concerned State Governments
to agree either for the closure of these lines or for the reimburse- -
ment of the losses sustained by the Railways in operating these lines.
None of the State Governments had agreed to the proposals of the
Ministry of Railways (Railwny Board) so far. Meanwhile both the
Railway Tariff Enquiry Committee (RTEC) and National Transport
Policy Committee (NTPC) constituted by the Ministry of Railways
(Railway Board) and the Planning Commission respectively has,
inter ali¢, unanimously recommended in their reports (1980) for
closure of these lines, specially the narrow gauge lines, on the consi-
deratian that these sections serve only short lead traffic which could
be catered more economically by Road Transport than by Rail.

129. Of the 23 lines which the Railways have recommended for
closure due to better availability of alternative road transpor; ser-
vice the maximum number is on North Eastern Railway (6), follow-
ed by Western (4), Southern (4), South Eastern (3), Northern (3),
Eastern (1), South Centra) (1) and Northeast Frontier Railway (1).
The losses sustained by the above railways on these 23 lines. alone
were Rs. 199 lakhs in 3980-81. Only one of the Railways—Western
Railway—had (gradually withdrawn the train services in their un-
remunerative branch lines, reducing thereby, its operating losses
from Rs.' 30 lakhs to Rs. 6.59 lakhs between 1978-79 and 1880-81.
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180. Awaiting concurrence from the State Government the Minis-
try of Railways (Raxlway Board) have not taken decision to close

down any of these 23 lines even on a selective basis so far (Novem-
ber 1982),

'8

131. During his oral evidence, the Finance Commissioner in-
formed the Committee that:

- “The number of uneconomic lines will vary from year to
year. One line may be unremunerative this year, and re-
munerative next year. For 1979-80 and 1980-81, as we have
published in the Budget Documents, the figures are 131,
132 and 136 respectively. The loss on these lines was for

1978-79 Rs. 27 crores, 1979-80 Rs. 27 crores and 1980-81 Rs.
32 crores.

As this Commitiee had recommended earlier these unecono-
mic Branch lines are reviewed every year on marginal
costing system and the losses assessed on that basis. So
these will vary from year to year, If the lines start mak-
ing profits, the number of lines will come down. There

"may be other lines which were earlier making surplus but
which become unremunerative subsequently.”

132. When asked as to how it was calcu]ated that a particular line
was making profit, the witness said:

“THere is a specific method. Whatever is directly apportionable
to the particular line is taken into account. There is a de-
tailed formula, issued in consultation with Audit. There
was an Uneconomic Branch Lines Enquiry Committee—
Mr. Mohanlal Chaturvedf headed that Committee, which
gave n formula. As far as the definition is concerned,
whatever line is connected to one end of the main line, is
a branch line. If it is connected on both the sides, it is
main line. All narrow ‘gauge lines are uneconomic,

133. Asked whether there was any. mbuilt system to concurrently
monitor and appraise the financial returns on operations on each of
the railway lines, the witness informed

“Thig 1§ subjected to annual review. It is only on the basis of
annual review that losses are computed and the lines are
excluded from the calculation of dividend:”
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134. On 2n enquiry as to how a record was kept for each line

.separately, he went on to say:

“There are two categories. 132 lines are in one group. There

was another group, which was constructed from 1-4-1950
wonwards. This Committee recommended that in those
cases an annual review should be made and dividend paid
on lines becoming rémunerative. On other line dxv:dcnd is
mot paid—132 lines.” :

135. -Asked as to what is done after a line is declared unremune-

yative, the witness explained:

“We try to reduce the cost, Some of these lines have been

converted into one engine system only. Those steps are
taken, But then it is not within our power to close down
those lines. It is a question of Government permxftmg it.

‘So far as-reducing the expenditure on that line ig con-

cerned, we cannot do much. We get exemption from divi-
dend liability.”

.

136. The Committee also discusséd the issue of unecpnomic

‘lines with the representatives of the Planning Commission on
11-11-1983, While expressing views of the Planning Commission in
respect of uneconomic line, which even the State Governments were
not willing to close, the representatives of Planning Commission

.stated:

“Number of Committees have suggested closing down of un-

economic lines. National Transport Pelicy Committee ex-
amined this and made a suggestion about these unecono-
mic lines which cannot be run economically even with
good operations. Their structure is such that they cannot
be economic. When there are parallel road services and
traffic can be carried by buses, where density of rail traffic
is not high, where it cann’t be connected to major network.
in all these cases, ‘they suggested that uneconomic lines
could be closed down, In Madhya Pradesh one line was
closed. This is a continuous effort. It is not only in this"
scountry but other foreign countries also that such pro-
“blems are faced and Dr. Beaching was appointed by the

“British Government, to look into the re-shaping of British

Railways. Number of other countries have also closed un-
economic lines to make for operational viability of their
railway systems, In the 19th Century the Railways were
the only mechanised mode of surface transport; now
-things have changed and these are alternative modes of
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transport. Uneconomic lines were closed down also in
countries like Germany, France, USA and Canada. If no*
demand is there, there is a strong case for closing such a

line but each case should be seen indiyidually, line by
line.” ‘

137. The Commiittee pointed out that the Railways themselves
were responsible for such of the lines becoming uneconomic for
reasons like speed retardation, bad track, etc. When enquired as to
what help the Planning -Commission would give in the matter of re-
placement of ‘bad -track, the witness replied:

“I do agree with you....I would say, every line needs to be
.examined to assess its-real potential and to go into the ca-
uses which make them uneconomic. If speed is a factor, if
bad track is a factor, this can be improved, to make them
economic. But if the potential is not very high, even after
all these efforts, and the traffic cannot grow, there is a

good case for closing the lines.”,.
»

“The operation alone is not something which the Planning
Commission examines closely. I totally agree that one can
examine and see whether it can survive, ‘with increased
improvements and efficiency. As I told you in narrow
gauge the cost of operation is very high, fuel cost is high.
Capital cost, staff cost, all these are high.

The Secretary, Planning Commission also added:

“All aspects are examined thoroughly relating to it and then
only decision taken on closure. That is the policy which
has been accepted and we have also conveyed this view
to the Ministry of Railways.”

138. To a suggestion of the Committee whether increase in speed
of a train would improve the viablity of the track, the representa-
tive of the Planning Commission then reacted:

“I would not like to make a general statement, because things
would vary from line to line. Electrification of low density

.- lines can be a very uneconomic proposition, hecause of the
high investment. There are possibilities of increasing specd.

which means increased cost also, and increased cost will

mean increased tariff. Increased tariffs would mean that

we would be driving more and more people to the buses.

Earlier, the railways were carrying 70-80 per cent of the
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passengers, today it is 40 per cent and 60 per cent betiveen
railways and road transport, and thata is how it, should be.
Whereas the train can carry, may 500, persons at a parti-
cular time, ten buses can take the same number of pas-
sengers at certain intervals, For passengers travel, for the
economy of the country and for the overall development,
there is a strong c¢ases for the buses to develop,
particularly for traffic which is moving short distances.”



. e .. PART 1l
CONCLUSIONS|RECOMMENDATIONS OF THH COMMITTEE

The Indian Railway system is the principal mode of transport
in the country and the world’s second largest system, under one
management. It constitutes the life-line for most long distance
movements and forms the basic infrastructure for the development
of the economy. As on 31-3-1951, the total railway route kilo-
meterage was 53,596. During the last 32 years, 7789 kilometerage
‘has Been added, thus taicing the 'route kilometerage to 61,385 as on
31-3-1983. The Committee, however, observe that the track expan-
sion, which was fairly fast upto 1968-69, slowed down considerably
thereafter, Thus, as against the addition of nearly 6,000 kilometerage
during the 18-year period (1950-51 to 1968-69) the addition in the
14-year period thereafter (1969-70 to 1982-83) is less than 2,000.
The average addition per year during the period 1969-70 to 1982.83
works out to 102 kilometres as against 331 kilometres during the period
1950-51 to 1968-69.

~ 2. An analysis of the Plan allocations for Railways shows that
while these jallocations at current prices have been going up from
Plan to Plan (haviag gone up from Rs. 400 crores for the First Plan
to Rs. 5100 crores for the Sixth Plan), the share of Railways im
the total public sector outlay has been sharply going down since
the Third Plan. As the Committee observe, the share of outlay
on Railway (including DRF) in the total public sector outlay was
21.6 per cent in the First Plan and 22.3 jper cent in the Second Plan;
thereafter it has been continuously going down, having reached a
mere 5.23 per cent in the ‘Sixth Plan. _Although the allocation of
Rs. 5100 crores for the Sixth Plan appears to be fairly impressive,
it would not be so, if reckoned in terms of constant prices and the
requirements of Railways.

3. According to a note furnished by the Planning Commission,
the criteria adopted for investment in te Railways take into ac-
count the projected transport demand and the need to 'create ade-
quate capacity, both line capacity and rolling stock, to meet the
- projected levels of traffic of freight and passenger transport for a
given plan period. It also takes into account the requirements of
rchab’litation and replacement of ageing assets as well as invest-

68
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ments required for modernisation, upgradation of technology, cost
reducing investments like electrification, investments for achieving
self-reliance in the production of] major equipment required for
Railways and for expansion of the network to meet the develop-
mental needs. However, the picture of the Railway assets dealt
with in this Report, viz, track, that emerges in the last year of the
Sixth Five Year Plan is as follows. Against a moderate growth of
13 per cent in route kilometerage and 26 per cent in track Kkilo-
meterage mostly due to double tracking in broad gauge system, in
the last 30 years, ithe passenger traffic has increased more than two
and a half times, from 66.5 to 177 billion passengers kilometres and
freight traffic more than three and a half times, (from 44 to 163
billion tonne-kilometres. This has resulted in a sharp increase in
the density per kilometre both on broad and metre gauges with
heavy strain on track. The arrears in track remewals which were -
13,100 kilometers at the beginning of the Sixth Five Year Plan in
April 1980 have now gone up to nearly 20,000 kilometres i.c., about
a third of the entire track kilometerage in the country. In addi-
tion, the Committee find from the Report of the Comptroller and
Auditor General of India for the year 1981-82, Union Government
(Railways) that the old steel girders in 2700 bridges erected prior
to 1905 had become brittle and necded early replacement. At the
same time, there is a general grievance that very little has been
done to connect the inner backward areas of ;the country by rail.
In the light of the above facts, the Committee are led to the inesca-
pable conclusion that the funds allocated by the Planning Com-
mission for the Railways after the Third Plan have been grossly

inadequate to meet the Railways’ nceds both for development and
renewal.

4. Before Independence, the Railway system in -India was deve-
loped prirparil‘y to provide communications with the major ports and
large cities, keeping in view the administrative, strategic and trade
imperatives of that time. The communication needs of the remote
backward arcas were not paid due attention. In fact, the idea of
the Railways playing a pivotal role in the development of these areas
was not even seriously considered. However, even after Indepen-
denfe, the Committee regret to observe, much attention has not been
paid to the needs of the hackward areas. During their visit to various
States, the Committee have been faced with persistent demands for
opening new lines for providing development of under-developed
areas. It was conceded by the Member (Engineering), in evidence,
that so far only one Railway line has been constructed exclusively
on the consideration of backward areas. The Committee appreciate
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that development of backward regions is to be seen in totality and
not in terms of rail transport alone. All the same the Committee '
would like to emphasise that inadequacy of transportation does act
as a major inhibiting factor in the actual procéss of development
of an area. In the opinion of the Comnmniittee, development of back-
ward regions and achieving regional balance by esiablishing new
growth centres and by giving access to remote areas should be among
the main considerations while deciding about a new Railway line.
The Committee regret to observe that due weightage has not been
given to this factor so far.

5. The Committee note that a project is considared financially
viable under conventional method if the rate of return on capi-
tal investment is 6.75 per cent in the Sixth year of its operation and
under discounted cash flow scheme a project is justified if it earns
an internal rate of return of at least 10 per cent on capital invest-

'ment. This percentage of 6.75 is expected to cover dividend liahi-
lity of 6 per cent and a fair contribution to Depreciation Reserve
Fund and Development Fund of the Railways. The Committce are
informed that there are exceptions where it is necessary to have a
connecting link or for strategic reasons. The Committee desire that
among the exceptions may be included lines to he constructed in the
context of development of remote, backward areas (particularly"

tribal areas). i

6. From the figures of 48 new lines (longer than 20 Kms) cons-
tructed by the Railways since 1950, the Committee find tHat in most
cases the return estimated by the Railways in the sixth year after
opening of a line, which usually forms the basis of the Railway
Board’s investment decision for starting a new line, was quite off the:
mark. Out of 48 lings, the actuals were closer to anticipations only into
four cases i.c,, Indore-Ujjain line (8.39 per cent and 10.34 per
cent), Panskura-Haldia Port line (6.01 per cent and 7.06
per cent), Dutiobori-Ummer line (36.3 per cent and 38.4 per
cent) and Guna-Muski line (—4.23 per cent and —3.33
per cent). * How unrealistic the anticipations c¢f the Railway
Board were in other cases can be seen from the fact that as against
the anticipated return of (—) 1.87 per cent in case of Kumedpur-
Barsoi line, the actual return was (--)48.08 per cent. There were 17
other cases where the actuals in the s’xth year were far in excess
of the anticipations of the Railway Board. One of such lines—Nao-
mundi-Banaspani line—showed a return of 64.77 per cent as against
the anticipated 8.53 per cent and another line—Jhund-Kandla line—
showed a return of 44.49 per cent against 9.42 per cent. In 12 lines,
the actuals were far below the anticipations and in ten others the
positive projections had turned out to be negative. All these show how
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faulty the return projections of the Railway Board were. As conced-
ed by the Chairman, Railway Board, ‘many reforms are necessary
in our present system of commercia] and traffic survey’. The Com-
mittee, therefore, reconmimend an indepth study of the estirhation
parameters and techniques with a view to refining them gso as to
give realistic projections.

7. At present the financial return seems to be the sole criterion
for clearance of a Railway Project. The Committes strongly feel
that the economic internal rate of return ought to be given due
weightage asg in the case of Projects of Public Undertakings. Other
things being equal, a Railway Project showing a higher economic
benefit should be preferred. The Committec accordingly desire that
a suitable system of assessing economic costs and benefits of Rail-
way Projects should be developed and economic cost benefit an-
alysis inveriably made. For this purpose, the organisation of Econo-’
mic Adviser of Ra'lways should be qualitatively strengthened.

8. One of the reasons for the projections going away is that there
is often time lag between completion of a project report and actual
taking up of the work. Even after taking up the construction, there
is quite often time overrun due to one reason or the other. In course
of time, many new factors crop up which upset the or‘ginal calcula-
tions. The Committee, therefore, consider it imperative that on the
eve of actual commencement of construction, fhe survey report

should be updated taking into account all new factors that might
have taken place in the meanwhile. The Committee would also

commend the idea that on complet"‘o_n of a survey report, the con-
cerned State Government should be apprised/consulted before sub-
mitting the proposal to the Planninng Commission for a final de-
cision.

9. Admittedly, there is no automatic system of updating of sur-
veys with a view to seeing whether Projects earl'er found unviable
and rejected had subsequently turned viable on account of deve-
lopment of the area concerned industrially or otherwise, The Com-
mittee regard this as a serious lacuna, They hope that as promised
by the Chairman, Railway Board beforc them the matter would be
examined and a system evolved whereby rejected Projects becom-~
ing viable subsequently are taken up for approval and implementa-
tion in the interest of the regions concerned. It should not be a case
that a Project once rejected always stands rejected no matter what
developments take place later or that outside pressure has to be

generaed to reconsider such a project.
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10. There should be a shelf of a large number of feasible pre-
jects to enable a selection out of them. The feasibility has to be as-
certained with reference to not only financial but also socio-econo-
mic benefit and ‘keeping in’ view the criteria spelt out by the Com-
mittee elsewhere in this Report. The Committee are surpriscd that
in respect of certain projects urged by State Governments (c.g.
Forbesganj-Thakurganj via Bahadurgan]) even initial survey has
not been undertaken on the spetious plea that funds for construc-
tion may not be available. There should be no such reluctance in
undertaking feasibility studies, The Committee hope that the feasi-
bility studies would be undertaken in these cases without delay and
decision taken on merits to go ahead with construction.

11. The Committee have already emphasised the need for priority
for the lines aimed at the development of backward areas. They feel
that, being the principal mode of transport in the country, the Railways
have an important role to play in the national integration of the coun-
try. Seen from this angle, the Committee feel that the lines aimed at
connecting the capitals of the States and Union Territories also merit
priority. With the same end in view, priority should also be given
to the lines giving access to remote areas and the border areas not yet
connected with rail. In the case of such lines also, the usual retorn
criterion could be relaxed.

12. In the light of the foregoing, the Committee suggest that the
following should be the broad criteria for taking up new lines :

.(1) Strategic lines;

(2) Project-oriented lines to serve new industries, or to tap
. .mineral and other resources;

(3) Lines aimed at development of backward areas (including
tribal areas)

(4) Lines to connect capitals of States and Union Territories;

(5) Lines to provide missing links which form alternative routes
‘ to relieve congestion on existing busy rail routes; and

(6) Lines to give access to remote areas other than those speci-
fied fn (3) above.
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13. An important point which has been raised before the Com-
mittee is whether, other things being equal, a project for which a subs-
tantial contribution in the shape of free land, earthwork, wooden sleep-
ers, etc. is offered by a State Government should not be given preference
to a project for which no such offer is received. The view expressed by
the Joint Adviser (Transport), Planning Comission in evidence was that
“each project can be considered on merits and there is no preference
as such.” On the other hand, the Secretary, Plannmng Commision
agreed that “preference should be given” to a project for which an offer
of land or earthwork etc. has heen received “provided other things are
equal as between two projects.” The Committee have given a carcful
thought to the whole matter. Their considered view is that while selec-
ting new lines, the Railway Board should strictly go by the criteria laid
down by the Committee in the preceding paragraph and the offer of
contribution by a State Government should not enter into their reck-
oning at that stage. If, however, after the strict application of these
criteria, the Railway Board come to the conclusion that two projects
merit equal consideration in all respects, they (Railway Board) may
consider giving preference to a project for which contribution has been
offered by a State Government, for such contribution will help in faster
progress of the project. In this connection, the Commitice, however,
wish to draw the attention to the observations of the Joint Adviser
(Transport), Planning Commission: “It can happen that if the afflucnt
States start providing land, earth-work etc, whatever little moryey is
there will go to them and ,we might not be able to meet the nceds of
backward States.” The Committee caution that such a situation should
not arise out of the preference suggested by them.

.14. Another aspect which has greatly disturbed the Committee
is almost total lack of planning in taking up new lines for construction.
Individual projects which satisfy the broad criteria (including the rate
to return criteria) are selected in an xd hoc manner for being taken up
for exgcution and not as a part of some well-conceived plan. Too many
projects are taken up simultaneously resulting in the limited resources
st the disposal of the Railways getting distributed thinly thereby delay-
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ing the completion of the pro;ects Quife often, the existing omgomg
projects are slowed down or frozen, but at the same time similar new
projects are taken up. A typical instance of delay in completion is the
Hassan-Mangalore line which has takien 1S years. There are numerous
such instances. It is not clear to the Committee why work on a large
number of projects is taken in hand when the Railways are well aware
that it would not be possible to complete them within a reasonable
period. Apart from time and cost overruns, it results in frustratoin am-
ong the public hoping to benefit from such projects, The Commiitee
feel that time has come when the Railways Board gave up their prac-
tice of ad hoc selection and re-oriented their whole approach in the
matter. The Committee desire that keeping in view the broad criteria
liad down by them in a preceding paragraph, the Railway Board should
draw up a lotig-term perspective Plan for track expansion for the
next 20 years in consultation with the Planning Commission forhn.-.
plementation from the start of Seventh Plan. Under this Plan, projects
should be taken up for execution strictly in the order of their priority
in the Plan and once started, should be progressed to completion accor-

ding to their time-schedule without any interruption during the Seventh
Plan period,

15. The Committee observe that the expenditure on new lines,
which was Rs. 33.35 crores in the First Plan rose to Rs. 211.96 crores
in the Third Plan but decreased to Rs. 66.68 crores in the Fourth Plan
and silghtly increased to Rs. 114.29 crores in the Fifth Plan. Rs.
154.93 croreg have been spent during first three years of the Sixth Plan.
The total outlay on new lines for the Sixth Plan is Rs. 380 crores. The
expenditure during the three years of the current Plan is thus much
less than the proportionate outlay. These figures are in current prices.
It is obvious that not much of expenditure has been incurred since
commencement of the planned era in the country, There is no fixed
proportion of the total Plan allocation for the Railways earmarked for
the construction of new lines. The Committee have recommended in
the preceding paragraph that the Ministry of Railways (Railway Board)
should draw up a 20-year perspective Plan for construction of new
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Jings. It is imperative that adequate funds for each Plan period are ear~
.marked for construction of new lines, The Committee also desire that
the funds so allocated for the construction of new lines shonld not be
allowed to be diverted to any other Plan head, nor should the funds
allotted for specific projects be ordinarily allowed to be diverted to any

- other project.

16. A pre-requisite of planned process is pre-determined physical
targets and periodical comparison of achievements with those targets
in order to take timely steps to achieve the targets. In a note furnished
to the Committee, the Ministry of Railways have started that it is not
possible to indicate physical targets of new lines, gauge conversion and
- doubling as the progress of the various works is mainly determined by
the availability of funds for the total plaﬁ of the Railways which in turn
_depends upon the total resources that can be mobilised and the requirg-
ment of other sectors. This argument is unacceptable to the Committee.
Our plans ought to be need based. The need having been felt and pro-
vided for in the Plan, money has to be found to exccute the Plan except
. in exceptional circumstances of financial stringency. In future, the Com-
mittee would expect clear physical targets and efforts to achieve them.

17. As already mentioned, the arrears in track renewals have
~assumed alarming proportions. The arrears, which were 13,100 kms. at
the beginning of the Sixth Plan in April 1980, are expected to go upto
20,000 kms. by the end of Sixth Plan, even assuming accelerated rene-
wals during the plan period. A provision of Rs, 500 crores was made
in the Sixth Plan for track renewals against which expenditure during
1980—82 was Rs. 281.39 crores. Though the expenditure wag more
than the proportionate outlay during these years the physical achieve-
ment fell far short of the target. As against 8,000 kms. of track rene-
wals targetted during the Plan period, only 3921 kms. were renewed
in the first three years of the Plan. The slow pace of track renewal is
reported to have led to the speed constraint affecting the productivity
of the railway system. The need for expeditious clearance of backlog
of track renewals cannot be over-emphasised. Taking into consideration

1301 LS—6
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the extent of the problems, it is nscessary to follow a phased programme -
of wiping out the arrears at least by the end of the next ten years.

. 18. The Committee find that as per the gstimate of the National -
Transport Policy Committee, to meet the traffic needs of the country in
the next 20 years, another 5,000 kilometerage of track will have to be -
added. This meang about 1250 kilometerage per Plan period. At cur-
rent prices, it will mean an outlay of about Rs. 375 crores for a Plan
period, i.c. about Rs. 75 crores per year. A huge investment will also
be required for track renewal programme.

19. The need to provide adequatc funds to meet the total require-
ments of Railways for track expansion and rehabilitation/replacement of
overaged assets is recognised by all. The Committee feel that the first
effort in this direction will have to be made by the Railways them-
selves. The Committee note in this connection that the proportion of
Railways’ internal resources to their Plan outlay, which was 66 per
cent in the First Plan, came down to 30 per cent in 1979-80, There- °
after, it started rising and in 1983-84, it is expected to be 56 per cent.
The Committee feel that there is scope to further improve Railways’
internal resources by continuous improvement of their ‘operational
efficiency and optimal utilisation of their existing assets. But in spite
of all this, the Committee are aware that it would not be possible for
the Railways to find the entire finance for the track expansion/renewal
programmes. In this connection, the Committee would like the Plan-
ning Commission and the Ministries of Finance and Railways to sit
together and see how far the following avenues can be explored:

-.(1) Upto the Fourth Plan, the balance in the .Depreciation
Reserve Fund was kept outside the Plan funds. Since the
beginning of the Fifth Plan, it has been forming part of
the Plan kitty. The possibility of restoring status quo
ante may be examined.

(2) The Railways pay dividend on the capital invested from

. General Revenues. If the cumulative dividend already

paid is in excess of the related capital, the excess should

be ploughed back to finance Railway development and

renewal programmes in addition to the normal plnn aflo-
cation.

» u (3) In case Railways are assisted by foreign aid, such assis-
tance should be regarded as addition to the normal Plan-~
» .fund development and remewal programmes.
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(4) It may also be seen whether the pro]ect-onented lines can
be treated as a part of the project itself and the expendi-
ture thereon could form part of the expenditure on the
project as a whole.  Alternatively, the losses, if any
should be made good by grant of subsidy to Railways by
the related authority.

(5) Another important field for raising resources couid be
commercial exploitation of Railway lands/property, as is
being done in some other countries already.

20. Demands have been made from various quarters for conversio:;
of metre gauge lines into broad gauge lines. The Committee notc
that, according to the criteria at present followed by the Railway
Board, a project for gauge conversion is taken up only when a section
becomes saturated and is incapable of handling additional traffic or
when the magnitude of transhipment involved is such that it is un-
economical or is not feasible at all, or when it is needed for providing
speedy and uninterrupted means of communication to areas which
have potential growth. The Committee note that in pursuance of this
policy, the Railways have practically converted the lines where there
is heavy density of freight with a view to avoiding transhipment, The
Committee find that in a number of foreign countries the metre gauge
- system is working satisfactorily. Also there is not much of a difference
between meter gauge and broad gauge, so far as passenger traffic is
concerned. Further, as submitted by the Chairman, Railway Board,
in evidence, “Our country is not very rich to afford conversions.” In
view of this, the Committee feel that as far ag possible, gauge conver-
sions should be avoided; and no gauge conversion is taken up unless it
becomes absolutely necessary to do so on consideration of heavy
freight density. In the meantime, the Railways should improve the
operational conditions of such ljnes so that the need for such conver-
sion is avoided. However, the Committee would urge early decision' on
and completion of gauge conversion wherever the survey report already
available indicates that it is absolufely necessary (e.g. Katihar—Jogbani
line in view of its strategic and economic importance).

21. The Committee find that since the commencement of the First
Plan, 8777 kilometerage has been added by way of doublings as
against 7731 by way of new lines, The double|multiple lines which
stood at less than 5,000 kilometers at the beginning of the First Plan
rose to 13,141 kilometers as on' 31-3.1982. The Committee find that
while individual schemes for new lines and conversions are required to
be placed before the Planning Commission, no clearance from the
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Planning Commission is required for individual doubling projects,
which are decided by the Ministry of Railways themselves. According
to the Ministry of Railways, doubling projects are always taken up
with a view to augment capacity on saturated|congested sections to
meet the anticipated increase in the level of traffic and as such, “it is
desirable to give priority to doubling projects.” While in principle the
Committee do not disagree with the need for augmenting capacity on
saturated|congested lines, they feel that it should not be at the costgof
needs of remote, backward areas, The Committee cannot fail to notice
a pronounced preference to gauge conversion and doubling of lines
as compared to new lines in the past. Now that practically all the
trunk routes have already been provided with double/multiple lines and
gauge conversion has been done wherever there was heavy density of
freight traffic, the Committee feel that emphasis should shift to cons-
truction of new lines, particularly those aimed at linking remote, back-
ward areas and the funds for new lines angmented.

22. Intimately connected with the foregoing is the question of
removal of congestion and dispersal of Railway facilities from and bet-
ween the metropolitan cities of Bombay, Calcutta, Madras and Delhi. -
Because of historical reasons the thrust of investment has hitherto been
in and around the aforementioned metropolitan cities and the trunk
routes connecting them. Even after Independence, this concentration
has unfortunately continued. The result has been further congestion
on the one hand and the accentuation of regional imbalance on the
other, In the opinion of the Committee, time has now come when
with a view to removing the congestion as also attaining a fair measure
of dispersal of Railway infrastructure developing new growti: centres
in the country, further concentration of investment in around the
metropolitan cities and trunk routes connecting these cities should
be aveided. The Committee have no doubt that as a result of this, the
country as a whole will be overall richer in infrastructure. As deposed
by the Chairman, Railway Board before the Committee, if instead of
further investment on the Grand Trunk route, investment could be
made in the West-Coast line—between Bombay and Mangalore, one



79

could reach Mangalore from Delhi in 24 hours. Likewise, by well-
thought out and well-worked out imvestments in and around the coal
and other mining belts, the industrial mhap of the country could be
changed. . The Committee trust that the Railway Board will attend to
it at the earliest. ;

23. Intra-city rail transport is distinctly different from inter-city
rail transport. The Committee understand that comprehensive plans
for intra-city transport are being evolved for major cities. Infact the
Metro Railway for Calcutty is under construction and its first sector
would become operational soon, The Committee recommend that
there should be a separate Metro Railway Authority for each major
city to plan, construct and operate the intra-city railway system.

24. The Committee note that the Railway Convention Committee
(1973) had called for a review to identify the lines which should be
closed keeping in view the availability of alternative modes of transport
in the concerned sections. Review carried out by the Railway Board
in consultation with the Zona] Railways in 1976-77 disclosed that there
were 23 uneconomic branch lines where satisfactory alternative modes
of transport were available and that the closure of the lines would not
adversely affect the public interest. The Ministry of Railways approach.-
ed the concerned State Governments to agree either for closure of those
lines or for the reimbursement of the losses sustained by the Rail-
ways in operating these lines. None of the State Governments have

agreed to the proposal of the Ministry of Railways to discontinve the
lines. A few other committees have also recommended closure of

these lines, However, no decision has been taken in the matter so
far. The Committee are of the view that since there is reluctance on
the part of the concerned State Governments, the issue should be re-
examined with a view to seeing whether these lines . could be made
viable by improving speed or changing the timing of trains to suit the
convenience of the travelling public or by providing more passenger

facilitips. . - .- e
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25. Several suggestions for starting new lines have been made to
the Committee by different State Governments/other organisations and
representatives of the people. The Committee have already suggested
board criteria for starting new lines. They desire that the Railway
Board should consider these suggestions in the light of the broad cri-
teria indicated by the Committee and such of them as, in their opinion,
fulfil the said criteria may be considered for inclusion in the perspective
Track Expansion plan suggested by the Committee in para 12 ante.

New DELHI; D. L. BAITHA,

August 10, 1984 Chairman,
Sravana 19, 1906 (S) Railway Convention Committee.



81

“Apresedas pasedasd 8uaq 1ouare aupjayy; jo symsas ejoweul) oM 3ouag ¢

Jonpeoy eagqren—{wedaseqey jo sred v 51 3uy syq) o vopised ye

1 (+) LR (=) g ox - I
$6-0 . Sg-¢ : ) Lo
. (@) 4561 oN - - - © nmyp—mdgaey 1
¥€-01 6¢-g 95-6-61 ng - urefln—oiopuy o1
65 ¥ (—) 86§ 66-1-61 - ' ng g—uveqreg 6
.v«.w_ . §6°g $S-z1-g1 1) . u?ﬂcuﬁl&ou 8
S€-5 (—) go'§ 19-1-13 [3) . S HoPul—empueqy L
- 6-Ls- ¥ L1 95-¢1-08 . D - (cowusixa Suipnjour) eqioy—edurey) ¢
¥ L SL-€ , g5-1-9 13}, S . . . Eu—:aqaﬂ.l..o—.?-@. S
Fare] uaA18 aq My ¥S-L-51 ng 3mgD—(uelnoqoy,-runyn, ¥
go'S (—) /a3 2S-01-1 oW - - soq—meppren, €
§1-0 {—) lo's (—) v5-8-63 13} poyteney—1iSunwesy
Tt ,n So'0 5S-¥-L ng - *10YuRRg—UeUIgYuIy 1
9 < ¥ L3 T !
ey . paedpnivy
— o\
(re2£ q1g) % ut umpy Sutnado jooyeq  ~Snen sutj jo sreofirey | °§

0961 angg paromysue)) (wy e vy s23uor) sna) Compoy oy fo u§.§§§£m§§b§.§8§3§§iﬁ
(6S ydergwied spry)

1



82

(H) Sg-11-¥1

sreSemeruy—mdrepn

foro 6L-% \d) 99-¥-21 K oz

9% L L6 ¥9-z1-Lz od - uoeSvmoN—eNhtH 8%
€v6 (—) §6-1 (—) <99-1-9% O . FejosSuoy oW

|..=..A_E.._xaa— YroN—YioN eiededuey Lz

¥o'S1 Lo'g £g-¥-g1 ot nmquiy—ioyeng 9

gb Lz R ’ €g-¥-S1 .od yiedepi L —mdjequreg Sz

L1t LL-g1 19-¥-01 nd epleN—ieydeunlyy ¥z

611 (—) 1571 so-¥-8 a1 nffey—ndrenyng €o

99°S SL-z¥ #9-51 Lz g .Eu&uﬁ:&luoua?o,.z\lmvasﬁdvaom T

69°% ¥g1, LgsSt oy u.:_a_o._; wﬁm_%ﬂ:ﬂw“ﬁyw 1z

G0 (—) S-S 3grol-I g - tfuore)j—puepLneq 0%

go-gb Lg-1 (—) 6S-s1-¥1 ) osieg—mdpsumy 61

go'o. go'¥ B ¥o-b-1 oq - proy emyred— (eBnirqey 8}

LTAL " sLogh , 0g-51-3% od °©  eneH—gouey— Inp—emdespueyn LI

69'¥ (—) 88 b 3g-%-6 og ° -pequusclj—yesereg 9l

¥-o¥ oS 11 og-ai-1§ od ereyfey HPQ—enqd S!

11°6 Yo g $g-z1-¥5 nqg - - oreumg— (ejoynoy) epunurepucy  ¥1

LL-¥g £5°g . g%bor od - Tuedesueg—ipunureoN €1

S ¥ “ £ S 1




83

2Bmis ayrwned uonadWod A1 1E WAAD N0 PIRIOM SEMUMII vo.&ﬁvﬁae.vdaoﬁo_utuo»oaoma uo pay.rey

srem YJom 041
NN o

1g°S1
6v-¥¥

€68 (—)
onp 10N
¥L-gb
€z-1 (—)
go L

-0 (=)

Lt (—)
ol-1
s (—)

09°0%
¥ ¢z
g ¢

Ly o1

L6-8 g9-1-g8
¥ 6 69 “1P0
(9) LL-¥-91
so ¥ (—) (d) 9t-8-9!
oS- 1 6L-51-5%
€96 Gg-51-g1
"V'N So9-s
10°9 gL-§-t
() 69-1-¥1
¥-S @) Logt
(D) ¥9-5-S5
a5 (@ 5965
Si1-o (—) w?«.-w.
L () yo¥-1
os 18V
. 60 ¥ ol-E-18
€z ol-L-¥z
Ly 1(—) 99-v1-18
69 ¥ gg9-11-1

— [e0d INOPIMg
DN . Jeurpeste(—uereyyod
od eppury— myf
od e —eumd
DN asojeSuey——uestl
of - Jarm—Hoqling
od edoggmsof —LmIINS®
og . jlog eIpjeH —emysueg
£ 4 - waeg-—dJofedusg
DN Jefetmypniip— leanpewWsEUE
od uey—inesdulg
3,  seBeumrercyq—ieyBieied
od « + ego—lmesdug
od + sefeurdurfug—IONfEUMPUIH
od uel—eAued —rAlQ
o . gppipejleg—oseieaziioy

‘-

44
44



84

(193foxd Joym)

(1 qd) (eqgoy—mdy)
anp joN o'g1 6g-T-1% ng - . . uu-"m:noh.lw.cf 39
ap 0N €601 (D) $g-6-65 "D *  ° wmSnuwy —peoy wejepeipryg LS

. (39>foxd opoym ) (r ug)

amp joN 15°G " 1g-8-z8 ng ° . . . c 7 (juedmunng

—eandeyey() | weyg Lmeq—emdeyey[ gt
. (139foad ojogm) (1 vd)

mp 0N Ll 19-8-- Lz og - v (opnympeN
, —redeuiqmy) 1 qd epuodeN—nFeuiqig SS
mp 0N 9511 (—) og-g-€ og - - - - - meamg—ymgoy ¥S
go o1 (—) 19°8 9l "aoN OW - - reseg upnel—mdnglueyf €S
anp 0N 1°0 - 0g “AoN g - . mdueeqeg—etepeyquyg 1qjaq S
amp 0N '§S-g (D) Sg-¥-51 i g - valg—proy ey 1€

p 0N z'g 1g-¥-z D4 (Hewnyedvey—ijtoxs: fep Surpnpoul) 1oa
-Ruma L —jjoossBeN—Enus) wnipueAuy of
€ Slg 9l-¥-gs T : . Iefwujgpuren— nrmnqeg  6F
§1-66 St 0y o1 gl-11-31 og - ; nwmademgmpny—umienioy gV
10°61 ¥s-L ¥i-Ga€ [ow - : - © wueySurg—ejqeq (F
o¥b-g1 G sl-01-08 ng ¢ numef—enyey oF
ma,._ ¥¥-0o1 - LLl-v-TT g - . . . dupereg—yoeny ¥

9" S “y $ s

. ’ i



85

- —

0561 2uss promasus)) (nuy OF uwy swivey) san) Gl aip fo 157
(L4 gdwaered 2p1p)
11 xipueddy

4 g%: 5561 of 1 6L-6g oK - * pitg —eIwATTRY 31
g L6r 561 S9'0c  gg'uk ) * namgy—mdyneg U
g 561 5561 6 Lol g ueffy —a10pu] oI
a 6s6: 561 ¥ og'1g o g ueqeg 6
g SS6: ¥561 %o 1§28 om - wopex -dop g
a4 1961 ¥461 6% 51 gbzoE oK - * joSuTy —empuyy L
v 9561 6561 2:«, ol-oS og (uorsusixa Supnjout) vqioy —edurnyy o
a 9%61 ... €56 95°§ gb ¥t oW - anuiaemng_ﬂ& £
v - ¥661 1561 zo'z lo'62 ogq * yingy) —fuedniaqoy —eunyy ¥
g 561 0561 Wwes 90 zlz o - w503 —wwgpigpeT) ¢
| 561 0861 ro 1€ Lz om rpayreawy —domunry 2
g ©S61 0561 L€ g6 5¥ o4 * joyuvivg —UrLIPMT |
8 ¢ 9 S ¥ 3 3 !
asodmd uoniaMdmeo %u:.awﬁ”“ (sazom'sy)  (smuyp) S N
prosi  joawdX  jo usax 100 pdury  8nen Juljjo smmInIed  °§




8961
Sgb1

€961

< € € UV € €< a4 < < Q< < Q < < < QO

8561
gs61
LS61

89°9S
¥ 11
S6-€1
gt ot
¥6°S
65-S1
16°¢
oSz
S9'z
66-S
16°9
00'1
¥ 1z
LE €1

«n.vn.
oo L¥¥
00° 18
S¥-LE1
€6°Lz8
€z 1%
00°zg1
00°'LE
¥3° €S
1l ls
of-¥¢
o1°Sg
00°Sz
Lz €91
of -t
90" 8¢

0o’ <8

00°Llg
So°'ge

Dg -
g -
om
132 S

B 4§
o™

b
og °
oq -

RERBRBRBRRRRBR

uel() - joaueg —eAlq 16

" ellipe[reg - esejeariioN of
Tegeaywmumryy iEA.%D 6z
* uoeSemo) -enEl gT
yejoeBuor o)y - - mdwnpe] quIoN —qiaoN u.:x—annsd Lz

v * nmqury-—eqdepuy 9o
gredepty —mdpqueg Sz

PRI - egdembyy ¥

a8fey —mdreipmyg €z

A ° * fuedeumy - cofemo) - epuntepuog 3%

" (a8pug eunwex puosos Surpnjouy) peqeyejyBanyy, - peqeizeyn 1%

Huorey --pavpuneg oz
tosreg — mdpsumy 61

PEOY eMgIey fuedsiogoy g1
-.:«ml..ﬁn,nﬁ. tmpy -samdespueyy L1
. ‘peqEusEH] - jeseavg g1
elenfey fjeq- - repiyg St

* olwum(y —(ejsymoy) epunwepuog M1
©  ruedesueg —ipunueoN €1

——— — - o —— — ——— —— o e v e o .
—_— ———— —




a

.o<m<na<a<<3<< A A< < <

00°01

oS’z

6G°g1 ’

00°01
oo'e¥
(141
oSzt
Sezg
oS'g
€Sz
LE¥s
of%
irn

n.-;

00°091

Cg'ls
oo'¥z
06'z6
0oLl
1€°%g
00°So1
#y'oz
15°€61
13°6g1
ooV

-00°S9%

19°69
33472
o1'gg
9z°g¥z
gt 1t
Nn.wn
w«.n«

DH

- — e ——

-eAuey —l02138eN Surpnpour )

od -
o8 -

N
o® -
o
N

0" -

‘og -

oNn
Dy -

oy -

13}
W

onm -

g -

N

og -
22

ko

sunny - —muo._uﬁal — [eRUI) WNIPNEALY,

[3a]

(treumy

JeSeuTypUEs) - NEULIEQES

* wuadeumpnyy -nimsTuol
- eusyduig - Tl

nuuref - er{eN

. &oova.un.— -yenun)
uoﬁ_an_n». ueisylod

#jpury --punyf

BYEJY - BUND

a10leSue ]y - wEeH

4 4 ¢ axmuf) woqunyg

edogy8ySof - Lndig

- * 3104 vip[eH - sanysued
© waes - asofESuey
refeungpnlip - (RIMPBWSUEI
nney - ymedug
refsumereyq qﬁ.ﬁg
eiqQ —lmeIBulg

* JedeueBurdlg - joxTewnpatH

6¥
;34
Ly
' 4
<y

154
114
1y
o¥

6¢
gt
Lg
9%
111

R



-uawdojasa(g [v19usn — ‘saui] vunovnaalv.so—o 2103531 au. ‘D
*5330d 03 WOIUROD I0 N0 IANvuId[efyul] Sulssjui Ipiacid o], ‘g

SUOLYRI9PISTOD 18218118 UO JO S[RIINIEW MEL Y[N] JO JUNTIAOW Jof d3fosd Irj1oads dwos yim paxu -3 1 ‘payur] 129foug 'V

— —ismofjo}  se papssed L[prolq uwaaq ‘sey 3d3foid Iy jo ovoding

v €g61 6L-gL61 S€-or o4 (eqoH —widy)  seyq uag —widy @S
.y £g61 gL-LL61  €o°g1 So'6¥ nqg - :hhu::q—a - proy wejeydvipegy LS
v 1g61 SL¥L61  1E6 So'€S og (ruedesuey - eandexeyf) I oseyq Limieq - emdeyeyl oS

v 1g61 SL-¥L61  TS'z1- oS €L Ha (spnyrpEN l._.u.mn_.mﬁmv 1 'y epuoBe); — eSeujqug. \nm

a ogbi SL¥L61 V6L ot 6¥% oy - ’ T uemg -yhigoy 5
a 9l6: CL-¥L6t  gS's  ogE¥ or ssfeg vme] - mdreqfuryl €6
o og61 ¥L-6L61  g6¥E Om.nn.— og - * mduesegeg —erepyuyg Iyj2g S
q nam. €L-zL61  0%'63 g6*1¥ ng - ’ 'Kl - peQy lesep 1§
g L 9 $ ¥ 3 T t




) oo'r 6§51 g1t 10°% 08 9% g6 ‘31 99° §g SL -¥%L61 . _ﬁﬁw_aﬁ MON-Lnduey Tl
1900°0  1%'0 910 64-0 gt o1 SL-¥ 06 ¥L SL —¥L61 mduesefy-1yeg 11
pauadp oo 16-L g1°'3 L8-1 ¥6-4 6o-g ot - 6¥% SL—$L61 mcu.tguaﬂiod ot
‘(pavado  Limiie . .
-emdeyye( | ‘yq) r1000'0 -gt-g Sl-¥ So'z oo ¥L 0068 00°9L1 SL-%461 roe -wmdeqyef 6
‘(pouado epuoBreNy
-refeuwig) 1 'q4 z1°% 65 vz SE-g1 oo ¥1 G1-6¢ %9 Sz oo 6¥1 SL—%161 © opnyipeN-reBeuiqlg @
1000 L6 B0 1 €%-L 6585 ¥L-g 1% g% St ~¥L61 oqeSig-rmany L
poudQ oot Go 18 gt 11 LS-L g6 ¥8 6g ¥z ow..nw. $L—$.161 ‘anduereyg-eiepyeys 9
. co'x  SL-z1 a1-01 964 oS-¥#1  65°S ol GL YL—8L61 efeueY)-luep, - S
1000° 0 10°0 10°0 '3%°Q 0oL oS ¢ o¥- L1 €L—3zLi61 efeyesqg-qeimoyy ¥
op %80 g6-LE gh = oS ¥ 09-gf 66- LT 0g°6S1 €L —zl61 . . 1remny
eAuey-umJpueAllljoapanaL, €
op or-o 19-63 Lg 11 €S L 00’08 gt 5z 0o o¥ DYARS 747 S vAlg-peOY lesep T
pauadQ oz'o  §F 1S S1-¥ £h-1 §9- 16 oS- 6¥ 13°6g1  #9—E96:! uestefj-oleSuty 1
I ' ot 6 - g8 - i 9 s ¥ § 5 1
. (dnoin 8u1 wrmre @
- ¥g—og61 ' 1900  -JIoM ) 380D ~0id yiom
- Sg—¥g ¥g-6-1€ uromyip ¥g-—ogb: poyewr  pafesiaun Jiuazo
30§ oydn ~uadxy siepnQ -1sg rpey (swy) -usmwod ‘ ‘ON
& reatay AepinQ pdxg  pajewiysy ueld 9] 0D MBI  Jo reog | duij jo swreN IS

W0} YI¥IS S0 14018 oy1 10 s9w3)  MaN wo syxofosd Supod-uQ
(4L -oN ydeiered sp1g) )

INI'XIAONTddY -



‘wejd qixig ul parojduod oq 01 AP @

..cnx,-.o 100°0 100°0 9 o o1 sl o 0oL 1g—ogbt - . . © aury ey
) ) uo tefzuaeygpely PjO Sutdupg  of
1000°0  100°0 100°0 g6 0 ot 1 €S-0 LL-L 1g—ogb1 : Bueg-feiny 6%
051 666 = €6°'¢ 69'¥ ‘v5- 61 00 L 9518 1g—og61 eiadedleSef-trewmwo gz
00° 01 68-01 6€-01 o131 00" ¥6 . 60 1¥ 00° G635 1g—ogb1 - + grewiIN-yredon)-ei0y L
2552 oS'g 6¥-9 00°6 956 00°9 09°gz og —6L61 © mpueyn-yredylue 9v
+00°3 o6'g e9'g 09'g b1 11 05§ . 00°€E og —6L61 elreSe] -qtpexdng, Sz
00§ g5 o1 gs-6 6o-g 00° %% 00 L v LS og-6L61 - Aoddopy-memyeusy ¥z
° B 4 gt'9 g0°9 St g g1 LT gL ot LL-gb 6L —gL61 1qeneyq-rezeqeie] €5
06 1 £6'% €g-1 oS ¥ £g°S sg- ¥ Co-¥1 6L - gL61 mLtmBwy T
SL € %€ ¥ 19°€ og L L6°6 ol'¥ ob-S¢E 6L —gL61 Suodyeeg-eredieg 1%
L7284 LS4 489 666 89°9% €151 g1-6¥ 6L -gl61 urequif-reqopig ot
Sl¥ oL6 00" 6 St 1 .65 6% Lg- 6, 00° €€ 6L —gl61 yeyS reum y-refleveuricyqg 61
10°0 ¥9°0 £€9'0 19'% 0S5 g1 oo g -ol-9v 6L —gLl61 jeytumg-negnen) gr
o¥-o 661 1571 690 00°01 g6-S 05-09 6L —gLl61 esepojy-fueapedey Li
‘pauado i .
(uag-erdy) 1 44 oot B S1 60° 51 go-6 ¥ 18 TIt 1Y 00° %9 6L —gL61 eyoy-urudy 91
op 0o°1 w,m.m; 1611 S9-01 €6-61 oz'g Go'6F  gL—LL61 - nmBnuep-peoy weeyoeipeyg Si
eonono ol:o 9" T 6v-g ¥6-01 1% 1 €g 61 00-6€ gL —LL61 Juelef-peoy ejrere)] Fi
(-sury g1) mfmoq . ' .
oydn pauadQ 00°% gL-6 So- L €¥9 gL-18 vl o1 £€6-€L €L ~¥L61 © symy-quismoyy €1
1t o1 6 8 L c 9 € ¥ 13 5 1




9l

3 Vnuuo_o 34 JoN

uﬁ 1000° 0 10°0

8..u zg'0
oS°s1  olL°61
oo'¥ wr°g
e00°1 lg°1

ol'¥ €6-6

oo’y So'E

LL oz LL-os

6¥- €€ 6¥- €€

R 035° 09 ©6°gr1-

00° 003 or-311

69°89 go-5¥
¥-c ¥¥-€

oo" 1¥ 00°'2%

oS-69 0005

6¢- o001 g —1g

¥L.- o og—Ig

00'001  TG—Ig
ze-¥l1  Tg—Ig
L¥r¥€  zg—18
o¥-g g —18
oo'o11  rg—Ig

5 €S g —1g8

dmy-md
553:35 w.:vn_u.: nauﬁ.ﬁa? adpng-oBpng ¢

Sutpts w1

.EZ.F ﬂnﬁ.:«.m 13A0 »nﬂz vrempL-weq jelus) L

* 3mpelvy-3mpeng)

epedefey-ndeioy

TIRAREN UL frtacotn L -IeATunyy [RITPULT-mIey
: . © npuereg-mdupa],
ereN-faqy -

mdweqp()-me], nwusf 1

¢ @& 0 W»

6 8 L 9 S ¥ € z 1
Eno.@w
3uppiom) | w
%00 -meiBo1y
Cg— ¥gb:1 ¥g-t-1t won pafiesiauz YoM fruam

3oy oidn  parmmesy  lanpreg {swy) -dwzwwosy .MZ
o IRway ,4emo  capdxy AeT D qfwT o ¥eIx Qur o JweN S
(riasy ) 2 A | s

(bgs1-6-18 @d) wo1d yimg epunp dn weps SmyT PN W SR

(¢4 qdstered app)
AXIONZILY



92

-00' 3

o§-gt

‘Ul XIS Ul PIIRdwWod oq 0} ApAIT

10°1 069t 9506 ¥g—Sg reqdmpeg-yyeyy St

00°€ 1641 6¢-g 6¢-g £6- 0z ¥g —tg minyredwig-prqenpy . ¥1

00'1 1071 SL-¥c CLove Gl611 ¥g -€g rempy-emyie]y €1
(. 14% ] 61'0 €L hw. [ YANA 00’ z¥1 g —tg . : - teymen o1 edoyBiBe[ woy} -

su1] Lem[res HY v yitm Suope edoyB¥e{ e wamd

~EWeIg WO IBPLIq PROI-WMD-{TRIJO UOIIONIISWO]) Ti

1600 “oS 0 o111 o111 or's¥ €g—zg urepnyuelesy-{addopy 11

1000°0 9%'0 09I 091 ~n.¢, €g ~3g. ~ - . © ooUBMIRJ-BXI®Y O!
$6'o S1°1 g6°3 96'z ot'g g —z8 -ssedakg-epuneyg 6
8 L 9 [ ¥ € 3 1




‘ pury jo
Anilqeprese o simensuod jeiovsn () .

X —: IMojjoj e sem unJ . e .
1240 3903/3W}) Joj wuoiwoy 061 ‘pady “wnyedusyf-Hasjun “YuT) Bewngedve y-jloo
03 usqy puk  LL-9L61 03 paAIL ey 4L jlodiofeN  umi -398sN - Rurpnpu}
sen 3] CSLPL6T rem 103w emBHO 09 gt ¥ 9 -puvany 1g udy  €L—3l61 ng WNIPTEAUL T[PA[UNTL &
'] 'a78YJ JoJ YoM JOo MID}} BA1XI SWOS JO
UOHN{JIUL PUR [RLIjEW PUY O] ‘3900
Ul 3M9aIdUI O UNCIOR BO A[UleT UT 3509
W} aswai0u] ‘(‘moy 16) a.a-aun_.noom
% Umisq wWol; [1 %wyg 195 waifo
af A7 £2Am uOi1¥50] TUG-tmd SN Y
‘PUNY UTUIYY; Uaoq 134 10U ey Lo
puodaq 11 #eyq uo yIom ‘spuny joAstone
_9¥OB JO MILA Tl pUE I [IEIN(g Ut juwd
3338 pasodoxd 10§ Juagas Jo uolresteuy
ut  Le[ap puw jiog dipereq wioiy jiodxs

« . J0JOWe11310 VO O UOIIESIBHIHTW-UOU

) u:mn ‘wol1i0d Jwos vl puv| jo uwon

11 nbe ur Lejop 03 anp sem 4ejop Jourpy

*1961 ‘qaiwy Ut SuTpls su SIPEI; spoos :

Su.moaoao tem wolidod gy’ -ogbi P3N0 100 LM

318 wmm «om.:z reuifuo gy csdy puokaq Jiom 1ig ‘go

pusqut uaye; sem (noy §€) ereq ‘ -TsJy pauadotije(y -su

0} wandvgye[ woy Afuo j aseyqg uo Jlopy 00°SZ 00° 6¢ vindeyyef | asuyg SL—PL61 YA Mot medareg-emdsyyef

8 L 9 S ¥ ¢ » '
(1010 w 5y)

pIrewmpisa 1800 J1jje13  1oj pauolidoues (‘swy ul} ‘ON
un2-1340 %00 pue Lejop 10f suOSRIY. Mmou 3o reumiSuo peuado Jull Jeak usgM Jeax qifuay 123fosg jo aumN IS

-~
—

"URI-4280 51013 PUD 1502%,001 PURGID PAIIRE YoM 521012 O1 *sIf 43¢0 Duryses uorssrenss aTnvdiusisundxe yooi; ue spoloid Sompeyr  fo spoteqy
[06 qdwiBend s14]
A XIGNEJIV



94

-s21010 0§'9% sy JO 1500
pajeminsa jwasaud aqy sutede payedoqie

023q 2ATYA[UO831010 6815y (¥#8-€8 Jo
pua) MOU [j13 SpUnj Jo 23EOGE ANIE “yuyj [1ed DE
¢ ang ‘¥g ‘sunf sem 39318 EmsuQ og'9% $6° 21 -pouade 13k 10N GL-¥L6I -wwempeH moN-mdurey ¥

‘ugb1 ‘1aquuaAol wol) uonedyy
-11309]9 393 Je TTRRq ‘felnn uo Jen)
spoo$ 303 pauado Ses Jwes Y3 Pay
-ynf punoj 10U FeM UONIEIGLINANS
JnofIm UM A3 JO gutuado oy1 sy (9}

‘ylom gy Jo
uofIdaxa o) Jo w1 e Aressdoau
putioy YoM jo SN} [RUSHIPPV @)

-sigad [epiul ul spuny Jp Aytoned
o) smp UNI I3A0 JWN 03 INP et
-1376W pUe INOAY] Jo 150 uameanu] (7)
e e
Ju30q SeY uNJiaa0 JWN) PuBis0d 0§ sUCS
oy ‘uonwyLIdep M Eg ‘Rdy ul

oggen oy pauado UV ‘uoTyEOPLIII|A
QW B8 nﬁ.,ﬂ pre UORIPUINP yuy
Jupqim  of 03 Fem P WRIE reuduQ og- 63 64- g1 zg61 a0\  SL-zlbl {181 DY eAlQ-PROY-TEWA €

‘el pasedjal Jo Liiqejteas-tou
03 np JIfred paBesiaug s[tel povy
PODIFS 3oy TYTEd MIT JO swnnnsqug  (9)

-suon1puod 91ts 3d Fe pares!
-$5209U $38pLIq-13A0 pEOL [SUONIIPPY )

‘puey jo uonwmbor ul Lep
sem 235y ‘puny Jjenbspeut 03 ong )
“jetIaIwm Aem juomewl od pue
$12813000 ‘Moge] JO 1800 UL FEIIIT] (9)

- -




95

._!n Lﬁn ..8?&.3:8%8:9.
Ayponed now UG eyl ‘puey
ul  usye; ulaq sey (sury ¥11) pRq
-eSuBmy-pRWURIY WOIJ | aseyd U0 NIOM 00° 0L

[e1aem Aea JuRremad jo ofvioYg (9)

.o?m»?
Suumnp 2321 volRpUL gAlq pue SL61 0)
§L61 up s> 10 Jo pouad Apet>
-ads potaad an3 fopnp saond Uy es1:
mowu..!..ﬂ.m'ooueﬁr "ok-SL puv  SL
-¥L ‘¥4-$461 u]pepjsoxd spunj VP
sedwiazam sMD .-vs.«ﬁbm_a-u (3
) : 0 @
0} paiayps 3q 10U PRe3 YL -3sloig
am o3 9L61 3313% 9k (weduo g8 SN

'5jawnued  pue se!
-13yewrnoqey jo 1802 ut 931l dadig 9)

‘961t 6L61 urXlom 03 o84 138
&o“u:mmuk uonmids pecunuen (9)

<

: 03 aNP U2IY FEY UN1-10A0 3D PUE
awny 1g6 wem paxy whim nefing ool

*%204 JO WOLIMIIXI 39} Rupnp
A1essao9u PUNO] SMiom [eRONIPPY p)

speuarew “pMd Jo 9Beategs  (2)

‘§)3813U00 pUS §lE

-tz ‘Iuoqe] Jo 3500 Ul sswamuy (9)
g * UNI 946

swn w1 Sunmsal spuny jo Ayoned »

: waeq sAvY J2A0-UNI IWN pue 1500 I8j
sweswalanl 6L dagsem 108re; it g3 981

00'gT

z6:2¥

6i ¥e

St oF

PIXY 394 JON FL-6L6L

‘bg, 1y
s1yafe) sauvpeq 10,
‘og, eunf w1
' dvqvedwens  SL-ai61

¥g, ;udy  SLFAbr

*s391803d
ul syiem Jenps
13, AmfurpusdQ €L-3L61

ng 03 O
uojsieAtiof -mrvuive g
-ljdeg-Tueqred-pewuely §

*(uoys
-134U02 a8nvD)
-lod ®Y ]\ L
(uojslaaxad ofineD)

1yeynen) uoeftefiuog MIN 9

‘DR D
w03} UO[SIIAUCD
-nen mdnreureg-unsreg S



~UOHIUES S¥M YIOM I3 OUIS _dfo-uﬂ»nvh

yuauewIad Joieq: Sapnjour 1desU0d pue

LI ‘ oqe] JO 1800 U1 3E3IdUT 2)qRIa

-Pisuod U3q ¥eq YL ‘801 1¥ 'y

jo wod paswped judsdd Iy ywurePe

.B.ﬂh ST 03 PIIRIO[E UIAQ SR $32010 :

LY o Apo Mow 1 3Bz o M ‘(sorsaan0e
spunj jo sfuiloqs MW UNq sy iayy, 8- oF 188y - pomg 304 0N  9L-LL61 ofined)) [ysgg-rvueINy o1

‘sistowm Lem
mamemag Jo Li1jiqeifvas oy smaggtg ()

‘sfelioyew 3 Moqe] Joisoaut oswalouy (¢)
| ‘punj jo Lvoneg (v)

‘O 0y DN wWoy
t 378 unZ-2240 (wosSoxd oy yo& uolsiaAno)-aJoeSueg
1509 puw uotyoidinoo ut Awpp lof sgoswey  56°&¥ 65+ L1 renpreoy) 8g ,uwf  §L-6l61 -weATRIRYQ-TRmy 6
’ ‘831015 LT Ky ¢ porwurlisy ynosdid
e 51 peqeimemy oxdn Luo jaewqq jo
F0AIYL, T4  [C1OUNTP RO P 0T
got0 10'S ‘oY urpnjou} solom 1g°6 **Y
&tao owo0fle 03 Jqimed uwRq wey
. . . 6 ' - . ;




APPENDIX VI

(Vide paragraph 101)

Gauge Consersion Schomss comploted sines 1930 ,
:.I Particulars _ Conversion
1 Anjar-Bhyj) . . . . . . . . N.G. to M.G,
¢ Tejpur-Rangapora . N.G. to M.G,
3 (‘-'udur-llcnigunlta . - M.G. to B.G.
4 Kathar-Singhabad . . . Da.
5 Kaumedpur-Barsoi . . . . . . . . De.
4 Siliguri-Haldbari . . . e . De.
7 Gudivads-Bhimavaram . . . e o . . Do,
‘4 Vijayawada-Masulipatnam . . De.
4 Pune-Miraj-Kolhapur . . . Dw.
10 Ernukulam-Quilon-Trivandrun - De.
a1 Samestipur-Muzaffarpur-Sonepur . Do.
18 Bnrubanhﬁ-Sonepm-I—hjipW i . Do.
13 Sonepur-Paleza Ghat (Mixed) .. . . Do,
24  Suratgarh-Bhatinda . . . Do.
a5 Viramgam/Happa . . . . e Do.
6 Dharmanagar-Yelahanka (Guntaks-Bangalore) . . Do.
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APPENDIX IX
[Vide paragraphb 1a3)

Statement showing salient points raised in the Memorands ressivsd from various Stetes éoacmmnl.c
axd Unien Tervitory Adnﬁzvmua and somments of the Mistsiry of Raflweys (Railway Board)

Points in the Memorandum Comments of the Ministry of Railways
' (Railway Board)
(1) (e)
ANDHRA PRADBESH

A. Constraction of New Railway lices

(i) Bibimegar-Nadikude . In spite of scvere constraint of resources, outlay upte
the end of March, 198¢ for this project is Rs. 22.58
erare and outlay durig 1984-85 is Rs. =.12 crore.
Thoe present progress of the werk is 6a%.

(ii) Bbhadrachalam-Manuguru  This has been opeaed to goods traffic on 29-g-1983.

(iit) Yelapur-Patancheru . Due to severe constralnt of resources, outlay upto
March, 1 is Rs. 1.81 crore. During 198¢-85
Rs. 1 crore has been allocated for this wark. The
present progress of this work is ¢5%.

(iv) Matamarri-Jaggayyapet . The Cost of this work is now estimsted at Rs. 18
crore. Outlay upto March 1984 is Rs. 3.93 crore
and outlay during 1984-83 bas been kept as Ry.1.50
crore, ¢ present progress is 36.59%,.

(v) Masikgarb-Chandur . This is oxptcted to open during thc current year.

(vi) Samathnragar-Moulali . The Cost of this work 1s now catimated as Rs. 5.2
crore. Outlay upto March, xgg‘ is Rs. 4.33 crore
and outlay during 1984 s Rs. 1.35 crore., For
want of dereservation of forest: land in Dullapali
village, the army rific range coming in the way of
the alignment could not be shifted. Work in reach
XI also could mot be commenced as AP. High
Court gave judgement in favour of houst owners in
Fatcgarb village. These matters are being persued
with State Goverament.

(vii) Nizampatnam-Nidubrol The mrvelrfor the new B.G. line from Nizsampatnam
connecting Nadikude to Nidubrol is in advance stage. The progress re-
. port will be available 1o & couple of months.  After
"the syrvey report becomes available, the feasibility
of construction of this line will bc examined, i
inoto cconsideration the financial resources
clearance by the Planning Comnussion.

(viii) Bathli-Kaliuga Patnam via The total length of this line is about 130 Knws. The
Srikakulam estimated cost of this line will’be about Rs. ‘:8
crores. Due to financial constraints, it s not poasible
even to continue the on-going project. As such,
lthe consideration of this lihe will have to wait for

uture.
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(1)

(®)

(ix) Ballary-Raidurg end
Ghitradurg-Rajdurg

Belhr&lhidurg rail l{ine is being retained. In regard

to Comstruction of new rail line from Chitradur
to Raidurg, thisis anapproved work atan estimate:
cost of Ra. 20.2 crores, outlay upto Mrch 84 is
Rs. 0.82 crore and outlay during 1984-83 has
stepped upto Rs. & crores. .

B. Conversion of Lines

(i) Guatur-Macherla

(11) Bangalore-Gooty

(itr) Gooty-Dronachalam

‘iv) Tirupathi-Katpadi

(i) Sirpur Town, Wirur

(i1) Manikga-h-Wirur and
Sirpur town-Ranchi Read.

(iii) Pembarci-Pendial Secunde-
rabad Kazipet Section

Due to severc constraint of resources, funds could

not be allotted for making adequate progress on
this work. Priority for this work will reviewed
now that the new line from Bibinagar to Nadikude
has made adequate progress,

This work has been completed and opend to B.G.

traffic. N

A Preliminary Engiaeering-cum-Traflic Survey for

conversion of a railway line from M.G. to B.G.
between  Guntur-Dronachalam and ' a separate
line from Kurnool Town to Guntakal via Drona-
chalam has been sanctioned. * The survey work has
been completed and the report for the surveysis
expected from the Rallway. After the report is
received, the feasibility of construction of the line
will be examined, in consultation with i

Commission subject to availability of resources.

Survey for vonversion of M.G. Section from Tirupati

to Pakala and parallel B.G. line from Pakala to
Katpadi was sanctioned. Submission of the report
is expected in a few months time. On availability
of the report, the feasibility of construction of this
line will be examined in comsultation with the
planning Commission subject to availability of
resources.

C. Doubling of Lines

The doubling work of track between Wirtur to Sirpur
and Town (24.25-Kms,) was included in 1979-80
at a cost of Rs. 4.11 crores. The present progress of
this doubling is 7%. 8%. The progrems is being
accclerated to ena
doubling.

Th~ doubling work of Section between Manikgark-

Wirur and Sirpur town-Ranchi Road was includedin
the Budget for 1981-8a. The estimated cost i

Rs. 20.10 crores. The present progress is 5o ¢,

te early completion of this-

r

The progress is being accelerated to enable ea riy

completion of this work.

‘This doubling work was approved in 1981-82. The
cstimated ccst is Rs. 800.03 lakhs. The tosal ex-
penditure  upto g1-3-1984 is Ra. 117.63 lakhs.

The present progrems is 12%. Outlay durin g

1984-85 18 Rs. 45 lakhs.
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_(iv) Hyderabad-Telapur section  This doubling work was approved. in 1981-8g. 'The
estimated cost is Rs. 875.88 lakhs. "The total ex-
penditure upto 31-3-1984 is Rs. 115 lakhs. The
present progress is 15%. Outlay during 1984-85
is Rs. 198 lakhs. .

D. Proposed New Railway Lines u;ndir__may

(i) Parvathipuram-Koraput . A waffic-cum-preliminary éngineering Survey wus
; conducted by M/s RITES for a suitablc link
’ between  Kotavalasa-Kirandul ° and Raipur-
Vizianagram Sections. Two alternative alignments.
'viz. (i) from Koraput to Rayagada and
(i) from Koraput to Parvathipuram were cxa-
mined. Koraput-Rayagada alignment, was consi-
dered more acceptable for rcasons for cost, sta-
bility, recurring maintenance expenses and ope-
rational flexibility inspite of its being longer in
length by about 45 Kms. The construction of
Koraput-Rayagada BG  rzil (1.74 Kma.) was,
therefore, appfoved in 1981-82 at & cost of Rs.
110.10 crores. The work on this  project is in

progress.
(ii) Mackeria-Raichur via A Preliminary Inginetring-Cuni-'li:fic Svivey fie
Gadwal -construction of a new BG line from: Macherla to

Raichur vie Gadwal was sanctioned by the Board
in ul;:hlgax at an estimated cost of Rs. iz'.‘f,u
<1 . The total length of this new line is 260 Kms
The survey report is expected to be submittesl it
this year. The survey report on ‘receipt will be

cxamined.
(iii) Keishna-Vikarabad . The Proliminary FEngineering-cum-Traflic Survey for
’ , construction of a new BG line from Krishna to -
. Vikarabad was sanctioned by the Railway Board

in October, 1981. The length of this lice is 130
Kms. After the survey report is received by the
year end, the feasibility of constiuctior of the
new line will be cxamincrl subject to availability
of resources and clearance by the Plannicg Ceme-
mission.

(iv) Gumtur-Dronachallam . The Preliminary Engineerirg-cuneTizsftic Survey for
’ conversion from metre Gauge to broad gauge
between Guntur and Dronachallan: and a separate -
parallel line from Kurnool town to Guntakal via-
Dronachallam was sanctioned in October, 1gf0.
The survey work is nearing completion and afic
the survey report is received, the feasibility of cons-
teucting the line will Le examined in the light «f
the financial resources and the clearance by the
Planning Commissjon.

.

(v) Patancheru connecting A preliminary Engineering-cum-Thaffic Swivey was
Sadai vpet road&:gareddy- carried out by the South Central Railway durirg
,E:lrfet, Medak, Siddipet, 1980-81 for construction of Railay linc fiom

mnagar-Peddapally Patancheru to Peddapalli via Sangareddy, gom'pet
conanecting Raichur Thermal Ra pct, Medak, Bubbak, Siddipet, ircilla
Station sia Vikaragad. Vimulavwda and Kari r. The poasibility of
connecting Sangareddy to Sadasivpet Romd was
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also investigated by the Survey Team. The re-
port of the Survey revealed that the proposed linc
300.58 Kma. in length, would cost Rs. g5.67 crores
and the project would also not be financially viable.
In view of the acute shortage of funds in the railway
plan and a very heavy throw-forward expenditure
on the sanctioned scheme, the project has becn
deferred for ‘consideration at some future time.

(vi) Nizamabad and ‘The re-appraisal survey for new BG line between
dam via Jagtial. Nisamabad Ramagundam via Jagtial was sanc-
tioned by the Railway Board in October, 1981. The
total length of the line is 155 Kms. The survey
work is nearing completion and the report is ex-
pected seen. 31: receipt of the survey report the
. viability of the line will be examined taking into
consideration the financial resources and clearance
by the Planning Commission.

(vii) Bellampalli-Darnakal A Preliminary  Enginecering-cum-Traffic Survey for
. Section and Kazipet-Secun- line capacity works on Belampalli-Darnakal Section
derabad Wadi-Guntakal and  Kazipet-Secunderabad-Wadi Guntakal

and Renigunta Section. Renigunta section was cartied out during :5‘80-81.

On the basis of thereport of this survey, thefollowing

doubling works have been snctioned:—

3. Doubling of track between Pimbart and Pindiyal
(¢5-.40 Kms.)

2, Hyderabad-Telapur (25.57 Xms.)

3. Wadi-Thangundi (29.52 Kms.)

4 Chcgunta-x_rhhu (9.29 Kma.)

5. Gooty-Rayalacheruvu (2g.65 Kms.)

6. Kondapuram and Muddanuru (ag.65 Kms.)

7. Crossing stgtions between Rayalacheruvu ana
Juturu.  The above doubling works are

at various stages of progress.

(viii) Nadikude-Sri Kalabasti/ The Preliminary Engineering-cum-Tvaflic  Swvey
Gisdur : for construction of & new BG line from Nadikude

to Shri Kalahasti/Gudur -was sanctioned by the

Board in August 1981 at an estimated cost of Rs.
2a.61 lakhs. The survey is in the advanced  stage -

and the survey report will be available in a couple

of months. After the survey report is received,

- _the financial viability of this line will Le exzmined

in consultation with the Planning Commission.

(ix) Nandjyal-Yerraguntala The length of thisline beiween Nandiyal to -Yerragun-
tala is about 127 Kms. The survey has heen com-
glctcd and the project report was received in  the

oard’s office. The estimated cost of comstruction of
this line ia Rs. 49.48 crores. Theline is not financially
viable. Due to severe .constraint of resoutces,
the proposed line would have to wait for cohsi-
" deratjon:
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(i) ‘Gaubati-Dibrugarh line

(1i) raigi-Gathatilins

o ———— —— — v — o ——

Extension of Lines
A Preliminary  Engineering-cum-Traffic  Survey for

extension of BG line from Chaparmukh to Djbru-
garh about 450 Kms. following a new alignment
touching the important towns in Assam was spon-
sored by the North Eastern Council at their cost
and they have accorded their administrative ap-
proval as well as sanction to undertake this survey
as a ‘Deposit Work’, at an cstimated cost of Rs.
47.89 lakhs.

Due to limited financial resources, which are not
adequate oven to progress the schemes alredy in
hand, it may not be possible for the Railways te
undertake the construction of this major project ia
the 6th Plan, However, this project will be given
due consideration after the survey is completed
and project report is available.

Chastruction of a BG rail line from Jogighopa to
Gauhati via Panchratnaghat has since been ap-
groved, along with construction of a rail-cum-road

ridge at Jogighopa. Final location survey for
the proposed railway line has been taken in hand.

BIHAR

A. Constructions of New Railway Lines and Expansion of Existing Lines

i) Madar Hill to Saithia via
Dumkta.

{ii) Ranzhi to Giridih via
Hazaribagh

(i) Pipradih to Bhavaathpur
and its further extension to
eonaect Garhwa Road-
Chopan line

(iv) Nirmali to Saraigarh

v (v) Rajgir to Gaya

In view. of the sevefe constraint on funds, it will net
be -paisible to consider this proposal at present.

A decision on the project will be taken as soon as the
survey is comploted and report examined, subject te
availability of funds.

Re-appraisal of the earlier traffic survey for a BG lime
on Dehri-on-Sone-Amgara-Banjari-Pipradih has
been completed and the survey report is uader
_examination. There is no 'Ropml to extend the
line up to Bhavaathpur. is suggestion can be
examined after tho survey report up to Pipradih
has been examined and decision taken.

To Preliminary Eagineering-cum-Trafic  survey
have boen carried out lluriug1 xlglz‘: and 1977 for
restoration of Nirmali-Saraigar lway line. As
per the latest survey report, reocived in 1977, three
possible alternatives were investigated for construc-
tion of a bridge over river Kosi. All these proposals
were found to be financially unremuncrative. The
project was, thercfore, not pursued.

Survey carried out for laying a broad gauge line from
Rajgir to Gaya in 1976-77 has revealed thas the
project will not be a viable one. It is, therefore,
oot proposed to take up this proposal for eonsidera-
tion at present. Aoccording 0 a survey earried out
in 1975, this proposal was found to be unremuwera-
tive.
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(vi) Ranchi to Korba via In view of severe constraint of resources, it has not
Lohardaga been possible to process this matter furtheér.

(vii) Construction of a parallel A survey has been carried out for laying a parallel
B.G. line between Hajipur & B.G. line between Hajipur and ‘Bachwara. The
Bachwara question of taking up construction of this project

will be considered subject to clearance and allotment
of funds by the Planning Commission.

viii) Forbesganj-Thakurganj via The new line from Forbesgan to Thakurganj is esti-

Cviti) Bahadurganj mated to cost Rs. 15 crores. Owing to paucity of
funds the proposal has not been surveyed so far.
It has to await better, times for consideration,

(ix) Deoghar to Dumka . Prelimina Engineering-cum-Traffic Survey for 2
new BG line from Deogarh to Dumka via Basukinath
has been completed and the survey report is unde®
examination. A decision on the project will be
taken as soon as the survey report is examined and
decision taken subject to availabiliy of funds. It
will also require clearance of the Planning Commission.

(x) Darbhanga to Muzaffarpur A survey was carried out in 1979 for construction of a
) BG line from Muzaflarpur to Darbhanga via
Dharwara, Sirwhara  Atalbahl and Benibagh.
The survey report indicated that the proposed
line was estimated to cost about Rs. 12.46 crores.
The present day cost would be Rs. 17 crores. Since
the project was found to be yicldinga negative return
the same was not pursued.

(xi) Gaya toTori via Dobi- This proposal has not been considered r surveyed 80

Chatra-Balumath far. It is not proposcd to take up this line for
consideration in view of the scvére constraint on
resources. -

(xii) Mehshi to Saharsa . A Preliminary  Engineerng-cum-Traffic Survey was

carried out during 1977 for construction of a M.G
line from Saharsa to Tarapith Maheshi. As per
the sarvey report, this linc, l4.7fduK.ms. in length
was estimated to cost Rs. 75:87 lakhs. The present
day cost of this tR:cjc:c:t would be about Rs. g-s50
crores.  Since project was found to be yiclding
a negative return, the same was not pursued.

(xiii) Dauram-Madhepura to A Preliminary  Engineerng-cum-Traffic  Survey has
Singneshwarasthan been carried out for construction of this line. The
+  project was found to be financially  unremunerative
as per the project report. Since the arca is  well
served by a good net work of roads, the  survey team
has not recommended the construction of this
line. The proposal is therefore not being pursued.

xiv) Muzaffarpur to Sitamsrhi . A Preliminary Enginecing-cum-Traffic Survey has been
(xiv) included in the budget for 1981-82. The survey
isin progress. The mattor would be examined on
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receipt of the survey report. The project would be
undertaken for construction subject to clearznce
and allotment of funds by the Plannng Commis-
sion. .

{xv) Banmankhi to Narpatganj . No survey has been tarried our so far for consirucuion
of a direct line from Banmankhi to Narpatganj.
’ Railways have been allotted limited funds for cons-
truction of new lines, which are barely sufficient for
the ongoing schemes. The proposal has, thercfore,

to await better times. -

(xvi) Sultanganj to Deoghar .  There is no proposal at present under consideration
for taking up this project nor has any survey been
done in the past. In view of the severe constraimts
on funds, it will not be possible to take up this pro-
posal at prosent. i
(xvii) Pirpainty to Dumka via No lproposal is under considcration for this line. It

Goﬂ will not be possible to take up this proposal at present

due to severe constraint on resources.

(xviii) Bihariganj to Kursela . No survey has a0 far been carried out for the suggested
: railway line. Railways have been allotted limited

funds for construction of new lines. These are

barely sufficient for the ongoing schemes. The

’

N proposal has to await bétter times.
(xix) Lsukaha to Sitamarhi via Due to paucity of funds, the porposal has to await better
Jainagar . times for consideration.
{xx). Lalitgram to Birpur . A survey was undertaken for restoration of Nirmali-

Saraigarh Railway line in 1976-77. As a part of
this survey, the construction of a new Metreé Gauge
‘ line from Lali:lgnm to Bhimnagar via Birpur was
also examined. Since the project was not found
to be financially viable, the same was not pursucd.
v

(xxi) Simri-Baktiarpur to A survey was carricd out for construction of a new
Bihariganj Metre Gauge line from Bihariganj to Simri-Bhaktia-
.o pur during 1974-75. As per the su report,
. this line, 54.5 Kms. in length was estimated to cost
Rs. 6°44 crores and was found to be yiclding at
very low return. The project was thercfore not
pursued.

B. Cospession of Narvow|Metre Gauge Sections into Broad Gauge Section

(i) Darbhanga~Nirmali . Survey report reccived for conversion of Darbhanga-

Jayanagar indicatéd that this project will  not be fi-
. f?lan‘fi;lly viable and was, therefore, not processed
: rther.

(ii) Darbhanga-Jayanagar . A survey has been carricd out for the cuggested con-
) Bt version from Metre Gauge to Brpad Gauge. N.E.
Railway's  survey report is under examination.

(iii) Katihar-Jogbani . Reconnnisance Engineering Survey report _for Katihar-
Jogbani  conversion” has been received  rcorntly
and is under examination.
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(iv) Saharsa-Jogbani . . No survey has so far been carricd out for conversicn
- of this line from M.G. to B.G. Railways have been
allotted limited funds for gauge conversion. 'l:zc

are barely sufficient for the ongoing schemes.

This proposal*has to await better times for consi-
deration,

(v) Bettiah-Muzaffarpur via An engineering-cum-traffic rcappraisal has bcen

Motihari : " carricd out for conversion of Muzaffarpur-Raxaul

section from Metre Gauge to Broad Gauge. The

project has not been found to be financially viable

is, thercfore, not being persued further. .

(vi) Bathnaha-Birpur . . A survey has already been carricd out for replacc ment

of Kosi Er‘qtct’s Narrow Gauge line from Bhim-

nagar to Bathnaha into Metre . Gauge. The present

day cost would be Rs. 8 crores. Since the area

is $erved by a good network of roads and the  sugges-

ted M.G. linc 'would be yielding a low return, the
matter was not pursued further.

(vii) Arrah-Sasaram. . Preliminary engincering-cum-traffic survey for a B.G
line between Arah and Sasaram (165 kms) has been
completed. The report is "under examination. A
decision will be taken after the survey is completed
:x::ds report examincd, subject to availability of

(viii) Ranchi-Lohrdaga and its Updating of the preliminary engineering- cum-tr: ffic
further extension upto Tari  survey of 1975 is in a hand for the conversion of
Ranchi Lohardaga narrow guuglg line with -broad
S:xuge and it extension to Tori. After receipt of

e survey report the matter will be consi

with due regard to via bility of the proposal and avail-
ability of funds.

C. Doubling|Reconstruction of Railmay Lines

%

. . A survey for the augmentation of line capacity in the
Patna area has been approved and it is in progress.
The requirements of doubling of the section will
also be given the due consideration during the course
of the survey. A dccision will be\taken afier the
survey has been carried out and th survey report
cxamined, subject to availability of funds.

(ii) slg;u_l-Salnlw-Buharwn Doubling between  Kajra-Jamalpur
tion

(i) Patna-Gaya

| and  Ratanpur
Sultanganj on the Kiul-Bhagalpur scction is an
approved work and is alrezdy in  progress.
Doubling of the remaining scction will be given due
consideration, if warranted on traffic  considerations,
after the above work is complcted. , ’

D. Replacement of old Lines

(i) Sahibganj loop line and] The Sahibanj

. loop line which was  built nearly
Howrah-Mug rai

a century ago is being maintained in a satisfactory
condition to carry the passenger and goods traffic
offering  there. For instance, the tracks on this
route have been generally renewed in  late  fifties
and early sixtics, About 8 kms of renewals  are
sanctioned in this section.
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As regards Howrah-Mughalsarai main line, the oldest
portion of track is of 1944-45 but large length of
track has been renewed in 60s and 70s. A number
of works for renewal of track on this section arc
alrcady sanctioned commensurate with the availa-
bility of funds. .

‘(ii) Mansi to Saharsa Most of the track in thissaction has been relayed in
1967-68. The track consists of g-rail,welded panels
thesleepers are of CST-g and track structure is good.
Renewal willbe planned when it becomes due.

DELHI ADMINISTRATION
A. Expansion of Route Mileage

Delhi— Rewariand Delhi— The existing railway lines are considered ececvate fir
Amritsar the traffic required to be moved. These proposals
can be considered at the appropriate time subject to

availability of adequate resources.

B. Conversion of Existing lines

* Delhi—Rewari . . . Delhi-Ahmedabad conversion project from MG to BG
is an approved work awaiting Planning Commission’s
clearance. Delhi—Rewari conversion will be covered
as and when this project is taken up for construction.
However, asa first step, the work of providing afiditional
through put and terminalfacilitiesincluding doubling
between Garhi Harsaru and Khalilpur for movement
of addition traffic (Phase I ) at an estimated cost of
Rs. § croresis in progress now. The scope of the work
is being reviewed.

GOA, DAMAN & DIU
Conversion from M. G. to B.G.

Mormugao —Londa — Miraj - A survey on the South Central Railway for ascertaining
Hospet Meter gaugeline the engincering feasibility as wellas the traffic justifi-
cation and economic viability of converting the metre

gauge sections into broad gauge has been completed

recently and the survey report is under examination.

In view of the present resource constraints, even the
existing conversion projects are not proceeding fast
enough, and the outlay Jorovidcd by the Planning
Commission under thehead ‘Traffic Facilities hasbeen
spread out over scores of ga conversion projects
at the cost of other traffic facility works without any
immediate advantage to transport capacity.

Currently, therefore, the Railways are concentrating on
completing a few of the gauge conversion projects
alreadyin progress rather thanspread outtheresources

on a]l the various gauge conversion projects.
!

GUJARAT '
A. Proposal for Construction of the Following New lines
(i) Bhavnagar—Tarapur B.G. A suévey was carried out in 1977 for the construction of a
Line B. G.line from Bhavnagar to Tarapur when it was
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revealed that this 150 Kms long line will cost atout
Rs, gz crores, at the then prevailing prices ard will
not financially viable, even with an inflation of
100%, in goods freight rates. It has, therefore, not
been possible toltake up the construction of this
railway line.

(ii) GandhidRam—Lakhpat via Preliminary enginccrinkcum-traffk sumvey for cerver-

Mandvi Mundra, 284 Kms,
(Approx. Cost Rs. 70 crores

(iii) Rajkot-Jasdan MGline

(iv) Saradia--Kutiyana - -Kat-
" kola MGline

(v) Dahod Jhalod Banswara BG
line

(vi) Keshod—MangrolMG line
(vii) Rajula- Jafrabad MG line
(viii) Udhna --Magdalla BG line

(ix) Construction of Kosa Road-
Bhildi (missing link)

(x) Dahod to Jamarkota via
Jhalod .

(xi) Chuchurpara ~-Rajpipla

)

-

)

sion of Gandhidham-Bhuj section into BG and con-
struction of a BG rail link from Bhuj to Lakhpat
which was carried out some time ago, revealed that
the project willnot be a viabje one. A surveyisnew
in hand for updating the earlier findings. The proposal
will be examined in the light of the survey findings as
soon as the same is completed and a decision will be
taken on the proposal subject tofeasibility and finan-
cial viability.

\

There is no proposal at present under consi-
deration, '

The aboyg new lines cannot be taken up due to severe

" constraints on the availability of funds for varicus
railway projects and this position has been continuing
for some time now. The funds that are made available
for this purpose areinadequate even to ensure satitfzac-
tory progresson the projects which arealreadyin hand.
In these circumstances, our efforts are directed
towards progressing the ongoing projects expedi-
tiously towardstheir completion, so that benefits start
flowing to the public.

In view of the extreme difficult resources position

it will not be possible to take up these proposals for
consideration at present.

‘ ‘

(xii) Anmedabad Circular Rail- The Ahmedabad Urban Development Auth ority ard

way line (Metropolitan Pro-
ject)

Ahmedabad Municipal Corporation had been con-
templating to conduct techno-economic feasibility
survey for commuter rail seivices for Al mecsled
Area—which had crossed two million mark. At the
instance of the State Government, the Ministry of
Railwayshave authorised the MTP (ihilwayl) Bombay
to undertake the feasibility study for a Metropolitan
Commuter net work for Ahmedn‘{nd area as a deposit
work, The length and the time to be taken for con-
struction of the rapid transit line wil} be known onl
after the feasibility study to be conducted by
(Railways) is over,

(xiii) Ahmedabad —Jhalod—Udai- Ahmedabad and Udaiiur are already connected by

pur Dahod Railway Line (410
kms)

BG Railway Line. It has not been possible to under-
take construction of anotherlinein this area via Jhalod,
due to the existing difficult financial position.
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' B. Conversion )
(1) Chhota  Udripar—Pratap- ' The Stage Government of Gujarat havce been pressing
nagar for the conversion of the above M. G. Railway lines
, . inview of traffic to be moved to the proposed Nawagam
(2) Chhuchhapura —Rajpipla . Dam. Th~ State Government wzre advised that as
| the conversion of the above mentioned MG line is
(3) Ankleshwar—Rajpipla . m-=ant primrily to serve the Narmada project, the

survey for the MG line could undertaken by the Rail-

way Administration as a deposit work chargeable to’

the State Government. The State Government have

agreed to bear the survey charg:s, and accordingly,

have deposited the amount for the conversion of Ank-

leshwar —Rajpipla NG section into BG and extension

* from Rajpipla to Gora and conversion of Pratapnagar-
—Chhotaudiapur NG Scction into BMG.

The survey has been completed and the report has
been sent to the State Government,

(4). Jhagsdia —=Netrag (NG to BG) These proposals are short railway lines carrying very
little traffic and the conversion of these lines will
() Bhavnagar—Mahuva (NG to not b= a viable propasition. Th- existing constraint on
MG) the resources  does not permit taking up these lines

for consideration. :

(6) Billimora—Waghai (NG to BG)

(7) Aimedabad —Delhi (MG to . . o . .
BG) ’ Thisis & major proiecct involving conversion of 925 Kms,
of MGlineinto d will cost about Rs. §oo crores
at the present day price level. The project was inclu-
ded in the Budget for 1977-78 but tg lanning Com-
mission’s clearance has not becn received so far. A
beginning on this project can be made only when
the same is cleared by the Planning Commission and
necessary funds allotted for the purposc.

’

HARYANA
A. Construction of New Lines
(i) Liukin? of Jhajjar with Rohtak Noinvestigation for thisline has been madein the recent
by rail.

past. Due to severe financial constraints and heavy
commitments already on hand it will not be possible
to accede to this request.

(ii) Abohar, Sirsa, Tohana Rail- .Noinvestigations have been made for the Hissar-Fatcha-
wayline. bad-Sirsa-Abohar link in the recent past.

Duc tosevere constraints and heavy commitments ulread§
on hand, it will not be possible to consider this pro-
posal at present.

truction of anewrail-  The proposal for a new BGline from Palwal to Firozepur-
5 3.’;“:31 between Delhi and J‘l:lm and oﬁ‘mlfla. not been sur\(r)efyed elairlier;g:hc
ia Firozepur-Jhirka otment dsfor canstruction of new lines during
Awiar Via Firozopur-Jh the VI Plan is too'meagre and will not be sufficient
aven for the on«going schemea. In view of the severe
fimancial comstraints, it will:be difficult to comsider

this scheme at present. ‘
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o . B. Conversion of Line )
Qonversion of Gurgaon Rajlway A propasal, based on the Regional plan of the National
tina to Broad Gauge. capital region prepared by the Town and Gountry

Planning Organisation, Govt, of India, was recejved

from the Govt. of Haryana. The proposal was for

conducting a survey or linking up of Palwal-Sohna-

Rewari-Rohtak and Panipat and conversion of Delhi-

Rewari from MG to BG. This proposal was duly

examined in the Railway Ministry and the position is
- as‘indicated below.

. The needs of Delhi urban region have been catered to
by doubling of tracks, construction of avoiding lines
and electrification of the present Electric multiple
unit services also arc bcin% introduced and gradually
the . corridors fanning out from Delhi and New Dethi
will be covered subject to availability of adequate
funds and rolling stock.

HIMAGHAL PRADESH*
Conversion of Broad Gauge =
(i) Brod Guig:lin~from Kilka Kalka-Parwanoo rail link work has been approved in

to Parwanoo 1982-83.
(i1) Jogvih-i —~Paonta—Rajban  The surveys for line Jagadhri—Paonta—Rajban is well
cail link in progress. Further consideration to this project will

be given after the survey reports have been examined
and gubject to availability of resources and clearance
by the Planning Commission.

(iii) Nangul—TalwaraBGlinc . Construction of ‘a new broad gauge line from Nangal
Dam to Talwara (83.74 Kms.) and taking over of the
railway sidingsfrom Mukerian to Talwara (29. 16 Kms)
hasbecn approved in 1981-82. The workisin progress.
Present progvess is 2.509%,. Estimated cost of the work
is Rs. 33.45 crores. Expenditure upto gi1-g-84 isRs.

- @20l ana outlay for 1984-85is Rs. 200 lakhs
-JAMMU AND KASHM}R'
* Construction of BG Line from Jammu to Udhampur

Work of construction of a new BG linie from Jammu Tawi
to Udhampur has been approved in 1g81-82. The
work is in progress.

KARNATAKA
A. Construction of New Lines
(1) Hibli—Karwar Ruilwayline. A traffic appreciation survey was conducted by the
Southern Railway in the year 1964 regarding the
feasibility of consiructing a new line between Hubli
and Karwar covering the following:
(i) A new railway lineconnectin%GoamdSndadvnpd,
a town on the north bank of Kalinadi creek near
Karwar Port;

*The following new railway lines for Himachal Pradesh have also been proposed for
the Seventh Five Year Plan : .

(1) Bchrampur-Bilaspur-Rampur/Mandi Railway line (Preliminary survey hasbeen
completcd as Deposit work at the initiative of H.P. Government (B.G. Linc)

(2) Hosbiarpur-Amb-Nandaun-Hamirpur-Bilaspur (B.G. Rallway line also pr d by
Punjab Govt. as some portion from Hoshiarpur to Amb faHs within Punjab State).

(3) Jwalamukhi Road/Tripal-Jwalamukhi Temple-Nadaun B.G. Line to connectthe
famous temple of Goddess Durga at Jwalamukhi with the Union Capital.

(4) Mandi-]o%ndcrnagar Nalagarh N.G. Line,

(5) Ghanauli-Nalagarh .B.G. Line
(The old track was dismantled and as guch it is only a restorat ion work).

(6) Una-Jaijon B.G. Linc :
{Also supported by Punjab Gavernment).
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(ii) Linking Hubli with Dandeli vis Karwar Port with
@ broad gauge line.

This mrvcz covered a distance of 176 Kms. and the cost
was worked out to Rs. 19 crores yiclding areturn of 5%,
subsequently, the Railway Board ordered for a fresh
Engineering-cum-traffic survey for construction of a
new broad gauge line from Hubli to Karwar in 1971

- at a cost of Rs. 9,81,445/-. Accordingly, the survey
was completed in 1973. As per this survey the length
of theline would be 191 Kms. and the cost of construc-
tion would be Rs. 35 crores. The Railway Board
advised the Railway 1a June, 12;3 that unless a firm
decision to export & minimum of 5 million tonnes of
ironorcthrough Karwar Port wastaken by the Minist,
of Stecl, the project could not be financially jultiﬁe?:

Later, in view of the various public representations from
various sources, the Railway Board again sanctioned
a traffic reappraisal survey in September, 1976. The
survey work was taken up during April, 1977 and
completed in September, in the same year. The
railway submitted the report in March, 1978. Accor-
ding to thissecond report, the cost was uptgltcd toRs.
57.08 crorés with an anticipated return of 4.6%
" (4.6% withlandfreefrom Karnataka Govt. and 4.9%
with land and wooden slecpers free from Karnataka
Govt.). The railway suggested in report that since
MMTG would have substantial savings in trangport
cost, if the above line was constructed, they could
be asked to participate in the Gapital cost. The pro-
. ject could not be pursued due to difficult ways and
means position.

Due to persistent publicdemand, the updating of Prelimi-
nary Engineering-cum-traffic surveyfor anew BG line
between Hubli and Karwar has been approved during
1983-84 and the work is in progress. On receipt and
examination of the re-appraisal survey Report, a

¢ decision regarding construction of ke lire will te
taken, subjecttoavailability of resourcesandclearance
by the Planning Commission.

(2) Chamarajanagar—Sathyama- A survey forlaying & newlinefrom Chamarajanagar 1o
ngalam-Coimbatore Railway  Sathyamangalamisin progress. Further action can te
line taken after receipt of the sutvey reportand its

examindtion with due regard to cost, financial

viability and availability of funds. .

! ‘

(3) Chitradurg—Rayadurg line This work has been approved and construction wor k is

in progress.

(4) Chamarajanagar—Maddur via In view of the scarcity of resources, these proporals will
Yalandurin Kollegal Taluk - have to wait for better times.

(5) Mysore to Bellary via Naga-
mangala, Kadaba, Sira, Hiri-
yur, and Challakers

(6) West coastrailwayconnecting BombaytoMangalore is 993'2¢ Kms. Out ofthis Bombay
Bombay with Mangalore. to Apta-Pen has already been constructed. Work on
Pen-Rohasection (*lssl{ms.)is inprogress, However
due to constraint onresources as at present, thereis no

proposal to extend the line beyond Roha.
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B. Conpersions

(1) Bangalore— Mysore . Conversion work of thislincisin progress. The work s
expected -to cost around Rs. 20 crores. Every effort
is being made to complete the work expeditiously
subject to availability of resources.

' (2) Bangalore - Miraj andbranch A survey for conversion of the Bangalore— Miraj and
lines other connected lines to B, G. has been completed and
survey report is being examined,

(3) Bangalore— Guntakal . This conversjon has been completed and commissioned.
KERALA
A. Construction of New Lines

(1) Alleppey— Kayankulam BG Construction of this line has been approved and will be
line progressed according to availability of funds.

(2) Cochin— Madurailine , . There is already a metre gauge line linking Madurai
with Bodinayakkanur (g0 Kms.). The project, there-
fore, involves construction of a new railwayline linking
Bodinayakkanur and Cochin. The proposed line will
have to negotiate the difficult western ghats over a
considerable length involving heavy investment and

. will have limited capacity on account of steep gradien-
ts and sharp curves. However a survey for conversion
of Madurai-Bodinayakkanur section from MG to BG
and construction of a new BG line between Bodinaya-
kkanur to Cochin is in progreu. A final decision
will be taken after receipt of the surveyreport and its
e?afmig:tion, re: coat, financial viability & availability
ol 1unas.

B. Doubling of Lines

(1) Ernakulam— Quilon - Trivan- The capacity on this section can be increased by provi-
drum line sion of other cheaperinputslike provision of additional
loops etc. The following works are in progress on this
section.
a) Conversion of Ochira into crossing station.
b) Chonganur—Provision of second signalled loop.
c) Perinad—Provision of second signalled locp.

d) Vailom Road—Conversion into crossing station.
(2) Eranakulam Junction— Tri-  Provision of additional loap to hold 70 vehicles with

vandrum section simultancous reception facilities at (i) Tiruvalla (ii)
Varakala and (iii) Karunagapalli.
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On completion of these works, the capacity on the section
. is expected to increase and is considered adequate to
meet the traffic requirements for the immediatefuture,

(3) Qufuvayur—Kuttipuram Rly. Thesurveyreport for thisline has just beenreceived ard
line isunderscrutiny. The question of taking up this work
will be considered only after the clearance of the
Pllannicgg Commission is received and necessary funds

allotted. :

(4) Tellicherry-- Mysoreroute ., The investigations carricd out for laying 2 MG railway
- »  line from %‘cllichcrry to Mysore in 1959-€0 revealed
that thisline was noteconomically viable. Present day

cost of construction would be above Rs. 6o crores.

In view of the severe limitations on the availability cf
funds for new line projects, it will not be possible to
take up this for consideration in the near future.

(5) Kottayam— Madurailine , Theprojectlinewill reversethie westernghatsand would
- " be about 160 Km. long and would cost about Rs. . 80
. crores. Becausc of high cost it is not expected to ke

economically viable.

It will not be possible to undertake this projcct for
consideration at present due to severe limitations of
resources.

MADHYA PRADESH
 A. Conwversion of Lines from M.G. 2. B.G.

(1) Raipur-Dhamtari NG line The %ation of providing a new link from Dalli-
and extension of BG line from  Rajhara to Jagdalpur which would pass through
Dhamtari-Dalli-Rajhara and  the rd areas inhabited by ‘“Adivasis” and
Jagdalpur thus pave the way for industrial devclopment of

the area has also been under comsideration. A

survey was conducted during 1973—1976.  The

internal rate of return by DCF  method was found
to be 7.5%. However, with the pegging of the

Railways’ 6th Five Year Plan at Rs. 5100 crores,

considerable pruning of the proposals for new lines/

conversions became necessary and this work could
not be included in the plan frame. -

(2) Jabalpur-Gondia NG lincinto A preliminary engineering-com-traffic survey was
BG line conducted for the conversion of Jabalpur-Gondia
‘line, along with its branch from Balaghat to katangi,
into B.G. The proposition was found to be highly
unremunerative. Besides the existing narrow gauge
line, thereis a good network of roads in the region.
Taking these into consideration, it was felt that
conversion of this narrow gauge line is not an imme-
diate necessity.

(9). Obhindwara-Parasin NG line The survey for conversion of Chhindwara— Parasift
into BG line NG line into BG has been completed. Planning
Commission has been approached for clearance.
Further™ action will be taken after the project is
cleared by the Planning Commission and funds are

made available.
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(4) Jabalpur-Nainpur-Seoni- Pursuant to the recommendations of the Unecono-
Chhindwara-Nagpur to BG mic Branch Lines to Committce, surveys were carried
Jine out for conversion of the following lines.
(a) Parasia-Chhindwara-Scon{-Nainpur-Mandla
Fort. ‘
(b) Jabalpur - Nainpur - Balaghat - Gondia and
Balaghat-Katangi;

(c) Chandrapur-Nagpur.

The ‘projects were found to be highly capital-intensive
with very poor return. The conversion was not
justified on operational consideration either.

B. CM:hcﬁon of New Lines

(1) Lalitpur-Singrauli via A preliminary Enfinecring-mm-trafﬁc survey for
Tikamgarh, Chhatarpur, construction of a railway linc from Lalitpur to Singrau-
Khajuraho, Panna, li via Tikamgarh, Chhatarpur-Khajurabo-Satna-
Satna, Rewa and Sidhi. Rewa was carried out in eldv;lio-th. Two alternative

: alignments were examined.  Survey, however, re-

vealed that none of the alternatives would be fi-
nancially viable. Later, a re-appraisal of the earlier
survey specifically for the secticn from Satna to
Baghwar via Rewa was carried 'out. Based on the
resultsof the re-apprasala Final Location Engi-
necring-cum-Traflic Survey for construction of
a new line from Satna to Beohari pia Rewa, Goind-
garh and Baghwar has been included in the Budget
for 1984-85. The decision regarding oconstruction of
the line will be taken on completion of the Final
Location Survey, and examination of the Su

Report, in consultation with the Planning Com-

mission.
(2) Guna-Etawah via Sheopuri, A survey for construction of a new BG line from Guna
Gawalior and Bhind to Etawah via Shivpuri, Gwalior and Bhind is in
progress.

The proposal will be examined in depth after the survey
has been completed, and will be taken up for cons-
truction subject to financial viability, availability
of resources and clearances from Planning Com.

mission. :
3) Bishrampur-Barwadih new BG Survey is in progress for a new BG line from Bishram-
( line - pur to Barwadih passing through Ambikapur.
After receipt of the report, a final-view will be taken
i with due d to technical feasibility, financia)

viability and availability of funds.

(4) Indore-Mhow line . Preliminary engineering-cum-traffic  survey for a -
new line from Dohad to Indore with mixed gauge
from Indore to Mhow is in progress. A decision
will be taken after the survey has been carried out,
?mid report examined, subject to availability of

und. .

(5) Bhata para-Akaltara in Arjuni Severe constraint on resources does not permit such
and Chilhati new schemes being taken up. In this particular

) case a large cement project is coming up in the
‘Private Sector and as requested by them . a survey
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is being undertaken at their cost for the provision
of 8 private siding from Bhatapara. Since this is
a question of facility required by one industrial
unit for this own use, this has to be constructed as
a private siding. The railways 'will not be in a
position to invest capital on constructing this link
as & railway line. The cases of Wani-Chanaka and
Manickgarh-Chandur . lines cited by the State
Government are not analogous to this case and the
position has been explained in detail to the State
Government.

ORISSA

A. Expansion of Routs Kilometrage and consiruction of New Lines

(1) Jakhapura-Banspani line

(2) Talcher-Sambalpru line

(3) Rayagada-Korapur line

(1) Khurda Road-Bolangir-
Phulbanilink® . .

(2) Ambaguda-Kesinga link

Initially the Planning Commission cleared the first
phase from Jakhapura to Daitari. This section
was completed and has been opened to traffic.

Subsequently the Planning Commission accorded
clearance for the second phase from Daitari to
Keorjhargarh,  But, meanwhile it was seen that
the recently opened section (Khapura-Daitari) was
not being patronised by the Orissa Mining Corpora-
tion for movement of ore for export through
Paradeep Port and that the bulk of export ore from
this region is still moving by road. It was, therefore,
decided by this Miristry and the Planning Com-
mision that work on the second phase should not be
started till a reasonable quantum of ore has started
moving on the newly-laid line. The Government
of Orissa have also been advised of - the position,

both by this Ministry and by the Planning Com-
mission.

. - Comstruction of this new line h:t been approved re-

cently in Budget of 1984-85 and work is° being
commenced.

Construction of Koraput-Rayagada Broad Gauge
line (174 kms,) was approved in 1g81-82 atan antici-
pated cost of Rs. 112.10 crores, Work on the first
phase of this project regarding Koraput-Machiligade
(19.65 kms.) is expected to be completed by june,
!335. This will serve the Aluminium plant at Daman-
jodi.

) B. Surveys for New lines

Servey for the new Broad Gauge line connecting
Khurda Road Phulbani-Bolangir (290 kms.) is in
progress.

The main purpose of the suggbsted line is to have a link
between the Krandul Kottavalasa and Raipur-
Vizianagarm main lines. Such a link is now being
lg:ovidcsd by construction of a line from Loraput to

ya| which is essential for the setting up of the
Alumina complex at Damanjodi. In view of this and
the tight resources position there is no proposal at
present for another link from Ambaguda to Kesinga.

e

¢The following has been proposed for the Seventh Plan ;

“Au this link connects coastal zone of Orfssa with the Wesjern part of the State and
conascts fully inhabitated backward tribal distrcts of the State this link should be give?
priarity in the Seventh Plan for canstruction”.
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(3) Talcher-Bimalagarh . . Asurvey made in 196g-70 for this 136 kms link showed
that the proposal was very unremunerative. The
present day cost of construction would be about Rs.
35 crores.

In view of the tight resources position, it will not be
possible to consider a fressh survey for this line at
present,

(4) Gopalpur-Berhampur . This line about 10 kms. long has not been surveyed
so far. It will cost about Rs. 2.5 crores. Duc to
scarcity of resources it is not possible to take up the
project at present.

(5) Jeypore-Malkanagiri . . No survey has been carried out for this line in the
past. The Railway have now on hand g8 new line
projects estimated to cost about Rs. ? crores at
the present rates. The requirement of funds to com-
plete these on-going schemes beyond 3!-3°lﬁﬁ‘ is
about Rs. 732 crores, and an allocation of Rs.
crores has been made for New Lines in 1982-3-;
which is totally inadequate.

Under the circumstances, there is very little possiblity
of ‘igg new schemes being taken up in  Sixth Plan
period.

C. Conversion of existing Lines.

(1) Rupsa-Bangiriposi n.g.line . A reconnaissance Enginecring-cvm-13:flic twvey for
conversion of the existing Rupsa-Bangiriposai Narrow
Gauge line into B.G. and its extension upto a conve-
nient point on the existing B.G. systcm has been
completed,

Due to unremunerative nature of the project and acute
shortage offunds it hasnot been pursued further.

(2) Gunapur-Naupada A syrvey had been carried out during the preinde-
) pendence days for conversion of Naupada-Parla-
kimidi-Gunapur N.G. line into B.G., when the
line belo! to a private railwav ccmpeny. How-
ever, after the acquisition of the railwiy lis ¢ by 1he
Government in 1949, this matter wzs not pursucd

further.

At present, the railways have scveral on-goir g rchemes
for new lines and gauge conversions and the zvaila-
bility of resources is hardly adequate to finance
these schemes. The resource positicn cdoes ot
permit any.new schemes being taken up now.

PONDICHERRY
Construction of New Lines

\
(1) Pondicherry-Cuddalore- Pondicherry is connected with Madras, Tindivenem,
Tindivanam CGuddalore etc. with good network of roads. Quite
a good number of buses ply to meet the traffic
requirements.

(2) Trangubar (Porayar)- No investigations for cox;muction of a railway line from
Nagapattinam v?:r%anikal Pondicherry to Guddalore or Pondicherryyto Tindi-
vanam have been conducted in the recent past,
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(3) Line connectisg both the
East Goast & West Coast.

(1) Chandigarh-Morinda-
Ludhiana

(2) Chbadigarh-Rajpura

‘

(3) Hoshiarpur-Garhshankar-
Ropar-Kurali-Candigarh

(4) Faridkot-Zira-Makhu-
Taran Tava

(5) Beas-Goindwal Sahib Patti

(6) Re:Nangal Dam-Talwara
,Rail link

The work is in progress.

The distance from Tindivanam to QGuddzalore via
Pondicherry is about 60 Km. and the cost of cons-
truction of a MG line would be around Rs. 10 crores.
Similarly, the distance fromr Tranqueber to Neagore
will be around 25 km. and the cost of construction
of 2 MG line would be about Rs. g crores. In view
of the constants in resources positicn, there is no
proposal for undertaking construction of ‘thete
lines at present.

The important towns in the coasta) arca from cast to
west are well connected with railway linct.As ex-
plained above, in vicw of the constraints ir. resowm ces
position, there is no proposal tolink allthe towns: in
the coastal area by a circular railway at prescnt.

PUNJAB
New Rail Links

A survey.was undertaken as deposit work for the Punjab

Government in 1972 and the survey report revealed

that this link (g5 kms) would cost about Rs. 19.6
“crores for construction and the finanrcial retwrn was
very low.

A survey was conducted as deposit work for Punjab

Government in 197g for this rail link (40 kms). e
. economic appraisal showed that the return would
be very low. :

A railway linc alre:dy exists frem Ropar to Sirhird

via' Kurali and Morinda. Trus the missirg lirk
will be Hoshiapur to Ropar. No investigation
have been carried. out in the recent past for this

raillink,

No investigations have been carricd out for this rail
link. On a rough cstimation the line will be about
100 Kms. long.

A survey was carried out for a rail link frcm Beas o
Goindwal in 1981 and as per the survey report the
length of this rail link would be 27 kms. costing
Rs. 6.5 crores for construction. Therate of financial
return was poor. The project was not justiofied
on financial considerations. and on operatinal
grounds. :

Due to acute shortage of funds during the Sixth Plan
period it will be difficult to accede to the request for
the above new railway lines. -

Construction of a new Broad Gauge line from Nangal
Dam to Talwara and taking over the railway sidirg
from Mukerian to Talwara has been included in the
supplementary budget for 1g81-82.

Present progress of the work
is 2.5%. Estimated cost of the work is Rs.  33.45 .
crore, Expenditure uj tog:-ﬁ—lg&ti: Rs. 220 lakhs
and outlay for 1984-85 is Rs. 200 lakhs.
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_ RAJASTHAN
A. Conversion of Metre Gauge to Broad Gauge

(1) Dellti-Ahmedabad ~ . . The project for conversion of Delhi-Al mcdakad
I " (925 kms) metre gauge line via Alwar-Jaipur into
broad gauge is an approved . work.
The project was included in the Bwdget for 1977-78,.
but the Plannng Commission’ss clearance has not
been received so far,

(2) Sawai Mndhopﬁr-_]aipur . The present resources comstraint docs not permit
’ . taking up this B.G. line project.

B. Constrnction of New B.G. Lines

(1) Kota-Chittorgarh . . Construction of a broad gauge railway line from Kota
' : to Chittorgarh via  Bundi onwards to
Neemuch (242 kms.) is an approved work and the

work is a'rcady in progress.

(2) Suratgarh-Jaisalmer . . Work, for (i) constructicn of a paralle) BEG lire frem
Suratgarh to Sarupsar and conversion of Saruprar-
. » Anupgarh MG sectjon into BG and (ii) Convertion
of Suratgarh-Bikaner MG section into BG, are in
Progress now. .

(3) Tonk to Devali, Shahpur- A preliminary engineering-cim-'r:fic :uvnvey for a
Bhilwara-Chittorgrah. railway line (Metre gauge) between Nathdwara to
Toda Rai Singh via Bhilwara and Kekri has been
included in Budget for 1g81-82, and survey is in
progress. The proposal to link Tonk will be consi-
dered after the above survey is completed ard a

decision taken.

TAMIL NADU
A. Construction of New Lines

The distance between different points is indicatcd
against each line

(i) From Chamaraj Nagar to Erode . . 134 kms,
(i) From Hosur Jolarpet (via) Krishnagii i 90 hwis.
* (iii) Dharmapuri to Krishnagiri (MG) . . 50 kms.

(iv) Tindivanam to Thiruvannamalai via Gingee . . . €4 kms.

(v) Poncicherry to Bangalore(via)Tindivamnt,Gingcc,Thiruvm-

namalai and Tirupathur (BG) . . . . . 30 kins.
(vi) From Chengalpattu to Salem via Uthiszzmurr, Vardavari, i

Chetpet, Polur, Singharapet, Uthankarai ¢xd Dharsmpuri

(MG) . . . . . . . . 237 kms.
{vii) From Chengalpattuto Arni Road (via) Town of Arni, Cheyyar

and Vandavasi . . . . R . . . 90 kms.

(viii) From Arcot-Arni-Kalambur . . . . . 4‘5 krps.
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E. Conversion of Existing Lines
(i) SalemsBangalorefrom MGtoBG -, . ., ., . 2g1 kms,
(ii) Ouddalore Salem MG to BGlines . . . . . 177 kms,
(iii) BG line laid up to Ranipet to be extended to Villupuram
in place of M& . . . . . . . . 130 kms.
C. Expansion
Morappur-Hogenakkal (via) Dharampuri BG . . 78 kms,
Total 1,649 kams.

Extension of the Railway line
upto Agartala in the first phase
and then upto Ssbroom in '
Tripura.

No survey has so far been crnducted in respect of lines
suggested above. However, Engineering covm Tra-
flic survey for gauge conversion of Bangalore to
Salem MG section into BG has since been carried
out and the survey report is under technical scrutiny.
A decision with regard toits conversionwillbe taken
after completion of the examination and subject to
financial viability and availability of 1cccurces.

There are already 49 op going new lines projects, the

cost of completion of which 1s around Rs.1200 crores
besides 19 on going gauge conversion projects which,
require Rs. 770 crores at current prices for their
completion. In view of the severe constraint of
resources, the allocation for new lines and gavge
conversion projects during 1984-85 is only Rs. go
crores and Rs. 51-72 cores, respectively. v

In view of the existing financial constraint, the sugges-
ted lines will have to wait for consideration.

TRFPURA

A preliminary engineering and treffc rurvey was
carried out during 1970 for the construction of
Dharmanagar-Kumarghat-Agartala (Capital of
Tripura) of which armanagar-Kumarghat (MG,
33.50 Kms. cost Rs. Rs. 29.99 crores) is already
under construction, According to survey report
(1970), the project Dharmanagar-Agartala (MG
153 kms) was estimated to cost Rs. 45.30 crores and
was not found financially viable (return beirg
negative(—) 1.52% and (—)0.88% with steam
and dijesel traction respectively. As such the Cons-
truction of this project was not reccmmended by
the survey team.

A traffic survey for (i) Dharmanagar-Kumarghat-

Kailashar section (MG) 61 Kms. and (ii) Akhaura-
Agartala-Sabroom-Belonea  section (MG, 156.5
kms.) carried out during 1973 revealed that the
project Dharmanagar-Kumarghat (MG, g3.5) kms.
would cost Rs, 8.5 crores and would not be financially
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(1) Banda-Fatchpur

P

(2) Achalda-Farukhabad

(3) Jarval-Bahraich

(4) Kat ra-Ajudhia

viable (return being 1.48% in the 8th year).
Similarly Akhaura-Agartla-Sabroom-Belonia sec-
tion (MG, 156.5 ks.) would costRs.28.50 crores
and was found to be unremunerative with a return

of (—)1.4 %

However, a preliminary engineering-cum-traffic survey
(updating)for the proposed rail link from Kumarghat
to Agartala has been sponsored by the¢ N.E. Gouncil
at their cost. '

The survey being carried out by NF Railway is
in progress.

Further consideration to this project will be given after
the results of the su rvey (updating which 18 in pro-
gress, become known subject to availability of funds
and its clearance by the Planning Commission.
Gonsldering the needs of traffic all over the country
and severe constraint of resources as existing at
present it would rather be difficult to accommodate
the construction of this project in the near future
(in the 6th Plan).

Extension of the rail link beyond Agartala upto
Sabroom will be considered ouly after the rail link
upto Agartala is cstablished

UTTAR PRADESH

A Construction of New Lines

. No investigations for this rail link has been made in

the past.

In view of the extreme shortage of funds in the Sixth
Plan period, it will not be possible to undertake the
construction of this rail link for the present.

No investigations have been made for this rail link
in the recent past.

In view of the extreme shortage of funds in the Sixth
Plan period, it will not be possible to undertake the
construction of the rail link for the present.

No investigations have been made for this rail link
in the recent past.

In view of the extreme shortage of funds in the Sjxth
Plan period, it will not be possible to undertake the
construction of this rail link for the present.

This involves conversion of the existing M.G. Branch
line from Mankapur to Katra and construction of
a railway bridge over river Saryu for linking Katra
to Ajudhia. Since the passenger traffic is conve-

——
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niently moving by a road bridge there is no justi-
fication for construction of a railway bridge for
movement of faascnger treffic which is predomi-
nently seasonal in nature consisting of pilgrims.

In view of the extre me shortege of funds in the Sixth
Plan period, it will not be possible to undertake the
construction of this rail link for the présent.

-

(5) Tanda-Basti . No investigations have been made for this line in the
recent past,

In view of the extreme shortage of funds in the Sixth
Plan period, it will not be possible to undertake the
- construétion of this rail link for the present,

(6) Chunar to Dehri-on-sone . No investigations for this rail link hzve been canicd
out in the rccent past,

The allotment of funds by the Planning Gommission for
new lines construction 1s very meagre and the{ Ministry
of Railways are, therefore, not in a position to

undertake this work now,

B. Conuersion of Meire Gauge to Broad Gauge

(1) Mau or Indara to Dearighat The proposal cannot be undertaken at this criical
Barailley-Pilibhit-Lakhimpur stage when the pogress of ongoing now likes/
Kheri-Sitapur-Lucknow. »cor‘x‘vcx&lion projectaissuffering due to acute  piurcity

of funds.

(2) Dchri-Rohtas & linking it with A re-appraisal of the earlicr final location-cum-traffic
Gadva Road of U.P. survey for a B.G. line on Dchri-on-sonc-Anjhore-
Banjari to Pipradih is alyeadyin progrcss. A de-
cision on this project will be taken after the surve
has been dompleted and survey report c¢xamined,
sybject to availability of funds and clearance by the
Planning Commission.

(3) Malhaur and Lucknowline  Lucknow-Malhaur MG section has since been con-
from Barabanki-Samastipur, verted to BG and opened to traffic in December,

1083.
WEST BENGAL
A. Expansion of Route Mileage

(1) Calcutta Circular Railway . Thiswork has been approved by Planning Commission
: for including in Railway Budget of 1984-85 and
this has been approved by the Parliament Pre-

liminary arrangements are in hand.

(2) Ranaghat-Lalgola Ranaghat and L'algolnghat arc already connected by

upfto Farakka a BG railway line. Therc is no proposal at present
- under consideration for extending the BG line ,upto
Farakka, which would be about {Z kms.
long & would cost about Rs.10.0 crores. In view of
the severe constraint on the resources positen,’it will
not be possible to undertake extension of the railway
line upto Farakka in the near future, ‘
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. *B.-Construction ¢f New Lines

(1) Fatta-Diamond harbour- Construction of 8 new BG line from Budge-Budge ta
- "Kakdwip-Namkhana Namkhana including Laxmikantpur-Kulpi link
‘ . (100.99 kms.) was-included in the Supplementary
Budget for 1981-82 at a cost of Rs. 20.77 crores
. which was passed by the Parliament. However, so
far the project has not been cleared by the Planning

Gommission.
(2) Khargpur-Digha - . . Construction for 2 new BG line from Tamluk to Digha
’ has recently been approved in 1984-85 Budget.
... Glearance of the Planning Commission is awaited.

(3) Howrah-Amta . . .., . Gonstruction of the y4 kms. long Howrah-Amta-
‘ Champadaga line is in progress. In the first ihm
the stretch from Santragachi to Bargzchia (23 kms.)
has been taken up. The Santaragachi-Damjur line
(16 kms.) has been opened recently. The remaining
portion of Phase I i.e. Darxg’ur-Bargﬂchia (7 kms.)
is expected to be completed during  1984.

(4) Malda-Balurghat . Gonstruction of a new BG railway line from Eklakhi
* (as rail ljink between Malda and Eklekhi already
©*  exists) to Balurghat/Hilli was apprcved in 1988-64

and is now in progress.

(5) Rampurhat-Mollarpur- Rampurhat and Mollaypur are cxisting staticns c¢n
Panchmi * the BG section Sainthia-Naihati. The ncw BG line
from Rampurhat to Panchgram would be about

25 kms, long and would cost about Rs. 5.00 crores.

It is not possible to construct this railway line due to
difficult funds position.

(6) Sainthia-Kandi-Berhampur- There is no proposal under consideration for the pro
Jalangi-Karimpur rail lines.. The constraint -on  the availibility of
. . funds does not permit undertaking construction of
this. railway line in the ‘near future.

(7) Tarakeswar-Arambagh- . The preliminary investigation for rail linc frcm Tarakes-
Sishnupur * war to Arambagh revealed that it will not be viable.
Railway has now been.advised to carry out proper

survey for this line, .

(8) Bankura-Raniganj . . At the instance and cost of the Govt. of West Bengal
' a survey was conducted for newline from Bangkura

to Raniganj via Mcjhia, including 2 bridge over the

Kosi river and the survey report made available to

the State Govt. in 1977. There was no further

initiative from the side of the State Government.

Meanwhile, on the suggestion of coal authorities that
certain amount of coal for the Kolaghat Thermal
Power Station will move by the -proposed line,
reappraisal of the carlier survey was-undertaken.
The reappraisal report under technical scrutinty

|

{‘
¢
]

19

ipdicacing that the project is not financially viablc.
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G. Conversion of existing Linos fram N.G. to B.G.

() Pugpulia-Kotshila . . An engineering cum traffic survey for canversion of
the existing narrow  gauge lino from Purulia to
Kotshila into broad gauge has been recently com-
pleted. The survey reports are under examination.

(2) Bankura-Damodar River This is a private railway, now managed and operatcd

Railway by the Central Government. The Central Govern-
ment has not so far exercised option to take over the
ownership of the line.

The line is running at a recurring loss for want of
traffic. In the circumstances, §ts conversion into B.G.
cannot be considered in the near future, especially
when the funds available for new lines/gauge con-
versions are not adequate even to finance ongoing
rcmunerative and  priority schemes.

(3) Katwa-Ahmedpur
(4) Burdwan-Katwa (NG)

(5) Santipur-Krishnagar City. There is no proposal under consideration for conver-
~Nabdwipdham NG sion of theseline to B.G.

D. Proposals for Dovbling

(1) Panskura-Haldla Doubling of a scction is considered only when the
g capacity of the section cannot be stopped up to the

required level with other cheaper inputs. Panskura-

Haldija is a section with adequate capacity to meet

the requirements of traffic not only at the present

level but also in the foreseable future. There is,

. therefore, no justification for doubling of this section.

for doubling the Krishnanagar-Lalgola BG section.
The capatity available on this section is considered
adequate to deal with the volume of traffic. Doub-
ling of this section could be considered in future as
and when warranted on traffic consideration.

(2) Krishnanagar-Lalgola There is no progoaal at present under consideration
Section t

(3) Doubling of Dum-Dum Doubling between Dum Dum and Barasat has been

Bongaon section completed. Doubling of the remaining section from
' Bardsat to Longaon will be given due consideration
and when warranted by traffic needs.

E. Linking

(1) Linking of Ballyghat and It is not ible to construct a railway line linking

Bally Stations these places due-to differencein level and existence
of a flyover.

(2) Linking Ballyghat-Scaldah This is an exist‘inq line and these places are already
North Sections connected by rail.
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NORTH EAST COUNCIL
A. Extension of B.G. Line

aigaon-Gauhati B.G. linc from New. Bogainagon to Gauhati has since
New Bogaigao , :’eenl complcted mn?ig commissioncd for traffic in
pril '84. .

B. Augmentation

Lumding-Badarpur Hill Section  Keeping in view the constraints of resources, work of
,  provision of additional traflic facilitics on Lumding-
Badarpur hill section was sanctioned at a cost of
Rs. 2.32 crores. The work is in advancedstage of
progress. At this stage, enhancement of capacity is
expected- to be achicved by unning longer trains
with muitiple locomotives. For long term augmenta-
tion the alternatives include the one suggested
in para 21. Remark against this para may also pleasc
see, .

C. Construction of B.G. Line

Gaubati-Dibrugarh . . Conversion of MG into BG from Gauhatj to Dibru-
garh is an approved work. Final location cum-
engineering-cum-traffic survey for this conversion
is in progress to finalise the various dctails for
execution of the work. Preliminary-Engincering-cum-
Traffic Surveyfor extension of BG line from Chapar-
mukb to Dibrugarh following a new alignment
touching important towns in Assam, as a deposit
survey on behalf of the North East Council is also
in progress. On completion of the surveys, the same
will be examined with regard to technical feasibility
+and financial viability in consultation with tLc
Planning Commission to decide alignment for ex-
tending BG line from Gauhati to Dibrugsrh.

Jagi Road-B adarpur . . . This survey involving difficult terrain has been ontysu-
ted to RITES and is in progress. The alignment
from Lanka to Silcher has been found to be more
favourable than the alignment from Jagi Road
to Badarpur.

On completion of the survey the repost of the same
will be examined with regard to its feasibility and
financial viability in consultation with the Planning
Gommission for taking a decision in this regard.

D. Construction of Railway Line

(i) Gaubati-Burnihat «. . This project is not being progressed in view of the
Govt. of Meghalaya's letter No. TPT 1354/80/159
dt. 22-12-83 under which they had advised that
there is public reaction against construction of this
line and the matter is being examined.

Adequate priority is being given to complete other
lines expeditiously by way of incre allotment
of funds within over all constraint of resources

- for new lines projects. «
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(i) Lalaghat-Viirengte

(il) Kumarghat-Agartala

-

@ii) Dimapur-Chumukedima

.

(iv) Jiribam-Makru .

(v) Tipling-Itanagar

(vi) Lekbapani-Kharsang

(vii) Kmkongsclek-?mijlm

E. Consrtuction of M.G. Line

In view of the severe constraint of resources and heavy
cammitment alrcady in hand, comtrudtion of the
proposed line will have to wait for consideration.

Updating of the Traffic-cum-Engincering Survey for a
ratlway line from Kumarghat to Agartals is in
progress as a deposit work (NEC). On receipt
of the survey report the same will be examined
with regard to the technical feasibility and financial
viability in consultation with the Planning Com-
mission subject to the availability of the resources
for taking up a decision on construction of this Jine.

Preliminary Engineering-cum-Traflic Survey for con-
struction of a BG railway line from Dimapur to
Chumukedima as a. deposit work on behalf of the
North East Council is nearly completed. Survey
report, on réceipt of the same from the railway,
will be examined with regard to jts feasibility and
fmancial viability in consuitation with the Plan-
ning Commission for taking up a decision for
construction of the railway line subject 1o the availa-
bility of the resources.

Preliminary Engineering-cum-Traffic survey for exten-
sion of a M.G. line from Jiribam to Makru as a
deposit work on behalf of North East Council is
in progréss. On receipt of the same, it will be exa-
mined with regard to its feasibility and financial
viability in consultation with thc Planning Gom-

* mision or taking up a decision in this regard.

Reappraisal of the Preliminary Engineering-cum-
Traffic Survey for the line from T(i.)plin.g to Itanagar
is in advanced stage of progress. On receipt of the
survey report from the railway, the same will be
examined with regard to its feasibility and financial
viability in consultation with the Planning Gom-
mission for taking up a decision in this regard.

. . In view of the severe comstraint of resources and

heavy commitment already in hand, consideration
of the proposed line will have 10 wait or considera-
tion.

In view of the severe constraints aud heavy com-
mitment in hand, the proposed line will have to
wait for consideration.
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